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The Food Safety and Standards (FSS) Act, 2006
was operationalized with the notification of the
Food Safety and Standards Rules, 2011 and six
Regulations w.e.f 5" August 2011. In the year
2013-14, the Food Safety and Standards Authority
of India (FSSAI) continued to promote the cause
of availability of safe and wholesome food to the
consumers. Certain amendments were carried out
in the Regulations during 2013-14 viz.: (a) Food
Safety and Standards (Contaminants, Toxins and
Residues) Amendment Regulations, 2012, (b)
the Food Safety and Standards (Packaging and
Labelling) (Second Amendment) Regulations
2012, (c) the Food Safety and Standards (Food
Products Standards and Food Additives) (Second
Amendment) Regulations 2012, and (d) Food
Safety and Standards Rules (Amendment), 2013.

The Central licenses to Food Business Operators
(FBOs) are issued online through the Food
Licensing and Registration System (FLRS) by the
five regional offices of the Food Authority located
at Chennai, Delhi, Guwahati, Kolkata, and Mumbai
and two sub-regional offices at Chandigarh and
Lucknow. The Authority has granted 14,610
central licenses and the State/UT Governments
have issued 4,66,057 licenses as on 31.03.2014.
Further, a total of 20,73,405 Food Business
Operators (FBOs) have been registered in the
system as on 31.03.2014.

Extensive training programmes have been
undertaken for the Designated Officers, the Food
Safety Officers and the Adjudicating Officers
to sensitize them about the Food Safety and
Standards Act (FSS Act), 2006 and the Rules and
Regulations made thereunder.

The Scientific Panels and the Scientific Committee
deliberated extensively on various areas of Food
Safety.

Enforcement of the FSS Act is difficult in the
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absence of a network of accredited food testing
laboratories. For this purpose, guidelines for
recognition of food testing laboratories have
been finalised. Till date, the FSSAI has notified
68 laboratories accredited by the National
Accreditation Board for Testing and Calibration
Laboratories (NABL) for analysis of food items/
products. Parameters for testing of certain
categories of food items were also finalised
during the year.

With increasing globalisation, there is a need
for greater International Cooperation to ensure
that safe and quality food reaches the consumers
all over the world. The Food Authority, acting
as as the National Codex Contact Point (NCCP),
has actively participated in various Codex
Committees during the year 2013-2014. India
had also proposed new work proposals in various
Codex Committees. The Authority also serves
as enquiry point for Sanitary and Phytosanitary
(SPS) issues and thus regularly participates in
bilateral cooperation with countries in food
safety, standards, and capacity building of food
testing laboratories.

The Food Authority has appointed Authorized
Officers at sea, air and land ports of entry at Delhi,
Mumbai, Chennai & Kolkata to regulate the safety
of food imports in the country. The percentage of
number of samples drawn at different ports has
seen an increase during 2013-14.

The Food Safety and Standards Authority of
India is making continuous efforts for effective
implementation of the FSS Act throughout the
country with active participation of the State/UT
Governments.
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Safety and Stand

The work on consolidation of the laws relating
to food into a single statute had been on the
anvil for some time, especially after the Central
Government declared its intention in this behalf in
the Budget Speech of 2002. The work pertaining
to consolidation of various Acts/ Orders
governing food was entrusted to the Ministry
of Food Processing Industries, who piloted the
Food Safety and Standards Bill, 2005 which was
finally enacted as the Food Safety and Standards
Act, 2006 by the Parliament and the same was
published in the Gazette of India (Extraordinary)
Part II, Section 1 on 24" August, 2006 after
receiving assent of the President on 23 August,
2006. The Act was prepared after extensive
consultations with various stakeholders and after
a series of discussions/ deliberations in the Inter-
Ministerial Group and Standing Parliamentary
Committee meetings and its clearance from
the Group of Ministries. Finally, the Ministry of
Health and Family Wefare was designated as the
Administrative Ministry for the purpoeses of the
FSS Act, 2006.

The passing of this legislation has led to the
creation of Food Safety and Standards Authority
of India (FSSAI) in September 2008. It marks a
shift from a multi-level to a single line of control
with focus on self compliance rather than a pure
regulatory regime. It also introduced uniform
licensing/ registration regime across the Centre
and the States. One of the major roles of FSSAI is
the development of Science-based Food Standards
by harmonising the same with Codex Standards,
wherever possible. The setting of food standards
is undertaken through a number of Scientific
Panels and the Scientific Committee of the FSSAI
and final approval by the Authority itself.

The Food Safety and Standards Act, 2006
envisages regulation of manufacture, storage,

Food Safety and Standards Authority of India
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distribution, sale and import of food to ensure
availability of safe and wholesome food for human
consumption and for consumers connected
therewith. If a Food Business Operator (FBO) is
holding existing license/ registration under any
of the Food Law/ Order which has been repealed
on the commencement of this Act, the concerned
FBO(s) can get the existing license or registration
converted into registration or license under the
Food Safety and Standards Act without any hassles
by paying the required registration/ licence fees.

Registration of Petty FBOs: Petty retailer, hawker,
itinerant vendor or a temporary stall holder or
small scale or cottage or such other industries
relating to food business or tiny Food Business
Operator are exempted from obtaining licence
under the Food Safety and Standards (Licensing
and Registration of Food Businesses) Regulation,
2011. However, registration is mandatory for
food safety as the petty FBOs are also expected
to ensure sanitary and hygienic requirements.
Such of the petty food business operators whose
annual turnover is not exceeding Rs. 12 lakh and/
or whose:

(@) production capacity of food (other than
milk and milk products and meat and meat
products) does not exceed 100 kg/litre per
day or

(b) production or procurement or collection of
milk is up to 500 litres of milk per day or

(c) slaughtering capacity is 2 large animals or
10 small animals or 50 poultry birds per day
or less are required to register themselves
under the Act.

For registration of petty FBOs the charges for
registration have been kept at Rs. 100/- per
annum only and the registration procedure has
also been simplified.
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Improvement notice: To encourage self-
compliance by the FBO, Section 32 of the FSS Act
provides for issue of improvement notice to the
FBO by the Designated Officer. However, if the FBO
fails to comply with the improvement notice, the
license can be suspended / cancelled.

Powers of Food Safety Officer and penalty
for misuse: The Food Safety Officer (FSO) has
been empowered under Sub-section 6 of Section
38 of the Act for initiating action or launching
prosecution when any adulterant is found in the
possession of a manufacturer or distributor/
dealer of food or in any of the premises occupied
by the FBO where he is unable to account for
such possession to the satisfaction of the FSO for
seizure of the account books or other documents
etc. but this power is to be exercised by FSO with
the approval of the Competent Authority. However,
if the FSO misuses his power, he is also liable for
penalty under section 39 of the Act which may
extend to Rs. 1 Lakh.

Powers of a Civil Court for the Adjudicating
Officers: Section 68 of Food Safety and Standards

Food Safety and Standards Authority of India
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Act deals with the procedure of adjudication. The
Adjudicating Officer (AO) has been given powers
of a Civil Court under Sub-section 3 of Section 68.

Power to the purchaser/consumer to get
the food sample analysed: Section 40 of the
Act enables the purchaser of any article of food
to get the same analysed from the Food Analyst
after giving a notice/information to the FBO at
the time of purchase of his intention to have such
food articles analysed and by paying a fee of Rs.
1000/- as analytical charges to the Food Analyst/
Laboratory prescribed under Food Safety and
Standards (Laboratory and Sampling Analysis)
Regulations, 2011. This provision has been kept to
empower the ultimate purchaser/ consumers for
whom the food products are being manufactured
or being sold.

Penalty for misbranded food: The penalty for
misbranded food is provided under the Section 52
of the Act which may extend to Rs. 3 Lakhs.
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Food Safety an
Regul

In exercise of the powers conferred by clause (o) of
Sub section (2) of section 92 read with section 31
of Food Safety and Standards Act, 2006, the FSSAI
notified the following Rules and Regulations in the
Gazette of India on 1% August, 2011 the same came
into force from 5% August, 2011:

(i) The Food Safety and Standards Rules.

(ii) Food Safety and Standards (Licensing and
Registration of Food Businesses) Regulations,
2011

(iii) Food Safety and Standards (Packaging and
Labelling) Regulations, 2011

(iv) Food Safety and Standards (Food product
Standards and Food Additives) Regulations,
2011

(v) Food Safety and Standards (Prohibition and
Restriction on Sales) Regulations, 2011

(vi) Food Safety and Standards (Contaminates,
Toxins and Residues) Regulations, 2011

Food Safety and Standards Authority of India
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(vii) Food Safety and Standards (Laboratory and
Sampling Analysis) Regulations, 2011

Simultaneously, the enactments and orders
mentioned in the Second Schedule of the Act have
been repealed w.e.f. 5.8.2011.

Food Safety and Standards Act has been made
operational from 5.8.2011. The food regulatory
framework has now moved from limited
prevention of food adulteration regime to safe and
wholesome food regime.

The exercise for review of existing Food Standards
and their harmonization with Codex and other
international best practices has been initiated
and the Scientific framework put in place with the
setting-up of the Scientific Panels and the Scientific
Committee as the risk assessment bodies.
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4.1

Establishment of the
and its Compo

The Food Safety and Standards Authority of India
was set up in 2008 as envisaged under Section 4
of the Food Safety and Standards Act, 2006. It is
the regulatory body for all matters relating to food
safety and food standards and represents a shift
from multi - level, multi departmental control to a
single line of command.

Ministry of Health and Family Welfare, Government
of India, is the Administrative Ministry of Food
Safety and Standards Authority of India (FSSAI).
The Chairperson and Chief Executive Officer of

WEREE AR R RR R

4.3

(@

FSSAI are appointed by the Central Government.
The Head office of the Authority is located in New
Delhi at FDA Bhawan, Kotla Road, New Delhi -
110002.

As per Section 5 of the FSS Act, The Food Authority
shall consist of a Chairperson and the following
twenty two members out of which one - third
shall be women, namely:-

Seven members, not below the rank of a
Joint Secretary to the Government of India,

The 12 Authority Meeting held on 29" August, 2013 at FDA Bhawan, New Delhi-110002

Food Safety and Standards Authority of India _



SRR £ pisas
e =T e e
=1 i ; S
- - '—-—t... —
it t =
= +-i3
=l 1
— = -
= e s

1 b}

- :

e

e,

31 GIaY], 2014 B THSIV 9q, 78 [accll—110002 F STAISIT FIEBNT @1 1341 J50

ST 9RT WRPR S GYad AfId & WR F $H & A1
g, Ol & AR & AHfIRad Fafd waraal
a1 favmi &1 wfaffee a=a &
M oM
(i) a@mforsy,
(iii) SUHTET A,
(iv) eI UHAEhRT,
(v) TRy,
(vi) foemd Amer,
(vii) TTg =T
ST ged Hewd B |
(f@) e SER ¥ A gl {5 W e ag SEnT
A B,

(M S |t | 1 ufaf;
@ A T R aeaaioRe a1 a9,

(®)

IR R B IRIT & &1 g wRA @
forg ugel S # 7o ffde 9l & ud® § |

TS i s s o o itww

4.4

T, IRHAT W, TJd A9 a9 H Fgad g arel
Urd o,

PG e BT U e arer <1 fad;
YGeRT AR FISHl $I URIHE B arell b
Ifad

T HRIGN AGGRT (CE0) TTE IR &
fafdre ufaffer &k @ wiferyr & 9w afa
A 2

Qe WIaRYT & aaa 9awll &1 Al gRfRme—2
LECURIER

2013—14 & IRTF YIRIHIOT B 95 : YTierawor
@ doo fr=fafeaa fafsl & smaifsa @)
s

MILED ferfer
12d} TfrRoT d5h 29 3MTRA, 2013
139} UTfrhRoT 95h 31 AN, 2014

(b)

()

(d)
(e)

=3 ‘"13 o
- | = g
] i - =
— o
i = —l T
N
1 iy 2 B s i
b T
= 5 -
-y —-4:. m——
[ = - ——.
= = - =t R T
ey -
= o =
o e =
= s
%
- P

The 13 Authority Meeting held on 31 January, 2014 at FDA Bhawan, New Delhi-110002

to be appointed by the Central Government,
to respectively represent the Ministry or
Departments of the Central Government dealing
with-
(i) Agriculture,
(ii) Commerce,
(iii) Consumer Affairs,
(iv) Food Processing,
(v) Health,
(vi) Legislative Affairs,
(vii) Small Scale Industries,

who shall be Members ex officio.
Two representatives from the food industry of
which one shall be from small scale industries;

Two representatives from
organizations;

consumer

Three eminent food technologists or scientists;

Five members to be appointed every three years,

on rotation, one each in seriatim from the Zones
as specified in the First Schedule to represent the
States and the Union territories;

(f)  Two persons to represent farmers’ organizations;
(g) One person to represent retailers’ organizations.

The Chief Executive Officer (CEO) is the legal
representative of the Food Authority and also the
member secretary of the Food Authority.

The list of the present members of the Food Authority is
at Annexure - II

4.4  Authority Meetings during 2013-14: Authority
meetings were held on following dates:

Title Date

12 Authority meeting 29" August, 2013

13t Authority meeting

31% January, 2014

Food Safety and Standards Authority of India _
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4.5

1)

(2)

(3)
(a)

Duties and Functions of Food Authority

The duties and functions of the Food Authority
have been prescribed in Section 16 of the Act as
under:-

It shall be the duty of the Food Authority to
regulate and monitor the manufacture, processing,
distribution, sale and import of food so as to
ensure safe and wholesome food.

Without prejudice to the provisions of sub -
section (1), the Food Authority may by regulations

specify -

(a) the standards and guidelines in relation
to articles of food and specifying an
appropriate system for enforcing various
standards notified under this Act;

(b) the Ilimits for use of food additives,
crop contaminants, pesticide residues,
residues of veterinary drugs, heavy metals,
processing aids, myco - toxins, antibiotics
and pharmacological active substances and
irradiation of food;

(c) the mechanisms and guidelines for
accreditation of certification bodies engaged
in certification of food safety management
systems for food businesses;

(d) the procedure and the enforcement of
quality control in relation to any article of
food imported into India;

(e) the procedure and guidelines for
accreditation of laboratories and notification
of the accredited laboratories;

(f) the method of sampling, analysis and
exchange of information among enforcement
authorities;

(g) conduct survey of enforcement and
administration of this Act in the country;

(h) food labelling standards including claims on
health, nutrition, special dietary uses and
food category systems for foods; and

(i) the manner in which and the procedure
subject to which risk analysis, risk
assessment, risk communication and risk
management shall be undertaken.

The Food Authority shall also

provide scientific advice and technical support

(b)

()

(d)

(e)

()

(8)

(h)

Food Safety and Standards Authority of India

to the Central Government and the State
Governments in matter of framing the policy
and rules in areas which have a direct or indirect
bearing on food safety and nutrition;

search, collect, collate, analyse and summarise
relevant scientific and technical data particularly
relating to -

(i) food consumption and the exposure
of individuals to risks related to the
consumption food;

(ii) incidence and prevalence of biological risk;
(iii) contaminants in food;

(iv) residues of various contaminants;

(v) identification of emerging risks; and

(vi) introduction of rapid alert system;

promote, co-ordinate and issue guidelines for the
development of risk assessment methodologies
and monitor and conduct and forward messages
on the health and nutritional risks of food to the
Central Government, State Governments and
Commissioners of Food Safety;

provide scientific and technical advice and
assistance to the Central Government and the
State Governments in implementation of crisis
management procedures with regard to food
safety and to draw up a general plan for crisis
management and work in close co-operation with
the crisis unit set up by the Central Government in
this regard;

establish a system of network of organizations
with the aim to facilitate a scientific co-operation
framework by the co-ordination of activities, the
exchange of information, the development and
implementation of joint projects, the exchange of
expertise and best practices in the fields within
the Food Authority’s responsibility;

provide scientific and technical assistance to the
Central Government and the State Government
for improving co-operation with international
organizations;

take all such steps to ensure that the public,
consumers, interested parties and all levels of
panchayats receive rapid, reliable, objective and
comprehensive information through appropriate
methods and means;

provide, whether within or outside their area,



(@)

(S) o & H A Y AR, WrE gRel 3iR
AT § S Afddal, S e Jaarg | § AT
e JIArd ¥, IR W I Adreld AT
AN IT AT WA 8 & 5GP ©, D
ot ufreror HRiH e &R

&) 9 W & Il @ g & foy o=
IRGR R 59 AT AT =T PIg BRI HRAT;

@) @TeE, Wesdl @ folu IR ddb-ia! ATd!
AR Uy fIerd wewdr AFel & faerT #
AR HRAT;

© Mt e HdRd Su™l o Fageddr o
AT IR e & faeN & forg, Siet e

ARSI CNIREC I

(@) SFfBRU & YHeH dre d=e WAl SR
Jenfe 99a &1 N,

(@) @ wteRer & Wewl, I RGN
IRPRI, AdR AT & dAewi 3R
Jee AfRfy iR d9e b ® el
ERT B T T B a1 T9onai & e &
gl B TS wi BT =Y,

(M) e dsG eIl & uRorH; 3R

@) e Tfafafrt @ aiffe Rard,;

(5)  @rE UIErHROT WHI—HY R WTel JRaM AR ATl
3R SUYad Bl TN HT, QI e U T IRET SR 1 O Fr
(8) SIRITT WAN MR IR—TRDHRI ATl § Sl BR AbAT & o AR @ sfdfd s
T fbT T @rer A R SR & FAeE B wIfderit &7 TR @R U A P & ara B
PISSIES IR 6) W WRGRT S¥ UW gs gl ue Mo
(®) = gRad oxa w7 & <o 7 sroerar BT e g TMORRIaT T orgRier fr
& TR DA Tel gaT ©, RIS qbriiept 21 ol I WHR IR forT AT &, Yde T FM
AT MR TR WIEl AFh! & Hed FIfy b AT PR BT BRI &1 -1 Rard 5q b ofg Ui
YreATfRd HRAT; Rerfar B fb WA SR QTSI WReT Y ReT
(@) W YRem IR Wi AFdl IR H T P @ oIy AASITdH HRAT AMMTD & |
SRl BT AedTied BT | 45 AR Qe YREAT @ A4S YRR & SR
Qe ydeRvr sraifed faere & famr ffaRad @ o @vs /= gaR 2
o Evs

I UPR b @Ted

AT emenRa @ W] 3R SRiEg
geredt & forg fafm .

ToTaT AR GReT o X Qrel AT Bl FAN
AS AT

ISAl B ATEIH |
gad=

TS o s i s

(D

0

(k)

M

(m)

(n)

(4)

training programmes in food safety and standards
for persons who are or intend to become involved
in food businesses, whether as food businesses
operators or employees or otherwise;

undertake any other task assigned to it by the
Central Government to carry out the objects of
this Act;

contribute to the development of international
technical standards for food, sanitary and phyto-
sanitary standards;

contribute, where relevant and appropriate to the
development of agreement on recognition of the
equivalence of specific food related measures;

promote co-ordination of work on food standards
undertaken by international governmental and
non-governmental organizations;

promote consistency between international
technical standards and domestic food standards
while ensuring that the level of protection adopted
in the country is not reduced; and

promote general awareness as to food safety and
food standards,

The Food Authority shall make it public without
undue delay-

(a) the opinions of the Scientific Committee

(5)

(6)

4.5

and the Scientific Panel immediately after
adoption;

(b) the annual declarations of interest made
by members of Food Authority, the Chief
Executive Officer, members of the advisory
Committee and members of the Scientific
Committee and Scientific Panel, as well as
the declarations of interest if any, made in
relation to items on the agendas of meetings;

(c) the results of its scientific studies; and
(d) the annual report of its activities;

The Food Authority may from time to time give
such directions, on matters relating to food safety
and standards, to the Commissioner of Food
Safety, who shall be bound by such directions
while exercising his powers under this Act;

The Food Authority shall not disclose or cause
to be disclosed to third parties confidential
information that it receives for which confidential
treatment has been requested and has been
accepted, except for information which must be
made public if circumstances so require, in order
to protect public health.

Building Blocks of the FSSAI working are given
below:

Building blocks

s Effecttv&l;%od F&afaty

Science based Regulation

wliyiney’ geber, IS
%Suwﬂenmanoe

Regulations and
sclence based
standardsfor all
types of foods
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Enforcement
through States

Capacity Building,
Training & Education
for all Stakeholders
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4.8 Functional Divisions within the Authority and their activities

Sr. No. Division Functions
1 Establishment < All Establishment Matters, personal and service matters.
«  Cadre control of sanctioned post of FSSAIL
«  Matters related to appointment of Chairperson and Members of the Food Authority.
< Preparation of detailed plan for strengthening of FSSAI.
«  Work relating to foreign deputation.
«  Human Resource development & Training of the staff.
2 Vigilance «  All Vigilance and disciplinary matters.
«  Whistle blower scheme.
3 IEC «  IEC activities, Events Management etc.
«  Preparation of detailed plan for awareness generations.
%  Scheme for support to states for IEC activities.
4 General *  General Administration of Headquarter/Regional Officers/Laboratories.
Administration % Meetings of Food Authority and follow up.
+  Implementation of Official Language Act.
+  Library & Information services.
% Preparation and publication of Annual Report.
+  Public Grievances and Grievances & Welfare of Staff.
«  Preparation of detailed plan for the office accommodation and housing for FSSAI
Headquarter/Regional Offices.
*  Coordination of all matters pertaining to more than one division.
«  Preparation of detailed plan for Helpline and National Food Safety Helpline.
5 Enforcement «  Transition related matters and enforcement of FSS Act.
«  Licensing & Registration Procedures.
«  Co-ordination and monitoring of implementation of FSS Act with States/UTs.
<  Central Advisory Committee Meetings & follow up action.
«  Misleading and false claims and advertisements.
«  Preparation of detailed plan for inter-connecting of licensing/registration offices and
online licensing.
6 Imports «  Work related to Imported Food Safety.
7 Surveillance «  Preparation of surveillance plans.
«  Emergency response plans for States/UTs.
«»  Undertake and coordinate surveillance activities at Centre/States/UTs.
8 Quality Assurance | <  Empanelment, Accreditation of Food Testing Laboratories and technical advice in matters
related to empanelment, accreditation and up-gradation of Food Laboratories.
*  Matters relating to all referral laboratories.
% Co-ordination with Central and State Food Laboratories on technical matters.
+  Sampling Procedures.
+  Coordination & Standardization of food analysis parameters for all food samples including
imported food.
+  Development and review of manual of food testing procedures and preparation of detailed
plan for networking of laboratories.
«  Preparation of detailed plan for setting up of National Food Science and Risk Assessment
Centre (NFSRAC).
% Risk Assessment and Food borne diseases.
«  All matters related to Food Analyst examination & Syllabus.

Food Safety and Standards Authority of India
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Sr. No.

Division

Functions

Regulations

All work related clarification/amendment of Food Safety and Standards, Act, 2006.

All work related clarification/amendment of Food Safety and Standards Rules.

All work related clarification/amendment of Food Safety and Standards Regulations.
Co-ordination of all matters related to amendments with reference to Act/ rules/
regulations etc.

Coordination of PFA (repealed) and related matters.

Organic Food.

References related to Fruits and Vegetables Products Order (repealed).

10.

T DI MER AT A
Uifted 3MER TR d=Tf~d UTal
Teil o b arer @rer ugref

10

Codex

®,
o

®,
o

®,
o

All Codex Alimentarius related matters.
Scientific Panel on Nutraceuticals.
Street Food.

11.

Y AFDI | Hd I B SR AISET AHS Bl FHIET

eI, ¥aedl SANG & folv RIS Th-id] AF®l & b | Hefed R
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11

Standards

All work related to new standards and review of existing standard.

Work related to development of international technical standards for food, sanitary etc.
Work relating to Scientific Committee & Co-ordination.

Work relating to Scientific Panels except Nutraceuticals.

Work relating to various task forces.

Research & Development Studies and Surveys.

Tracking relevant research in different laboratories & scientific institutions and
documenting them.

Work of identification of Centre for Excellence and Food Safety Centers.

Identification of research areas and allotment of research proposals to institutions.
Co-ordination of all matters relating to Scientific Committee, and all scientific panels.
Water quality.

12.

ST ARBR & AfRTBIRAT BT TfETT Ud &m¥ar fafor

12

Training

Training & capacity building of State Government Officials.

13.

3TRTerc AFE! W AT F1d Ud g RIS ARSI, W UfeReT $T B A o

13

Legal Cell

Work related to court cases and Legal advice to CEO, FSSAL

14.

Y IRl BT Wil F FaRd g
Thel WIo BT GRET

14

Product Approval

Issues related to approval of new products.
Safety of School meals.

15.

TR BRIBN ARSI, We YRV & [Id FAdR
ESICREIRREE]

15

Finance and
Accounts

Financial Advisor to CEO, FSSAI.
All matters related to Finance, Budget and Accounts.
Financial Regulations.
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Section 11 of the FSS Act, 2006 provides for
establishment of the Central Advisory Committee
(CAC) and Section 12 delineates the functions of
the CAC. The list of the present members of the
Central Advisory Committee is at Annexure-III.

The Central Advisory Committee shall consist
of two members each to represent the interests

and all Commissioners of Food Safety, and the
Chairpersons of the Scientific Committee shall be
ex — officio member.

The representatives of the concerned Ministries
or Departments of the Central Government in
Agriculture, Animal Husbandry and Dairying, Bio-

technology, Commerce and Industry, Consumer
WIRTESr & f2dl &1 ufafieE &= & foy

TR IT RGN AR AT el @ gfafafer of food industry, agriculture, consumers,

relevant research bodies and food laboratories

Affairs, Environment and Forests, Food Processing

IR PR gRT ARIAUG HIH D AABHR Industries, Health, Panchayati Raj, Small Scale
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9t Central Advisory Committee Meeting held on 26" April, 2013 at FDA Bhawan, New Delhi
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5.4

5.5

Industries and Food and Public Distribution
or government institutes or organizations and
government recognised farmers’ shall be invitees
to the deliberations of the Central Advisory
Committee.

The Chief Executive Officer shall be ex-officio
Chairperson of the Central Advisory Committee.

Central Advisory Committee ensures close
cooperation between the Food Authority and
the Enforcement Agencies and Organizations
operating in the field of food.

Food Safety and Standards Authority of India

5.6

5.7

The primary mandate of the committee is to
advise the Authority on the work programme,
prioritization of work, identifying potential risks
and pooling of knowledge.

During the year 2013-14, the Central Advisory
Committee (CAC) meetings were held on following
dates:

Title Date

9th CAC Meeting 26% April, 2013

10" CAC Meeting 27" September, 2013
11 CAC Meeting 07" March, 2014

10 Central Advisory Committee Meeting held on 27" September, 2013 at Business Lounge, Pragati Maidan, New Delhi-110001



| B P

— R I,
AN A A T S

I'lj.

fasT= 7 TS, gt daT, T faocil—110001 & 07 FTd, 2014 BT STIIGIT 114 DRI TATEBINY
affa do@

i

1.4 oy

R .
/LR A MAL AR

Jege] Ud
22 AR &@TeT
YTfereRoT

T HRIGRI

EEIREASIBINS

Pesticides and
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Chairman & the
22 members
Food Authority

Chief Executive Officer

Scientific Committee

Nine Scientific Panels

Food additives,
flavourings, processing
aids and materials in
contract with food

Genetically modified organisms
and foods

Fish and fisheries products
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11 Central Advisory Committee Meeting held on 07* March, 2014 at Business Lounge,
Pragati Maidan, New Delhi-110001
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W /

QTel YRV UG A SEIIH, 2006 I GRT 14 H
QT Ul B IS I I&H B & fo1g
Ifie ARy B RenT @ g ® SR 59,
Bl SMaRyd Bl, AGulh gAdls SMAMSTT B
BT AR 2 | IsTe AR Isife I iR @
TR W B uftharett & i fraxor iR Jsfe Ueat
B B IFHT BT TG T4 & IR 4, BRI
grRed &1 & oIy mawas AMRI GH < &
foy Scverlt 2| dsnfe 9ffa ve | «ifdw
Jie Ul & QTR 37 dTel 9g—&3g qgal,
IR ot N I U9l @ SR H T S Tl
HEal UR Y YT Bl © | Si8l aedd 8, AR

6.2

6.3

G AR W, S Awat & At # S fedl Isnfe
U9 & SRR H 7T A, I ARl Bl G
I &) # e § iR U Al |, dsnfae
IR I B § g S B WRI DI F
BT STANT B B |

Jenfe wfafa 7 dsne Il & e &R faedt
I® U & Hag 7 I8 dTel B8 WA d=S
foRwg B 2

IR @rer GRe Ud A UER @ a9te
QAT & a0 FeRIl BT e aRRe—4 H & Tg
gl

afdfes Rard 2013—14@
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6.1

Scientifi

Section 14 of the FSS Act, 2006 provides for the
constitution of the Scientific Committee to provide
scientific opinion to the Food Authority and has
the powers, where necessary, of organizing public
hearings. The Scientific Committee is responsible
for the general co-ordination necessary to
ensure consistency of the scientific opinion
and in particular with regards to the adoption
of working procedures and harmonization of
working methods of the Scientific Panels. The
Scientific Committee provides opinions on multi
- sectoral issues falling within the competence
of more than one Scientific Panel, and on issues

which do not fall within the competence of any

Food Safety and Standards Authority of India

6.2

6.3

“"CHAPTER

of the Scientific Panel. Wherever necessary, and
particularly, in the case of subjects which do not
fall within the competence of any of the Scientific
Panel, the Scientific Committee is competent to
set up working groups and in such cases, it draws
on the expertise of those working groups when

establishing scientific opinions.

The Scientific Committee consists of the
Chairpersons of the Scientific Panels and six
independent scientific experts not belonging or

affiliated any of the Scientific Panels.

The list of the present members of the Scientific

Committee of FSSAI is at Annexure - IV.
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7.2

7.3

Qe GRETT Ud Ad AT, 2006 B GRT 13 H
favg fAfre defe e @7 o $1 aeE
g R wad aife fRive wfie 8 § S
SiRes FERe Ferl & IR R S a4 8 3R
U fr=TRa A= X1 < € |

e RGO Bl AT WE SedN AT AlSlE]
AR BT ESTHR AT Ul &7 A IGeTdr, ST 1
Rerfer &1, d=nfoe 99t &1 gied o @1 wfdaat
e B T F |

frfaRaa =Y (9) dsfe Y=iell &1 o+ forar
&

(@) forarre oM, difted, ameR fasmH vd ey

SEINESISIERERIGH
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@) T fafd &R faweyor 9,

(M @ AfE, dEd, TERHR AEEE Ud Ere
U AR U,

(@) e el H USRS U;

(8) <ia d=m~e SRgd U=TaT;

(7) Prerd vd WarEfes sarne i,

(®) oiafenT d ard / fasmoe e,

@) oHfed dR W FeNfda R vd @
ERE?

(3) A Ud ACRIUTA IcaTe UeT

SR A (9) ISNd Il & aoH Aaxdl b

T uRRme—5 # <1 TE 7|

2013—2014 & SR deMfe AT R ds=e I9a & Ifdfd AT dodbi &1 faavor 4 yarR 2

.4, |dsnte affy /defie d9a Yoo @ g | feie

1. Jsfe Afafa d=fe O9a 8di dod 26 S, 2013
odi do® 18 AR, 2013
104} d5& 25 AT, 2014

2, foraretas WIoH, difted, JMER IS T4 3 ¥9H IAe | 1141 §8d 25 37ie, 2013

EMCEUREE 1281 d3® 18 S, 2013

139 b 9 eIl 2013
144} 93H 27 3R, 2013
1541 d5& 18 SdaR, 2013
164} do& 6 fadar, 2013
1741 93® 21 SN, 2014
184} do& 04 AT, 2014
194} do& 26 AT, 2014
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7.1

7.2

7.3

Scien

Section 13 of the FSS Act, 2006 provides for
establishment of subject specific Scientific Panels,
which consist of independent scientific experts to
act as the risk assessment bodies and give their
considered scientific opinion.

The Food Authority has been empowered to
reconstitute the Scientific panels by adding new
members or by omitting the existing members
or by changing the name of the panel, as the case
may be.

The following nine (9) Scientific Panels have been
constituted-

(@) Panel for Functional Foods, Nutraceuticals,
Dietetic and Other Similar Products;

(b) Panel for Method of Sampling and Analysis;

(c) Panel for Food Additives, Flavorings,

(d)
(e)
6]
(8)

(h)
@

CHAPTER

Processing Aids and Material in Contact with
Food;

Panel for Contaminants in the Food Chain;
Panel for Biological Hazards;
Panel for Pesticides and Antibiotic Residues;

Panel for Labelling and Claims [/

Advertisement

Panel for Genetically Modified Organisms
and Foods.

Panel for Fish and Fisheries Products

7.4  The List of present Members of the above nine (9)
Scientific Panels is at Annexure - V.

The meetings conducted during 2013-2014 under the Scientific Committee and Scientific Panel are as follows:

SI. No.

Scientific Committee/ Scientific Panels

Number of the meeting Date

1.

Scientific Committee

8™ meeting

26" June, 2013

9% meeting

18™ October, 2014

10" meeting

25% March, 2014

Scientific Panel

Scientific Panel on Functional Foods, Nutraceuticals,
Dietetic Products and Other Similar Products

11" meeting

25% April, 2013

12 meeting

18 June, 2013

13™ meeting

9t July, 2013

14" meeting

27" August, 2013

15" meeting

18" November, 2013

16™ meeting

6™ December, 2013

17" meeting

21 January, 2014

18" meeting

04" March, 2014

19" meeting

26" March, 2014

Food Safety and Standards Authority of India




3 Scientific Panel on Biological Hazards 7% meeting 9t April, 2013
8™ meeting 30™ August, 2014
9th meeting 7t January, 2014
4 Scientific Panel on Pesticides and Antibiotics 15 Meeting 10t April, 2013
Residues 16™ Meeting 08" May, 2013
17" Meeting 12 June, 2013
18" Meeting 05% August, 2013
19t Meeting 13% September, 2013
20% Meeting 29" October, 2014
215t Meeting 12" November, 2014
22" Meeting 08" January, 2014
23" Meeting 12" February, 2014
24" Meeting 12 March & 13™ March, 2014
5 Scientific Panel on Genetically Modified Organisms 5t Meeting 04" October, 2013
and Foods 6™ Meeting 17t December, 2013
7th Meeting 22t September, 2014
6 Scientific Panel on Labelling and Claims/ 11* Meeting 06" May, 2013
Advertisements 12t Meeting 03 September, 2013
13% Meeting 29% November, 2013
7 Scientific Panel on Fish and Fisheries Product 15t Meeting 2" July, 2013
2"d Meeting 15% October; 2013
3rd Meeting 23 & 24" January, 2014
8 Scientific Panel on Method of Sampling and Analysis | 8" Meeting 10% May, 2013
9th Meeting 21" November, 2013
9 Scientific Panel on Contaminants in the Food chain 5t Meeting 20% June, 2013
6™ Meeting 27" December, 2013
11 Scientific Panel on Food Additives, Flavourings, 7" meeting 11* March, 2013

Processing Aids and Materials in Contact with Food

8™ meeting

03" May, 2013

9% meeting

30" September; 2013

10" meeting

30" December, 2014

11" meeting

27" January, 2014

12" meeting

10* March, 2014

3. S dsfe SRadr oR dsif=e I9a 741 9@ 9 a1, 2013
8dl d5® 30 3T, 2013
odi do@ 7 STFEN, 2014
4. PreATedl Ud Earifesd rafdrel iR as=e e 1541 93H 10 318, 2013
1641 93® 8 Mg, 2013
1741 93% 12 T, 2013
1841 93H 05 3R, 2013
194} 93® 13 RrdeR, 2013
2041 3P 29 IR, 2013
214} 95& 12 94, 2013
2281 9@ 08 STFTANI, 2014
234} 95& 12 BRAYI, 2014
243 d5d 12 9 13 #Td, 2014
5. SHfed dR IR T Rifed vd @ R a9 U | 541 95 04 3TFTIR, 2013
631 95d 17 f&HR, 2013
74 d5@ 22 fydeR, 2014
6. EEIRURCRACPACEICE RS ECE IRC AR 1141 93 06 A, 2013
124 9@ 03 RYdeR, 2013
134} 93® 29 Td€R, 2013
7. TR U9 HoRIUT JeaTe WR Al Uil 181 d3% 02 g, 2013
288 dod 15 3fFCER, 2013
3T SoH 23 T 24 STAN, 2014
8. AT Sl Ud favetvor W d=nfe U 8dl 8@ 10 ¥, 2013
odf d5& 21 TR, 2013
9. e 2RI H USRS UR AP Ul 541 do® 20 S, 2013
631 93d 27 fesdaR, 2013
10. Tre AfTRI, HEd, TAHIV AEIDI UG @rel dud Al | 747 d5d 11 ¥1d, 2013
W ISF 4T gdl dod 03 ¥S, 2013
odf do& 30 fdeR, 2013
104} 93H 30 feweR, 2013
1) 95 27 STHANI, 2014
124 95 10 HTd, 2014

7S s o s
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8.1

8.2

8.3

8.4

Qe GR&T Ud A ST, 2006 IR H 5 T,
2011 ¥ SN G & | 399 U yollell fHifed & foras
ERT &% U4 I WRPR AT & dra=aa &
fo F—Saar dR FRAT B | did Agaal Bl
e aR & srafadl (@18, fieel, dradar va
Tg) Td A SU—£E riferll ([ATETe, TvEnTe
TG @)  fhar S B B SN
UTEIHROT §IRT 31.03.2014 T ERH & A Bl
14,610 EHE SN fhy Y |

it st /g R & 3 W At § eferd
fyeRal, fogs  rfreRAl Ud w@mer gRem
ARPIRAT B YA BT € | 59 YANTRITATY ETe
JReTT UG AMG AMITIH, 2006 @ IfATT
TRt & w9 H B o) & 2 SR Aw
faeetvel & @@ fAweve & w9 4 g9 gearag
forar T B | rAl /g wniid e §RT 31.03.2014
TP JARIH & AT B 4,66,057 AZAA AR
20,73,405 THATST BT Ysilapd fhal 1T | 14l /e
Il @ g9d™ Hdrddl (FBO) & favg fifda
IR JATIRIAH SHl PR B HRATg ARA DI 2 |

H AR, 31032014 TH ST FATRHR AT
DI 11 I8 I g (o4 TAT /HE ATRA
&3t & ufafferar =7 Wi for oiik e qe&l iR ==t
Call

RISl /HE WG &l H e gReT Ud Ad
IR & R © 9 § a¥ 2013—2014 H
gad fSde @ Wl 9 ueR 28—

qY¥ 2013—2014 H T AT ISBT BT FATA;

(@) foias iRl (@) Jifia et va ()
Tel R BRI B oy A TR b

e, BaTg STEST AT FETE & forq srfaRed @mer
JRETT Mgl dI Frgfa;

HRET BT gdd-—

deTE ¥aReY Wied (PHO) Ud fauMdws ol
WReY WS (APHO) # AfAa sifdraRar @
frgfa

vAd @ oy ARG SfererRal vd w@rer gRer
rfreTiRal @ frgfa;

18 XTT /N AT &3 §IRT 319+ He ST 1o/
&3 H STt BT BT TRATUT;

21 X151 /Y 2RI & §IRT 319 Haferd g /
e H uRara Afafa & =T

39 A ® SR 16 ST/ FY ARG &5 A &

T arferet # Ay 1Y fIaR0T & SIfAR SRR /
US{IhROT (FLRS) & foly &ifF <igd 8¢

B4, | Nva /9y wmfid | drsg 89 @) fafr
a9 BT A

1, HERTE 21 4R 2013

2, TOIRTT 21 918 2013

3. UG 17 ST 2013

4, gRarom 22 HTF 2013

5. fRArae uawr 8 AS 2013

6. STRRIVS 8 AS 2013

7. RIEEEIS 26 [ 2013

8. A YT 2 RydaR 2013

9. OTRAT 10 fadaR 2013

10. | SR U< 11 fedaR 2013

1. | 9= 3 SIadT 2014

12. | STERT @R R defl | 13 S9al 2014

13, | facel 16 STFERI 2014

14, THT 9 419 17 ST 2014

15. | UoTE 6 AT 2014

16. | dilc® 6 AT 2014

aiffes R 2013—14 SSSAL
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Enforcement -Re

8.1

8.2

8.3

8.4

(ii)

(iii)

Food Safet

The FSS Act, 2006 has been operational in
India since 5% August, 2011. There is in place
a mechanism whereby the Central & the State
Governments act in co-ordination for the
implementation of the Act. Issue of Central
Licensing has started from four regional offices
(Chennai, Delhi, Kolkata and Mumbai) and three
sub-regional offices (Guwahati, Chandigarh and
Lucknow). A total of 14,610 licenses were issued
by the Central Licensing Authority as on 31-03-
2014 under the Act.

All the States/UTs have also appointed Food
Safety Commissioners, notified Designated
Officers, Adjudicating Officers and Food Safety
Officers for respective areas within the State.
The State laboratories continue to act as
notified laboratories under FSS Act, 2006 and
Public Analysts have been re-designated as
Food Analysts. A total of 4,66,057 licenses and
20,73,405 FBOs registered by the States/ UTs as
on 31-03-2014 under the Act. States/UTs have
also taken samples of food products and initiated
both civil and criminal proceedings against the
errant Food Business Operators (FBOs).

In all, 11 Meetings of the Central Advisory
Committee have been conducted upto 31-03-
2014 wherein representatives of States/UTs took
part and discussed their issues.

Progress of the Enforcement division in the year
2013-2014 w.rt. implementation of FSS Act in
States/UTs is as under:-

Conducted three CAC Meetings in the year 2013-
2014;

Prepared Manuals for (a) Adjudicating Officers, (b)
Designated Officer, and (c ) Food Safety Officer;

Appointed Additional Food Safety Commissioners
for Railways, Airports and Seaports;

Food Safety and Standards Authority of India

(iv)

(v)

(vi)

(vii)

(viii)
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Appointed Designated Officers at Ports Health
Organization (PHO) and Airport Public Health
Organization (APHO);

Appointed Designated Officers and Food Safety

Officers for the Railways;

18 States/UTs established Appellate Tribunal in their

respective States/UTs;

21 States/UTs established Steering Committee in
their respective States/UTs;

16 States/UTs went

on-line for Licensing/
Registration(FLRS) during the period as per the

details in the table given below:

;1; . lI\Jli‘me of the State/ GO-Live date

il Maharashtra 21**November 2013
2 Gujarat 21 July 2013

3. Chandigarh 17" January 2013

4. Haryana 22" March 2013

5. Himachal Pradesh 8% May 2013

6. Uttarakhand 8% May 2013

7. Tamil Nadu 26" June 2013

8. Madhya Pradesh 2"d September 2013
9. Rajasthan 10" December 2013
10. | Uttar Pradesh 11* December 2013
11. | Puducherry 3" January 2014

12. 3‘;‘3:1 and Nagar 13" January 2014
13. | Delhi 16% January, 2014
14. | Daman & Diu 17" January, 2014
15. | Punjab 6" March 2014

16. | Karnataka 6™ March 2014




85  31.03.2014 BT Il /e IMRIT &3 § ATSHRIT 3R Tofidver R Rare
H.E. | ST BT AW S fHy U argar a1 @ S fHy U golieron o1 e
1. e 9 MPER gU 98 402 4705
2. e T 32466 94994
3. Kruierc e 1154 4621
4. A 3206 1898
5. [EEN 7790 18842
6. ELSIHE 2698 306
7. BTG 4198 4474
8. TIEYT Td TR gdell 697 2149
9. ST 9 Q9 258 1712
10. el 3741 48
1. T 2069 13816
12, | JoRME 35843 95906
13. gRamn 4100 8000
14, fRarae uew 5531 65070
15, SR G HIHIR 6827 61116
16. | SIRETS 5338 12680
17. HACdH 21443 84188
18. | B 28924 162854
19. ] 0 0
20. T YawT 29949 253573
21. | BRI 151057 535309
22, | AR 394 2350
23, HETTd 1193 1461
24, ot 263 2475
25. ANTTATS 280 3110
26. Sk 4772 6877
27. | gg=N 352 1028
28. ENICH 10860 85400
20. | RO 30383 117283
30. fafame 360 1959
3. | afia g 26013 135212
32. |y 1161 3848
33. | SRS 4405 31333
34 | SR U 29142 228328
35. uf¥e Tt 8788 26476
T 466057 2073405

=10 > ot s i s

@l T 2539462

8.5

Report on Licensing and Registration in the States/UTs as on 31-03-2014

Sr. No. Name of the State No. of Licenses Issued No. of Registrations Issued
1. Andaman & Nicobar Island 402 4705
2. Andhra Pradesh 32466 94994
3. Arunachal Pradesh 1,154 4,621
4. Assam 3,206 1,898
5. Bihar 7,790 18,842
6. Chandigarh 2,698 306
7. Chhattisgarh 4,198 4,474
8. Dadara & Nagar Haveli 697 2,149
O Daman & Diu 258 1,712
10. Delhi 3,741 48
11. Goa 2,069 13,816
12. Gujarat 35,843 95,906
13. Haryana 4,100 8,000
14. Himachal Pradesh 5,531 65,070
15. Jammu & Kashmir 6,827 61,116
16. Jharkhand 5,338 12,680
17. Karnataka 21,443 84,188
18. Kerala 28,924 1,62,854
19. Lakshadweep 0 0
20. Madhya Pradesh 29,949 2,53,573
21. Maharashtra 1,51,057 5,35,309
22. Manipur 394 2,350
23. Meghalaya 1,193 1,461
24. Mizoram 263 2,475
25. Nagaland 280 3,110
26. Orissa 4,772 6,877
27. Puducherry 352 1,028
28. Punjab 10,860 85,400
29. Rajasthan 30,383 1,17,283
30. Sikkim 360 1,959
31. Tamil Nadu 26,013 1,35,212
32. Tripura 1,161 3,848
33. Uttarakhand 4,405 31,333
34. Uttar Pradesh 29,142 2,28,328
35. West Bengal 8,788 26,476
Total 4,66,057 20,73,405

Food Safety and Standards Authority of India

Grand Total=25, 39,462
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9.1

®

(i)

(iii)

(iv)

V)

UM ML AR AFDI & IR D AN
% ®Y H, IRAR e GRET Ud AFd UTedhRor o
fFeforaa wfcfaferar anfora o

gRT 43 (1) & JJAR, T UMD 549 AfAFIH
& Sfa @ faveivd! §RT AT & faweryor &
B SEAYT A KT TNIET UG IfeTehT TANTTAT
YIS e (NABL) 371 30 ol yemas goidt
ERT U @Wre JanRmeell iR g
FRIHl BT AR H & foy e & | Rure
A & SR UIMEDHROT §RT 68 YANTRITARI Pl
U a¥ B fafy & oy ARy fhar M

72 TSI 150 ETel GARTRIATS & S=1g+ qell
20 57l & A8 @ oIy U TANTRITAT &1 LRIl
@ U AT st a1 <ifqw wu fem;

If 5T /AASt=e 5T W@TE YRR &
IR FEIRT & foflt aRwRe R (S g4)
3R 32 fuR®! @1 iftm wu ez T,

72 XU /AAGING ST @ AT @l
MR IR 4 HEIM @7 FHI AT & AcHd fohar
T fH g < H 3 wesy Al 2 faRime ek
Th Rided (UIRIdRer A1 oy ufafaE) o it
fobam ST <

Qe fawelvor @1 ggfaai w15 Hgerel o sifeH
wu e T g

vi)

(vii)

(viii)

(ix)

)

IR A9

3ifc <l faveryd TIeT 2013 ST &1 T8 3R
gRuma giftd feu Tv;

ST & dd, fa¥[€ 9gd & dd, Si—urd & dd,
ZET ™ H feefem g sffevase @ forg A,
gIgSl Sifd avdfa del H ¢ Hel el (TFA)
D AT SR ASHA A, affd Rest iR fAsor
& Ty o) 9 & ddy #§ deied fafrm o
¥ aTfegfed fy Y g

SBH gad A B AU AMDI, Udbe fbu MY
U I & WIiRed dHeaRl # el e @ o,
T W8S, DA Bl AT SR Imardl W
fafermt & sifom wu e T,

FrRISe HTsd Vegalld, Y WE Il d
FHaxdl I, WA TeshaTgs, alsy hiichigs
THH H B RS, @Il Jifdaed, Ssad
AR S H AU goIgH, Yo, fafi=1 @rer gareit
F TEeH R TAHSHH @aul, S H oI ®
TIRT & fofw Al &7 ifom wu e rar sk 98
AT rfergE & ufhar & <rfie §

AISIET AHT BT T iR IT Plread AR [
IR IS ygfodl 0 ThaR a’e & fory
HA 67 S—BR el (eWGs) BT TS fHaT =T |
|t ufshar uge B I B gl B

dfties RAié 2013—14 Ef
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Quality Ass

9.1

0

(i)

(iii)

(iv)

W)

As part of Quality Assurance and Standards
maintenance, the FSSAI undertook the following
activities:

As per Sec 43 (1), the Food Authority is competent
to notify food
institutions accredited by National Accreditation
Board for Testing and Calibration Laboratories
(NABL) or any other accreditation agency for the

laboratories and research

purpose of carrying out analysis of samples by
Food analysts under this act. 68 laboratories have
been notified for a period of one year by the FSSAI
during the report period;

Finalized strategy papers on upgradation of 72
Public State Food Laboratories and establishment
of a laboratory each for a cluster of 20 districts;

Objective tool (check-list) and 32 assessors were
finalized for baseline assessment of all the State/
Public State Food Laboratories;

Baseline assessment of 72 State/ Public Food
Laboratories was conducted during a time-frame
of 4 months wherein each team constituted 3
members i.e. 2 experts and one observer [FSSAI or
State Representative]. The detailed compilation of
all the reports is under process by a committee
constituting three experts;

Fifteen manuals on methods of analysis of Food
have been finalized;

Food Safety and Standards Authority of India

vi)

(vii)

(viii)

(ix)

03]

Final Public Analyst Exam 2013 was conducted
and results were announced;

Standards for olive oil, virgin olive oils, olive-
pomace oil, titanium dioxide in chewing gum, the
limit of Trans Fatty Acids (TFA) in hydrogenated
vegetable oil and the amendment regulations with
respect to license numbers, annual return and sale
of prohibition of admixture have been notified in
the Gazette;

Standards for caffeinated beverages, limit of blue
tint in plastic containers of packaged drinking
water, limit of antibiotics honey, caramel, and
regulation on imports were finalized;

Standards for Carboxyl Methyl Cellulose, natural
colors in certain food products, Steviol Glycoside,
Ferrous Fumarate in double fortified salt, Glucose
Oxidase, Xylonase and Lipase enzymes in bread,
Pullulan, Aspartame and Acesulfame salt in
various foods, use of Lecithin in breads, were
finalized and the same are in the process of draft
notification;

Atotal of 67 e-Working Groups (eWGs) were formed
to review the existing standards and harmonize
them with Codex and other international best
practices. The review process has already started.
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Gl JRAT UG AHS AUTRE b AJER, T
ORI ¥ s ARBR R I BRI DI
SIRTERT HTeAl & e FeaT guRa & fog
AAIE 3R THh FERIAT UG DR BT 3T0elm
P S B | WTET UIEHRT SPS (AHTS 3R ey
fa=m) 931 R yuame fdg + 2 &R, smva, @@
HIFDI, Te] GRET 3R YANTLTsi & & f+rHior
& &7 # 9gdnT o foy faf= fgueha deal o
R w0 A 9T o 81 39 A & w9,
TifreReT +1 freferRea wwsiial &1 ot wu faar &
AIaTE HAT & @Te U9 SUHMIadl Scarg gRel
UTRIRROT & HTeT W@rel el & &5 H HeAfd |
TR 30 TEeR, 2012 Bl SRIER [HY TV | 36 AHI
P MR W, WE &l W & HReel—H—
UfR1erT BRIHH AITHEIARATS, AR H eI, 2013
3R 3racaR, 2013 # AIfTd fy U R fafar=
A ¥ AR A1/ @me R SdIRAl 3R
Qe favelva! =1 9T form |

AR @TE GRET d Jd UM AR Td
fd@T & fofg &mar 9gdt (CITD) TR 9IRI—IRIG™

(i)

10.3
10.3.1

difdies RArE 2013—14 E{If

geair fedivia —

3R / Dlsdd

feuela T9sia W sxcer BT | <ife yxdifaa
Uy Sqdl fewforal @ forw wwast, 2014 H
IR oIl AT | 31d b dlg IRAT UT el
g% © | 3Yq, URey Bf 3T aifcr Aol &6 ociler g |

IR SR FEifod S UdR @ wre gRe
R A3Q! 3RY © W HeA U P Uy B
| 3R sift wu faar | 59 oM faew
TG 12 A, 2014 ST AI0ST Qd IeRT HATAT Pl
AT T |

desdg fedio=

faf= afafa Soaf & ufoffar ok 99 W
JRATY UK BRAT | WTEl TIReRoT SR afed
HATTAT / famTt o oy fRauRe! 9 emiel 2013
AT 2014 DI AT B SR FAfaRead B
AT Jodl § SeekaAa fEUfoRl w9 R URd
RS 7 UBR A AfhT AEANT uge fhar

Bl afifa 4@ fafsr va =

PleTed Ifafde] R hrerd Afffey
(CCPR) @1 45af &=

6 I 11 ¥, 2013
ST, =

WTel dfeiTT UR hlread T 14 ¥ 17 S, 2013
(CCFL) @t 41af &= ARAICESH, BHTST

g URIATSHT BT fT 91T B | 39 9HsId IR AR
IRBR gRT 30 GaR, 2011 BT SWER fHU T | 39
RATTHT BT Igaed, o & gwaras # aftfa 2
JUTTCHl @ &HdT BT M a9 3R 9gM T 2 |
I8 URAISTT #g, 2013 H 3TRY gg 3R RAd@R, 2017
¥ gEre Brf |

g GRET B & W Wl WeRY gRT AWIET
[ @1 3o wu fear war T ag Harery |
sifert fofar 2g faemmd= 2 |

oG RIFT UTfEeRer, U™ WRBR - 3R
IRAE @e GReT Td AHS UIHaRY & A

FIea amer A (CAC) @t 36d7 | 1 ¥ 5 Sels, 2013
Rie! R, gl

Ao # oY) qaEAl & SMafTel W 26 ¥ 30 NI, 2013
wrea s (CCRVDF) @1 21a | frrrer, gga
GE|

a9y ameR ST & forv UIver @ W | 4 W 8 FdsR, 2013
R e i (CCNFSDU) a1 | 93 SirsH, sl
3597 9F

el ¥aeodl IR hrsdd A 11 | 15 FdsR, 2013
(CCFH) &1 45971 &= &A1Y, faadm

ATl QMR @rel TEI—fedl W PIead | 11 ¥ 14 BRI, 2014

wfify (CCSCH) @1 18em 9= Pifed, A=A
8. AR UG AUTeld SeUTal X hleadd | 17 - 21 HBRaN], 2014
wfafer (CCFFP) @1 a3ai &= CURASICH
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(i)

10.2

@

International Co
Division - FSS

In line with the FSS Act, the Food Authority
is required to provide scientific and technical
assistance to the Central Government and the
State Governments for improving co-operation
with international organisations. FSSAI is also the
enquiry point for SPS (Sanitary and Phytosanitary)
issues and, thus, regularly participates in various
bilateral meetings for co-operation in the area of
food standards, food safety and capacity building
oflabs. As a part of this activity, FSSAI has finalised
following agreements:

MoU with the Food and Consumer Product Safety
Authority of the Ministry of Economic Affairs,
Agriculture and Innovation of the Kingdom of
Netherlands on Cooperation in the field of Food
Safety signed on 30th November, 2012. Based
on this agreement, two Workshop-cum-Training
Programmes on Food Safety were organised
in CFTRI, Mysore in July, 2013 and October,
2013 in which various Designated /Food Safety
Officers and Food Analysts from different states
participated.

FSSAlis also a part of India-EU Project on Capacity
Initiative for Trade and Development (CITD).
This agreement was signed by the Govt. of India
on 30th November, 2011. The aim of the project,
as mentioned in the document, is to “modernize
and enhance the capacity of India’s trade related
regulatory institutions and enforcement system
in order to meet international standards and
requirements”. This project started in May 2013
and will end in September, 2017.

Draft Agreement in the field of Food safety
finalised by FSSAI and under consideration in the
Ministry for finalization are as follows:-

Bilateral cooperation to be signed between the
Quality Control Authority, Govt. of Pakistan and
the Food Safety and Standards Authority of India.
The final proposed draft was sent to Pakistan for

Food Safety and Standards Authority of India
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their comments in February, 2014. Till date no
comments have been received. Hence, the draft is
still awaiting finalization.

Draft MoU with Saudi-Arabia on food safety of
both imported and exported foods was revised
and finalized. It has been sent to the Ministry of
Commerce and Industry on 12th March, 2014 for
further consideration.

10.3 Codex Division:

10.3.1 Participation in various committee meetings

and submission of comments on time

The Food Authority and the concerned Ministries/
Departments and other stakeholders have actively
participated, with timely submission of significant
comments, in the following Codex Committee
Meetings held during the period April 2013 to
March 2014 as under:

Sr. CODEX Committee Meeting | Date & Venue

No.

1. 45t Session of Codex 6 to 11% May,
Committee on Pesticide 2013, Beijing,
Residues (CCPR) China

2. 41 Session of Codex 14" to 17
Committee on Food Labelling | May, 2013,
(CCFL) Charlottetown,

Canada

3. 36 Session of Codex 15t to 5% July, 2013,
Alimentarius Commission Rome, Italy
(CAQ)

4. 21 Session of Codex 26" to 30"

Committee on Residues of
Veterinary Drugs in Foods
(CCRVDF)

August, 2013 in
Minnesota, USA

5. 35% Session of Codex 4t to 8t
Committee on Nutrition and November, 2013
Foods for Special Dietary in Bad Soden,
Uses (CCNFSDU) Germany

6. 45% Session of Codex 11% to 15%
Committee on Food Hygiene November, 2013
(CCFH) in Hanoi, Vietham




Y

ST el 3R Aol IR hreasd AfAfT | 24 H 28 HRA¥I, 2014
(CCFFV) @1 18ai &= I, ATHeIvS

wTey Dl IR Breasd At 17 & 21 I, 2014
(CCFA) @1 46af w5 BT BT

el # qUUGRS! R BISad AMfT | 31 A1 A 4 31, 2014
(CCCF) 1 sat 5= B, AIERAvS TS

10.3.2 99Tall U4 @Tel wsi—4dfedl W) sisaw afifa

DI S

PISIT 3MER ATANT & 364 AF H HRA BT AT
H T BF drell AuTll IR Wre STel—qfedi
TR PIed AT (CCSCH) & TS89 & YRR TR
B Glls 2013 H Wigfd UG Bl | AR BT
U8l AF 11 ¥ 14 BRaWl, 2014 P Pifed, R
H AherdIqdd HaTeld BAT| 40 <= A B 107
gfaffer iR |rd widetd F e+l ¥ 956 | T
foram | IRT 2rd drsa AT & HSEHT B arel
<=0 & e Fod | Wi B T B |

10.3.3 8l Wixfivw (31 ard | 4 ada, 2014, B,

RLESGLET))

Qrel Uil # qUUGRS! IR dlredw AT (CCCF)

I B e R Spp— e St

T I[UAT &dT WF B, Wexeived H 31 WY W 4
AU, 2014 TP IMAMSIT fhar| g eerdn
S S asd < (TY WReT U9 IR 99ah
favmT, anféies Brf Hamerd, eRelvs WRAR) 7 @ |
st N, Fiiiieas, TeIG Fe9d, @l uIfeaRor
g gl BDBI UArel, dbAldl IMABRI, e
U)o 8df IRINIU® # W Rredsd &
e o |

10.3.4 T¢ S YEIEl &1 YEfAHOT

Ra ° fEfaRad dgf W) e AU &R uxdrd

Hafrd wread afafaal § wga few

(i) e oEfeliT W dlead AfMfa (CCFL) #
IR—GERT BRI &Y adferT feenfder

(i) ¥l Td @ Siel—gfedl W drsad A
(CCSCH) ¥ Tell, A%& 3R & BIailiFd 5q
PSR D

(iii) #T Td @ STel—qgfedl W dread AT
(CCSCH) # oITgH Bq BISa™ HAFD

(iv) #9Tell U @rel Se—gfedl iR dread |ffd

BIOBT IaTeT Wavd & WU § GReIfEd 8/

7. 1t Session of Codex 11t to 14
Committee on Spices and February, 2014 in
Culinary Herbs (CCSCH) Kochi, India

8. 33 Session of Codex 17% to 21+
Committee on Fish and February, 2014 in
Fishery Products (CCFFP) Bergen, Norway

9. 18 Session of Codex 24" to 28™
Committee on Fresh Fruits February, 2014 in
and Vegetables (CCFFV) Phuket, Thailand

10. 46" Session of Codex 17 to 215t March,
Committee on Food Additives | 2014 in Hong
(CCFA) Kong

11. 8% Session of Codex 31t March to
Committee on Contaminants 4™ April, 2014
in Foods (CCCF) in The Hague,
Netherlands

10.3.2 Setting up of CCSCH

The 36th session of the Codex Alimentarius
Commission accorded its approval in July 2013
to the Indian proposal to constitute the Codex
Committee on Spices and Culinary Herbs (CCSCH)
to be hosted by India. The first session of the
CCSCH has been successfully conducted from
11th to 14th February, 2014 in Kochi, India. A
total of 107 delegates from 40 countries and

seven observer organizations participated in the
meeting. India has now joined the select club of
nations hosting a Codex Committee.

10.3.3 8th CCCF (31 March - 4 April 2014, The

Hague, The Netherlands)

The Codex Committee on Contaminants in Foods
(CCCF) held its 8th session in The Hague, The
Netherlands from 31st March, to 4th April, 2014.
It was chaired by Mrs. Dr. Wieke Tas, (Department
of Animal Health and Market Access, Ministry of
Economic Affairs, Government of the Netherlands)

10.3.4 Submission of new work proposals:

India submitted eight new work proposals on
the following items in the respective Codex
Committees:

(i) Labelling Guidelines for Non-Retail
Containers in Codex Committee on Food
Labelling (CCFL)

(ii) Codex Standard for Black, white, green
pepper in the Codex Committee on Spices
and Culinary Herbs (CCSCH)

(iii) Codex Standard for Thyme in the Codex
Committee on Spices and Culinary Herbs
(CCSCH)

Mr. P. Karthikeyan, Assistant Director, FSSAl and Ms. Kanika Aggarwal, Technical Officer, FSSAI were members of the Indian Delegation for
8% CCCF.
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(CCSCH) # SR 2g Hread AFdH

(v) #4rel Td @ SS-qfedl iR dread Afifa
(CCSCH) # ol & forv dIeat A

(vi) TTE YTl ¥ SUUIGRGI R Plsad AT
(CCCF) ¥ @M & fay TIR HIhell #
VAT RTT & 3TfSrheH

(vii) @& Ui H qUUGRGI R Bledd
afAfd (CCCF) # #9rall # voareifdas @
JAMYHAH TR DI LAY

(viii) AT Wil Ud Afeordi IR dreed  afAfa

(CCFFV) ¥ 3ffeRog= IR drsdd HIFd

10.3.5 Ssscgofl # gfrarirar

IRA o 26 Soldgiid R ARl (eWGs) H T
forar ok fewforal wRgd @1 8 | 9RA 5 SSull
DI IR W Ve |

10.3.6 23 ¥ HRITATY

@

hledd & SRR § 31 RdUR®I & a9 & forg,
QT IR F, LT Bledd AU g & w9 H,
Pread 3MER fIsm — RHgid va ufhard favg w=
T BRI BT SRS {haT | Ugell BRI
T3 el H 2 3T, 2013 BT 3R TN BRILTAT
PIfea, DI H 3 AFCAR, 2013 BT JTAIRI BT TS |

(i)
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Y Organised by

I'I"d:&; -'ﬁl”‘[E.'

1ot

TINCIDIe and By

FARIST THS TR BRI

sferor—qd TR & e Il # IS dlead
AT & ewar T R UE &9 SR &1
Mo fa%a WaRey Hies (WHO) gRT =13 ficed!
H 23 W 25 AT, 2013 TP Wl UG &
qb-Teb] ABIRT ¥ T 17 | &feror yd &3 & a9
e TGl — AR, e, 9Rd, SSHRMEI,
Alelqld, FIMAR, Ui, s ddr, foAR oe @R
qS TS o BRI H 9T ol | Pledd 3MER
TN 3R PISHT T B DI Wrel GRET ATBRI
Gt SErIRAT §AT 7 1 BRI H AR for |

BISHI U4 IJ JRIS I gdoss ugfaal
A1l ARG HIFDI BT drediol

GTel UTERReT 5 @l fasme, @l SuHET gfoH,
AU faRr<SiaRol § fde™, U qUUEBRST 3R
cifrr=g @ SuRefd @& | & Sdedl 3R
frHtaret gRT Jmféa AV @rer Aiffiel iR Tt
T ITANT DI Tl FA D e | Pledd T
=T RTINS Ugfordl & 1T AR Ted
AT © died & oy <9 W ¥ faRwsi |
AIBT AT fBY | TR H el 450 AHIDT
T 8¢ e Wme uifdeRer &l devise R STell
7| faRmst gRT & ME g &R wifdeRer @1
AT gRT i AFES & MR UR 3fTdeH! @
Sife @ T |

SRI—qd TR & Gewd IS H T Blead GIRla @ ST [HAI0 GY &1 B glcer $FRT, 7% fdect], 23 ¥ 25 S/ITER, 2013

08 i s s e o i

(iv) Codex Standard for Cumin in the Codex
Committee on Spices and Culinary Herbs
(CCSCH)

(v) Codex Standard for Rosemary in the Codex
Committee on Spices and Culinary Herbs
(CCSCH)

(vi) Maximum levels of Aflatoxins in ready-
to-eat peanuts in Codex Committee on
Contaminants in Foods (CCCF)

(vii) Establishment of Maximum levels of
Aflatoxins in Spices in Codex Committee on
Contaminants in Foods (CCCF)

(viii) Codex Standard on Aubergines in Codex
Committee on Fresh Fruits and Vegetables
(CCFFV)

10.3.5 Participation in eWGs

India participated in 26 electronic working
groups (eWGs) and comments were submitted
thereafter. India was also the chair of 5 eWGs.

10.3.6 Workshops in the country

(M

In an effort to bring in more stakeholders into the
Codex fold, FSSAI, as the National Codex Contact
Point, conducted two workshops on the theme of
Codex Alimentarius: Principles and Procedures.
The first workshop was held in New Delhi on 2nd
August 2013 and the second one at Kochi, Kerala
on 3rd October 2013.

(i)
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International SEARO workshop

A Regional workshop on capacity building of
National Codex Committees in the member States
of South-East Asia was held by World Health
Organization (WHO) in New Delhi from 23-25
October, 2013 with the technical collaboration
of FSSAIL. Ten member States of the South East
Region - Bangladesh, Bhutan, India, Indonesia,
Maldives, Myanmar, Nepal, Sri Lanka, Timor Leste
and Thailand participated in the workshop. Ms
Annamaria Bruno, Food Safety Officer from Codex
Alimentarius Commission and Codex Trust Fund
also participated in the workshop.

Harmonization of Indian Standards with
Codex and other International Best Practices:

The Food Authority invited nominations from
experts all over the country for harmonizing
the India Food Standards with Codex and other
international best practices with a view to review
the existing Indian Standards in view of the latest
developments in food science, food consumption
pattern, new specifications, presence of new
contaminants and toxins as well as use of new
food additives and ingredients required by the
producers and manufactures. A total of 450
nominations were received in response to the
invitation which was placed on the FSSAI website.
The applications were scrutinized based on the
opinions given by experts and criteria established
by the FSSAI Committee.

and Standards Authority of India m



AT 67 FAIGSITD B TS (eWGs) TTfed iR
Qrel TRl §RT 1T 80 fOrH d 49 Aqal
®1 oA MY ARl (@ SR & FTre] a%]
AMDI) & fIH™T qoO 18 TR BT o+ FHAER
DT (@Te, e ARThT H qUOTHRG] WM yarl
H PIcARIG AARIC, dIo= H UMl Bl Farsil
ST S AF@T ol |1 e SIfvEl R ang
B4 ¥) @ Ao & forg faram |

PR Tl W U Uy FEKN AD] DI e
AIRTehT, G, THEHRT FERID] Td WIS A AU
AT &g A=D U, | SRl § qUUTHRDI
Tg deMe 99d iR dleamral ud s
Falre gg dsMied U9al @I oM fdaR &R
Tl @ fog swreRa v Tar| w@re AifiTe,
IR, UHAWPROT WEHI Ud AHoH W HUD

3

-

AN, I @l W QUUIGRST 7 dEid U
3R Sfig dsnfe SRedl gg dsnie U9d & |
IRl & SRSl BT qHeT 1 gl aRG S
e AT @& srgHeT @ forg sRa fahar
TAT| W UG g Sl & Y AEahl & 09
UTeY, A Ud A IRI B 10 TR, 3fedlscl
Ul & 04 YU IR RIY & B & 02 YT
T a9E U Td ST 94 BT 3T @ faER
Tqg IR &y Y|

doqard, deiive AT iR @rer UifeeRor gy
ST FHIET BT ST | T IR §78 WIHR BR oY
S UR, WTE UIEaRT AFDl & w0 H SAfERET
d U RauRe WA SR v @MUR HTed
Hed @1 ufhar IR9 &1 SITgHT | @ wTiereRer |
FgATET B Uishar fadar, 2014 db T Hx folw
T & g fhy o )@ €

Finally, 67 Electronic Working Groups (eWGs)
were formed and set-up by the FSSAI, of which 49
eWGs were formed for development of Vertical
Standards (Quality commodity standards of
food products) and 18 eWGs for development
of Horizontal Standards (Standards, such as
Contaminants in Food, Food Additives, Pesticide
residues in food, Veterinary Drugs in Food etc.,
which apply across all products categories).

Draft Horizontal Standards received from the
eWGs were forwarded to the Scientific Panel for
food additives, flavourings, processing aids and
materials in contact with food, Scientific Panel
for contaminants in food-chain, Scientific Panel
for biological hazards and Scientific Panel for
pesticides and antibiotic residues for further
consideration and review. Scientific Panel for
food additives, flavourings, processing aids and

materials in contact with food, contaminants in
food chain and a few drafts of scientific panel
for biological hazards were completed the
review work of documents and forwarded to
the Scientific Committee for approval. 09 drafts
of Vertical Standards of milk and milk products,
10 drafts of meat and meat products, 04 drafts of
alcoholic beverages and 02 drafts of infant milk
formula were forwarded to the relevant Scientific
Panel and Task Forces for further consideration.

Thereafter, these will be reviewed by the Scientific
Committee and the Food Authority. Once these are
adopted, the process of stake-holder consultation
and reference to WTO will be initiated before
notification as FSSAI Standards. Efforts are being
made to complete the process of approval from
the Food Authority by December, 2014.

) Yortd peaeh () Yoid et
Regional Workshop on Capacity bullding of National Codex Committaas
in the Member States of South-East Asia
Hotel Imperial, New Delhi,23-25 October 2013

23—25 JFTIN, 2013PI g faccll ReIT gIcer SFARTT | SlevT—qd TR @ Wavd &9 4 I Breaw \iHfd @1 &aar 477 gv &

BIISTET PT STIISTT I~ ST |
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Qrel GREM Ud HEd SfEfTgE, 2006 B GRT 25
$ AR, WE aRGAl & |1 IR AfAEH &
araeEl @ e § | g9d feiRa fdar war g e

PIs Afdd JMATH I7 IS 3favid g91¢ TU fhdT
fFrm a1 A &1 Seded wRe Bl @re 9%
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Hfer ARG BT e &7 B Ay & 3faR gHqD!
R AT | AR | wRier Rud & FgaR,
JAATfT q%g D1 WTel GRefl uel GFfred fbar Srdn
gl
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11.1 As per section 25 of the Food Safety & Standard

Act, 2006, all imports of articles of food are

CHAPTER

the imported consignment is ensured.

, , 112 T IR0 o @i gReT Ud A i,
zmsaaﬂﬁraﬁ?mgﬂﬁa—gﬁrwwé%aﬁ 2006 @ URT 47 (6) & STIIR ficell, YIS, =g,
PR, [ l(', q g ),3 i PIAGIAT 3R DA G (Tl a7 vd fA) 16
1992 (1992 T 22) & A WA T3 B AATT W figel W o SRERE @ FrfE @
kil Ig@'gigif'mmmé :I,EWW' HETH ¥ IRT—IdaR 2010 9 U IRUEgE NP
39 IAfTH & UTae=l AT S9P A 9917 Y A ST @ PRl U 31 Ahergde
formt qen it & oidvfad @rer uTfereRor gy S

, ) far 7| @@ Wi¥eRe 9 SeTdie) gRE 9 W)
‘éE CISCANCINNICE | griRd, el R 2477 HECH HHTE Ul &7 Sra=aa= 4 fhar 2|
Td #EH SMRE, 2006 B GRT 47(5) B AR,

SRR e avqelt & A ¥, e gk o 113 aﬁazopﬁmﬁzomaﬁma\?ﬁgmm
i SN $BT AT o SR Fgeryer &g Y Al SR W B TS TSI & e H sl
ARG AT & Wrel fAvelves Bl Aol Sl
Aarferdr—1
A 2013 | AT 2014 db @I JMATd AN & ATdhs
I U9 gic gyort T (feur) | o fee g i | oY fog o @R frerft et @t
P S erdn I deIdT ey Iy RERIEY
qumsﬁ (NCC) | yarmg=t (NCC) gyorl @i (feurm)
Y " @1 "= (fap) Ripc|
a1 (@ wid 9 14889 1845812 31 828 12514 1844984
TaRule) (0.04%) (99.96%)
P (ST, W 31818 3484709 228 11055 43031 3473654
uid vd gaRure) (0.32%) (99.68%)
Praprar (agl qId, 4398 1886278 11 1423 3136 1884855
TIRAE vq sfean) (0.08%) (99.92%)
e foeell (ameeh<t va 2032 12065 66 1170 4815 10895
TaARUIE) (9.70%) (90.30%)
DI (F Ui ud 555 17473 35 385 639 17088
TIRyId) (20.20%) (97.80%)
arT 53692 7246337 371 14861 64135 | 7231476
(0.21%) (99.79%)

. .. . 11.2 FSSAI has successfully operationalized the
subject to the provisions of the Act. It stipulates . .
: . . imported food clearance process in a phased
that no person shall import into India any .
. . . manner since August-September 2010 through
article of food in contravention of the Act or any . . 8 .
. appointment of Authorized Officer in terms of
rules and regulations made thereunder. It also . . .
. ; section 47(5) of the FSS Act, 2006 in 16 points
provides that the Central Government shall, while . . .
rohibiting, restricting or otherwise regulatin of entry at Delhi, Mumbai, Chennai, Kolkata and
p 5 1 g 8 § Cochin Ports (including sea, air and land). FSSAI
import of articles of food under the Foreign Trade .
. has also implemented 24x7 Customs clearance
(Development and Regulation) Act, 1992 (22 of system at JNPT Mumbai port
1992), follow the standards laid down by the Food y port.
Authority under the provisions of this Act and the 11.3 The data regarding the number of samples drawn
Rules and regulations made thereunder. Further, & NOCs issued for the period April 2013 to
as per section 47(5) of the FSS Act, 2006, in case of March 2014 is given in Table-1. A total of 53,692
imported articles of food, the Authorised Officer consignments, containing 7.24 million kilograms
of the Food Authority shall take its sample and of imported food products, have been handled by
send to the Food Analyst of notified laboratory for FSSAI during the period of report. In the process,
analysis who shall send the report within a period 371 consignments (0.21%), weighing 14861
of five days to the Authorised Officer. As per the kgs of food, have been issued non-conforming
test reports from the lab, the food safety aspect of certificates/rejected.
Table-1
Data of Food Import Clearance for the period April 2013 to March 2014
Location and Port Number of Quantity | Number of Non Quantity Number of Quantity
Consignments (Kgs) Conforming belonging to | consignments cleared
Certificates NCC Issued Cleared (Kgs)
(NCC) Issued (Kgs)
Chennai (Seaport & Airport) 14889 1845812 31 828 12514 1844984
(0.04%) (99.96%)
Mumbai 31818 3484709 228 11055 43031 3473654
(JNPT, Seaport & Airport) (0.32%) (99.68%)
Kolkata 4398 1886278 11 1423 3136 1884855
(Seaport, Airport & Haldia) (0.08%) (99.92%)
New Delhi 2032 12065 66 1170 4815 10895
(ICDs & Airport) (9.70%) (90.30%)
Cochin 555 17473 35 385 639 17088
(Seaport & Airport) (20.20%) (97.80%)
Total 53692 7246337 371 14861 64135 7231476
(0.21%) (99.79%)
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aifre— H Ry g €| 724 fAfos feaum
AT @Te ustell & o 53,692 UNUI B RUIC
DI AAW & IR @rel UIHReT gRT Fuern 1
2| 39 Ufhar W, 14681 fHuT @rer axqeii & 371
Uyl (0.21%) B IR SFHfeT FHOHE  SIRI/
SRSt faam Tam 2 |

JATATIIT WTel g3l | aTer JRell Gekad &R H
Qe IR0 & AT Teb YHRT FAldil 16 AT TR
Tad Afa ol 2, Safs <wr § yawr figer
B Bl AT 673 B | G, Wrel UMDV & U
DI AT A1 & Wb AT PRI Bl aedr
gftear # mAfad @ axgell & 100% AT @b
SATaTIHAT BT 2 |

11.5

Qe YTROT BT UG 2015 b QIRTF 5 3R FGal
Ul T ABINA, Hisell, HaxT, HifdprsT AR
fasmT W o SuRerfar @1 R W @1 7|
3ATAD! B Tohel Rasp! el Gfdem yaT o
@ v uwensiiva @1 angEie (HveH MeRd
Yoell) & WA DI [Har ST URanad ¥
Qe UIeRoT 9 Ul WR M e H e
qrel I Bl A A @ fog e wfawr # @
AT UTAAGBATHROT YOIl (FIPS) 3MRH &’ &l
Al I AT | TATRIersll & gl i @
gge PR B W AT & o peed MR 3
T FRA H e Ao @l e 2|

=06 D e s o s

11.4 One of the major challenges before the FSSAI

11.5

in ensuring the food safety in imported food is
its limited presence at 16 places, whereas the
total number of entry points in the country are
673. Secondly, the FSSAI has limited number of
notified laboratories for testing of food samples as
the present process of import clearance requires
100% sampling of imported food products.

The FSSAI is proposing to expand its presence at
5 more sea-ports i.e. Tuticorin, Kandla, Mundra,

Food Safety and Standards Authority of India

Kakinada and Vizag during 2015. It is proposed
to integrate FICS with Icegate (Custom Clearance
System) to provide single window clearance
facility to the importers. FSSAI also proposes
to introduce Food Import Prioritization System
(FIPS) in near future to cut short the time taken
in import clearances at ports. Strengthening of
lab infrastructure has also been planned which is
expected to further help in expediting the custom
clearances.
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121 yfRrger fsdfieq g & aren (i) uefa aft@IRAT & ferg— 12.1 Action Plan for Training Division (I For the Designated Officers-
. e i S IE TS In terms of section 16(3) (h) of the FSS Act, the Date Place State
L EIT@T:WUTQH o 1'6 (@m(\_ﬂ) 8 3 11 SN | aTee] UM YT, 1A EXTHOT7 1S GIUSETan] {0 [P, Wisia o i Arunachal Pradesh
B VR, SACIEECER e R 2014 ! N or outside their area, training programmes in
qIex, S TG} S PIg Qe AT JRH B+, S EE ' ' ' food safety and standards for persons who are e
I G AT AeTeid AT FUAR & w9 § I7 : interested in starting any food business, whether 8-11January | Guwahati | Manipur
s, & TEgd B B I @ g SR APl 23 9 25 qorSiT e, < g 1, qTeY as a food business operator or employee or A Meghalaya
: ' = ST 2014 9 TR g9ell, ggoa otherwise. -
3 IR BIIhH UG BRA T UL B S | Mizoram
N o 26 31 28 e e, Xerd 12.2 Training for Food Safety Regulators: Sikkim
12.2 Ydlg a1 faframel |(L"|Q TIRTET BRI 2014
& Fp— The FSSAI conducted the following training S5 oy | T Goa
YR WTe A¥el Ud AFd UTdeRor o fafa=T 19 % 21 e FIRAIE /A T programmes in various States/UTs with the 2014 ry J Daman and Diu
it < o A A T e 2014 R BRI support of stgtfe alithorities in terms of space, Dadar and Nagar Haveli
. : manpower and faculties: ;
SHI SR DT AR DI AEAAT I [FAARIT Wl e S o e g Pudicherry
yRReT SriHg TR g (i) Orientation Training Programme for 26-28 Feb. Delhi Delhi
Designated officers (3 days duration), 2014 Railways
i) Yefadg erfreRal & gferetor feia AT T ii) Adjudicating officers (1 day duration) and - -
J & y 19-21 March Delh A t/Sea Port Health
) . = arc elnl 1rpor ea ror ea
EARET (3 ﬁﬂ?fﬁ'&r) 3—7 AR | AR BRINTG (iii) Food Safety officers (5 days duration) 2014 e
s : 2013 12.3 Details of Training Programmes conducted
(i) forias sfereRar (1 feaxi) & ford | s during 2013-14: g g (II1)  For the Food Safety Officers-
- 26—30 JFRA | AT T :
iii) @rer JRe ARBNRAT (5 fFad) & o | :
(iii) BN _ ( ) _ Tq (i) For the Adjudicating Officers- Date Place State
123 2013—14 ?f} QIR rferd gfRreror ?b—l—?j?b_‘:ﬁ £l 9—13 3T Date Place State 3-7 August 2013 Raipur Chhattisgarh
I TaRUT: 2013 27.9.2013 | Thiruvananthapuram Kerala 26-30 August and Bhopal Madhya Pradesh
: s et _ 22-26 AT | OGS T IR T Eet fnanad L
@ @ %’I'Q E kil Arunachal Pradesh 22-26 July 2013 Lucknow and | Uttar Pradesh
- . Assam 2-6 September 2013 | Agra
$ille? AT o 2—6 AR | 3R 1112014 | Guwahati et 7-11 October 2013
11-15 November
27.9.2013 fvaagRd | @ 2013 Meghalaya 2013
1112014 TATETeN SO U, 31, [SUBSERGH Mizoram Ar“gacfl’al
P
AR, Ferer, iR, 2013 Sikkim A:af:
Rafdepa, FBrgR 11—15 TTdeR Tripura 19-23 September Guwahati Tl
. 2013
2412014 qUrSlt T, TA9 Td <, ALY ] Goa Meghalaya
YgEd, e 4 AR 19-23 TaTETEr ITEUITES TSR, 319, 24.12014 | Panaji Daman and Diu Mizoram
LKl fidaR 2013 AR, ATy, HeIRA, Puducherry Sikkim
19.2.2014 W Gé_ X . y Dadar and Nager 23-27 September Ranchi Bihar
2522014 faeeh Rt -2 AEL N SIRERS Haveli 2013 Jharkhand
da 2013 19.2.2014 | Bhub Ori
thaneswar rssa 21-25 October 2013 | Port Blair Andaman and
25.2.2014 | Delhi Delhi Nicobar

IRCIR JoIrel AN O HAlold TIfEid01 Food Safety and Standards Authority of India
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(M)

(i)

21—25 é RN
IR 2013
25—29 AR | ALY ST
2013
25—29 4R | ARl
2013
25—29 AR | BIABICT
2013

1—5 fesqar

3eHE Ud peR

qf¥ad §Tel

G, GGl
16—20
fasger 2013

10—14 AR HCH
fedeR 2013

26—28 AR Qo
2014

foeed, verd

el GRET USRI B (U gawr Ui @1
Jifom wu AU S 9% <19 JAfegfaa @ gRer
STferepTRAT @ oy e urGasha—

QTel YReT Ud AP fremEe], 2011 & M 2.1,
3 (1) (i) & IR, @R el AMGR THh
qUiplierd AMBRI B 3R IA1 I9 I Bl 519
g 39 US R gad BIaT 8, @rel iR gRI
ffde ufneror 59 Igawy Bg srgAIfed SRl
A U ARG R H qherdgad 3qed o
faam 1|

FHo I A A G GREAT ABINAT I 3AE
NfEa fear o fog 9 frem 243 (1) (i) &
UTET & 3Td H YU 1T BT At B H
gl o | fAQd, YIS URRIEToT HrRiHH Bl 3ifcrH
wu oy 9 9o fafr= =i | eifdRgfea =g
Qrel QR ABIRAT BT YRIETor a7 & forg, wme
Jafsor M & SfdFa FRgad w@re |Rel
JEHRAT & IHE PRAPA DI R D D
BIRAHH ARA fhaT T | GfReror HrihH B ety
Al I URET HRIHH B & e uE T B
gl

DI UTgUhH I oY 2 |
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Qe YieRoT H dsddd UReEr & Aegd |
ufierel &1 UfReor  (ToT) HrikH

T X

)

(i)

12.6

(1)

(i)

27.09.2013 ®I AU TOdl HIGAl d8F H Yol
S . 12 & AJAR URMEDI & URET & A
¥ I WE UISdRer i /e end el |
uRert &7 fafed &1 & fou o8 |1 & 7 AT
T @rer YRef UIHRol, THEY 9ad, 78 faeell a1
foslt o farfeed <= o1 wdT=e, sg ufdneor
A, el sanfe d (A & 9 s=agd
T & AIH | RN @fiedt @ ufderon)
HRIEH H 9RT o | faf=r Isalt | 40 ¥ 50
eIt &1 I8 ulderor = fo @1 srafyr & forw
RO H Tl | Uferdhl BT Fdfdd Irsat # A
BTN, Trer YReT ABIRAT IR WTe FGA™
TR B T B JAJAR fAfed fHar S |
T 79 Uf¥Ed /Fhra sl g1 fafted fay
SR, ST SIS BRIH H AWT ol |

Y dh oA /HE IRIT & gRT SRS &
ferg w91 v THieT /R g@ dR W @
GRem ARBINGl & forg € | I8 fafamas goet &
JeR fRa # 2 & SR /HAar # Her ufdrers
Ifrd AAPHIRAT (AO0s) IR AT IRt
(DOs) sIfe &I Ufderor < # wHed & eIk
FiRT STgREE &1 ures N AN | HeH WfdeR)
ERT URIETT & ol Ul Ards &1 AgAlaT )
foar T ® SR Al | urEdr AFeS @ IR
W, Ul /e B w7 g s g
TS T IR e T 7|

A1 /g W &F R AHIfhd Wl &
AT W W@ GRe ARGIRAT BT g ufreror —
Qe GRe U 94 e, 2011 & M 2.1,
3 (1) (i) & R Y Wi/ Fgaa @mer gRem
fraTRat & ufreror &7 smaer fEam AT 7| Saw
% Ued @ foy, wuws & fog eo faAi @r
vaer ufderor ReiRa fear mar 81 uawr ufderor
QT Ui gRT Afde el & Arew 9 faar
SITQATT ST AT eI AT 89 I5a%d @ forg
AT e & |

SIRIFT 1T Pl I8 AT fob AHIfeba FReI /
AT §H AMCl H TFAIGT DI IIH HRATS B
2| o Tl /e e & T AR /R &
AT BT FATYH B & d1G, AFAGT B AHIDBA
IS BT IR b T ¥

Date Place State
25-29 November Bhubaneswar | Orissa
2013
Punjab
25-29 November Mohali -
2013 Chandigarh
Haryana
25-29 November Kolkata West Bengal
2013
1-5 December and Thiruvanan- Kerala
16-20 December thapuram
2013 Puducherry
10-14 December Bangalore Karnataka
2013
26-28 February Delhi Delhi
2014 -
Railways

12.4 Crash course for newly notified Food Safety

®

(i)

Officers till induction training for FSO is
finalized -

As per the rule 2.1.3(1)(iii) of Food Safety and
Standards Rules, 2011, a Food Safety officer is to
be a full time officer and must have, on the date on
which he is so appointed, successfully completed
the training specified by the Food Authority, in
a recognized institute, out of the institutions
approved by the Food Authority for the purpose.

Certain States had notified new FSOs who were
unable to perform their duty in the absence of
compliance with rule 2.1.3(1)(iii). Thus, a crash
course, same as the orientation programme of
FSOs appointed under PFA, was initiated to train
the new FSOs notified in different states till the
induction training programme is finalised. The
duration of the training programme is also five
days like the Orientation Training Programme.

The Crash Course is currently in progress.

12.5 Training of Trainers (ToT) Programme

@

through centralised training at FSSAI

In the matter of Training of Trainers as per
agenda item 12 in the tenth CAC meeting held
on 27.09.2013, FSSAI is now asking States/
UTs to identify trainers, who will undergo a

(i)

12.6

®

(i)

ToT (Training of Trainers) program through a
centralized training either at FSSAI, FDA Bhawan,
New Delhi or any other identified location such
as APHO, State Training Institute, Delhi etc. in
different batches. Comprising of 40 to 50 officers
from different states, the training will run for a
period of three days in phases. Trainers should
be identified, in accordance with the density of
DOs, FSOs and FBOs in respective states. Around
7-9 trainers/faculties should be identified by the
states, who will be attending the ToT programme.

So far, the nominations/ recommendations sent
by the State/UTs for ToT, these are largely for
Food Safety officers. It is in the best interest for
the regulatory system that the trainers involved in
ToT/ faculty are able to further impart training to
the Authorised Officers (AOs) and the Designated
Officers (DOs) etc. and also follow prescribed
schedule. Eligibility criteria for training has been
approved by the competent authority and states
have been requested to send revised/ fresh lists
of trainer/faculty, based on the eligibility criteria,
at an early date.

Induction Training of Food Safety Officers
through institutes nominated by States/UTs -

The Food Safety and Standard Rules, 2011
mandates the training of newly recruited/
appointed Food Safety Officers (FSOs) vide rule
2.1.3(1) (iii). To fulfil the mandate, an induction
training of FSOs for 60 days is envisaged. The
induction training shall be taken care of through
institutes specified by the Food Authority which
must be a recognized institute or institution
approved for the purpose.

Reference to the aforesaid State has been made
to send the compliances whether the institutes/
institutions nominated are at par for taking
further action of approval in the matter. State/UTs
who have not sent their nominations for institute/
institutions, have been requested to send the
same, after verifying the scope of work and work
plan, for approval.

Food Safety and Standards Authority of India
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13.2

13.3

/

T, R vd HdER (IEC) AisrRl &R y=dral
BT A 8 Sl el Gl AR fRquR!
BT 3 FEiRT el B U< FRA SR BRA
e # v AT e @ forg \em a2
IS HaeireHs TRl & SFceg & @
fou fodl W76 &1 = MR T | I8 98 |Wad
ot wed & e foy faf=T Raurs! a1
e H T gY FIRAR &R |ad gar o 2 | I8
SRESICEINIS

sl Tfafafrn Sexal @ R & emR W,
eIl & geM, Affm fEl vd fafwE @
IR ¥ g BT 3R ST addr YT BRe @ forv
R & o 81 SR & faff= A @
AN $R gU, fAfT deg Fiel &l HaIfda &
@& oY Jeua™ TSN TR &) Sl 2 |

IR H RauRST & Srmed a9 & fog fife 3k
goldeie MfSar & Aregq Afkd eMe Tfafafer
MR & e X&) & | ATgARAT / ofiaor W
< R H 98 Al el # s S A |
Qe el 3R Wre JRem W Uhele, IRAPIY
gl SR fAaRa @1 72| (i) @ grRem vd
AFH—ATSARNT 3R WTel ey ofiaor fafas
2011 3IR 3MH Ueraell (i) @Tel {Rell Ud A
Wrel STE AF$ U4 el e fafms 2011 @R
3 AT (iii) @re YReTm Ud AD — GUUIhRSD
ciforT=F Ud srafdre faffram 2011 3R 3mH yeTaelt
(iv) @Te gReT ud Aa—fam W g ud ufady
faf e 2011 IR M U (v) @WTE gRel
Td A VANl G A faveryor fafras
2011 31X 3 YeTael (i) WTel el Td A
S 2006 @ Ifaifa Yaow wfafafoal wd

13.4

13.5

13.6

13.7

Ud 949r (IEC)

AT a9 yeEell IR gRaeT W YHIRIa Bl
T |

TSR / UofiepRor R XfedT e «ff s=1w v
R AR IR o d9ell & Jead | yaRd
fey v qu & g fyersal & fiem@e @
[HEARN @ IR H SUHTGIRN Bl ST TOd  HR-
% foIT 2014 Bl & A W fSAT T SR
e T3 |

yeeifal /FHRIET S INDPACK, IITF, AAHAR
e # Ela s, Egsdl Al & ueEiH
R faaRor dom @WE waw HdTadl 3R
fRIUR®ST §RT q® Y ULl FHT THARE IR B
fore @rer wftreRer & faRwst @1 wie e
P13 BT FAM fHAT 17| g 3R g S<aral
# fiemae R e gRA®T daR @I TS 3R 10 9
14 A9, 2014 & SR AT QeI YT MMER
% IR IMgH Bl @ iR faaRka &1 73|
T oG WTE UIIHRYT P daarse IR Al uamifig
e T3 |

feduRel & We {YRem vd weh IR/
frmTaetl / fafraEl, e gRem vd e, s
R STHd g9 & U Uh uriee gRASHT &
w0 H A A1 B 05 NIl # T HUD SIHTRadhel
BRIGH AT AT | Tl UTIHROT o< <) #
A 59 AUh SIRTRGdl BRIHH T B ol
9T T & | SYHTTRl &1 S adhdl & oy e
R Td AP A /e / fafrE,
Qrel GReT Ud W@eadl, T U R 2013 H
Thd (AEX ST) & 63 e Bid (Gl deal W)
Siffear fifear gwa yelRfa fy Ty |

TS FHUd JevITse www.fssai.gov.in 3R AT
eafdHT WIge S BAgD T UEHR0T H dqTol
el ¥ A IR B oY AT Al
wfed Sucter € |
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13.1

13.2

13.3

Communica

Information, Education and Communication (IEC)
combines strategies and approaches that enable
organizations, communities and stakeholders
to play key roles in achieving and sustaining
their defined goals. IEC is the back-bone of any
organization to channelize the promotional
activities. It is the most crucial component,
requires continuous and constant efforts targeted
at various stakeholders. It empowers people to
make decisions and modify behaviours.

IEC activities are developed based upon needs
assessments, to enhance the visibility, educate
about the Act, Rules & Regulations and to
generate awareness. Using various channels of
communication, valuable information is being
disseminated to address different target groups.

A lot of activities have been organized to make
stakeholders aware about the essential elements
of the Act, Rules & Regulations, including through
the print and electronic media. Advertisement on
licensing/registration wasreleased in multilingual
mode across the county. Pamphlets, Brochures
on the procedure of licensing, registration,
labelling, imported foods and on food safety were
developed and distributed. Booklets on (i) Food
Safety And Standards Licensing & Registration of
Food Business Regulation 2011 and FAQs (ii) Food
Safety and Standards Food Product Standards and
Food Additives Regulation-2011 and FAQ (iii)
Food Safety and Standards Contaminants Toxins
and Residues Regulation-2011 and FAQ (iv) Food
Safety and Standards Prohibition and Restriction
on Sales Regulation-2011 and FAQ (v) Food
Safety and Standards Laboratory and Sample
Analysis Regulation-2011 and FAQ (vi) A Booklet

Food Safety and Standards Authority of India
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on Enforcement Activities and related FAQ under
food safety and standards Act 2006 have also been
published.

Radio Jingles on licensing/ registration were also
created and aired through government and private
channels. Radio jingle was released on the eve
of Holi in 2014 in order to make the consumers
aware of the possibilities of adulteration in sweets
manufactured from milk.

Participated in exhibition/ events like INDPACK,
IITF, AAHAR etc. by putting up a stall, display and
distribution of IEC materials and involving experts
from FSSAI to clarify the queries raised by the Food
Business Operators and other stakeholders. A
booklet on Adulteration of Milk and Milk Products
was developed and the same was displayed and
distributed to visitors during the food exhibition
AAHAR 2014 held during 10 to 14" March, 2014.
The same article was also posted on the FSSAI
website.

Mass Contact Awareness Programme for various
stakeholders was taken up in 05 districts of Tamil
Nadu as a pilot project to make the stakeholders
aware about the FSS Act/ Rules/ Regulations,
practices on food safety and hygiene, etc. FSSAI
is planning to take up Mass Contact Awareness
Programmes in other states also. Audio video
spots on FSS Act/ Rules/ Regulations, food safety
and hygiene, food adulteration for consumer
awareness were displayed at 63 high foot-fall
outlets of Safal (Mother Dairy) in 2013.

A dedicated website www.fssai.gov.in and Social
networking site viz. Facebook are in place
with updates on the current happenings in the
Authority.



141

14.2

14.3

Qe WX -1 Wrel JRem Ud AD AT B

gRT 14 (1) 3R 13 (1) ¥ [T urae™=l & IgaR
g dsie AR iR Al defHe 99t @1 TeH
frar 2| denfe affa ok t9a # faf= wgal
R JSHG T USH XA B foy w@dd e
faeg 8§ iR el & iR @ ufhar &
SR SiRgw feier fFaer ff yem oxa €| @
TifSreRer < dsnfe AT iR ot e A
B IFH Job T B o faf et
R IR M @E AFE fAetad fey v e
faxor uRfRre—vi # fear mar 2|

SAre d Wil @@ giEeRe &1 Sgewd
Ha ST & fo GRIEG iR diftcsd @rer garef
JHARed &A1 T 1 aa9 H UHUATHIR | 377
AIS[ET A © (ST fby S aTet @rer ugrf #
90 Ufcrera W 31f&ie §1 377 AMdI H Ugel B MM
2) | aHE | drea H W Dol BNIg 2500 dfchd
D B |

TRIRATT 3R B8R | I /0 9o & fIu dad
AR A6 FEiRa g S| ot Sugad
QT RGN S ADIDH el & DI GRe BT eiRoT
e ST BT B ok S 9§ g8 @ fory W
s BT @1 STexd Bl 8 | 7S (IR B,
HFDIBRUT DI UHAT 3R D! AR b ol
Ufeha € SR 398 2—3 ATl o AHhd & | SUHTeRIT
% foy @ JRem gHREd & iR T aRa
<Y H TN ST SR GTE UARIRT gHSAT DI
Jfem ge™ 1 & forg, I8 YARed a1 & forg
T Gorell Rfud @ T8 fh W IR—Aeaiad
GTel g3l Bl FGRET DI ST d Bl MY | Te FaAT™d
(PA) #iFfl Sl & foT FSSR @& srgeR feifRa

RAEURS! & UAN BF WRDRU & fol@ @Al
fOumi & I3 IR 8T BT U B & WS
A T R @ Afhy AEANT & A [
farar T 2 |

fHerivor v Sare

Y & IR 383 TR FHTIH / IedTe Wi
HOR @ TS | I4HT H IeTe WIgid Ufshar & forg
el |, P 15025/01/2013-PA/FSSAI f&sfid 11
H3 2013 & AR fawqa faznfwdeii &1 urer= faar
ST RET 2 | A1 Wi Bl ufshar yars e yaR
&

e Icure Wi gorme!

THdla THUIY gorelt THUHUHTATS
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Standards s
Produc

FSSAI has constituted a Scientific Committee
and Nine Scientific Panels in terms of provisions
contained in Sections 14(1) and 13(1) of the
FSS Act. The Scientifc Committee and the Panels
comprise of independent scientific experts for
providing scientific opinion on various issues
and also provide risk assessment inputs during
the process of standard setting. The FSSAI has
successfully organized several meetings of the
Scientific Committee and all the Scientific Panels
in which various scientific opinions and several
food standards have been developed, with the
details given in Annexure - VI.

Product Approval: The mandate of FSSAI
is to ensure safe and wholesome food for
human consumption. At present there are 377
existing standards in FSSR (Over 90 % of the
food consumed is already covered in these 377
standards). At present even in Codex there are
only about 2500 vertical standards.

For the traditional and home cooked/ethnic food
only horizontal standards would be prescribed. All
proprietary food items which are not standardised
have to be assessed for their safety and for some of
them standards need to be developed. The process
of drawing up of standards, standardisation and
further notification of the same is a long process
and may take 2-3 years. In order to ensure safety
of food for consumer and by doing so facilitating
industry and food processing units in the country,
a system was put in place to ensure that all non-
standardised food is screened for safety. Product
Approval (PA) is sought by FBOs for all products
which do not have prescribed standards as per
the FSSR. Towards this endeavor FSSAI has issued
guidelines from time to time which have been
modified for simplification for use by stake holders
and with active participation of all concerned with
an intention to achieve the objective and scope of
the statutes.

Food Safety and Standards Authority of India
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14.4 383 No Objection Certificates/Product Approvals
have been granted during the year. At present
the detailed guidelines for Product Approval
procedure as per advisory No. P 15025/01/2013-
PA/FSSAI dated 11* May 2013 are being followed.
The process flow of PA is as given under:

FOOD PRODUCT APPROVAL SYSTEM

FBO FPA System FSSAI Product committees

START
el ——

w

documentation

i T
L Additional Information

documentation
complete and

information

Y | | correa tions
PA & SC/PA system
checks f standards
are available for the

ingredients mentioned|

tandards’

NOC/PA/ Rejection as
per communication

available in FSSR/
CODEX/USFDA/
EFSA etc

e + Refer to Scientific

Panel for Evaluation

Received

YES

Conforms with Issie
standards NOC/PA
N

FS

Recommend
Issue of
NOV/PA

i
o

Reject based
on Risk
assessmen

PA&SC

Vi
Al
to FBO




afdfes Rard 2013—14.@1

qrel

1 f3aRoT IRAT e GReM T AH WDl H UTed AT BT AHR AR B e § qAl Pl ST &

SSA| ANNUAL REPORT 2013-14

“"CHAPTER

15

Following statement depicts facts in respect of RTI requests received in Food Safety and Standards Authority of India:

01.04.2013 &I T4 & IR T (g g =1 fiv &t NI / 3drel IRE / Il Opening Received during the No. of cases Decisions where | Decision where
IRfre oAy @l IFaRd ArTal afed) IaRd ARl s feu U wHer feu TU Balance as on year (including cases transferred requests/ requests/
& g frofa frofa 01.04.13 transferred to other PAs) to other PAs appeals rejected | appeals accepted
W 256 33 0 223 Request 0 256 33 0 223
s N 22 i 22 § First Appeals - 22 - 22 -
T diienga @ & A e R Y 9 s No. of CPIOs designated No. of Appellate Authority designated
14 06
14 06
IR IRATBR e T AR el @ AT @ e No. of times various provisions were invoked while rejecting requests
AT BT ARTGR IATATTAH, 2005 A G RTT Relevant Sections of RTI Act 2005
a1 8 (1) TR Section 8 (1) Sections
a v Jc [a Je [f Je [n [T 1 |9 [ |22 |ome a [b Jc [d Je Jf Je [u Ji [3 o Jaur J2¢ [other
NIL
T [T T gAY R (6. W) Amount of charges Collected (in Rs.)
I eI e ARa od d I B3 TAR ST @Y < Registration Fee Amount Additional Fee & Any other charges Penalties Amount
1220 590 1220 590

Last date of uploading the pro-active disclosures on the website.

JeATSE TR HRATS Ubhed AUclis HR &I ifad fofer

IRCIR JoIrel AN O HAlold TIfEid01 Food Safety and Standards Authority of India



16.1

16

N 4

faci af 2013—14 & SR, IR @rET UIrHRoT
DI Y3E P B ol Hr=1g Haex Al & Aaiid
Qrel YRl & goic AFAM PT IgAlad TR
85.00 HRIE BUYT AT T IR ST # Terax
65.00 PRIS BUYY TqAT 3ifcH A H 56.93 IRIS
TUy R fear | a7 oo fhar wiar € %
qr8- U9 WIRETd sTe | fhar TAT| 60.00 BRIS
JIT (56.93 HRIS + B a9 P 3.07 BRI BT
a1 =g T g3 =) @1 Suere IR 4 ¥ iy
Y 2013—14 H 4213 BRIS BUY BT SYANT fdbar
T fTI 17.88 FRIS BUY BT A7 & favar oy
g9 AT |

16.2

13—14 Bq 9vIc

U, W@ReY U URAR Hedol HATerd gRI IS
Qe fafame gorell B gge 991 & oy o=
ERT YIRAINIG ST @ 3faiid 9.16 RIS BUT
D AR AR @ TS | FEft, g9 AR FT ST
& fpar S Aar wife e AWl @ dfde
AR gRT Bfese Aie &1 AT BFT AY 7|
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Budget for

16.1 During the Financial Year 2013-14, the approved

outlay of Budget Estimate of FSSAI under Central
Sector Scheme for Strengthening of FSSAI was
Rs. 85.00 Crore which was subsequently reduced
to Rs. 65. 00 Crore at Revised Estimate and
Rs. 56.93 Crore in Final Estimate stage. It is
mentioned that the funds were utilized towards
Salary, Professional Services, Office Expenses,
Travelling Expenses, Rent Rates & Taxes, IEC,
Motor Vehicle and Maintenance etc. Against the
available funds of Rs. 60.00 Crore (56.93 Crore +
3.07 Crore Unspent Balance of previous year) Rs.
42.13 Crore has been utilized in the Financial Year
2013-14 thereby leaving an unspent balance of
Rs. 17.88 Crore.

Food Safety and Standards Authority of India
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16.2 Further, an amount of Rs. 9.16 Crore was released
by Ministry of Health & Family Welfare under
Centrally Sponsored Scheme for strengthening

of the State Food Regulatory System. However,
funds could not be utilized as the Cabinet Note is
yet to be approved by the Cabinet Committee on
Economic Affairs.
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fssai &% [ssal b,
&, W
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HEeaqUl gl Afaa &R erar fewfor

YRR Erel A&l Ud 9-9d gTfera<or

31.03.2014 &I ad—uA

@3 <. #)

WRIT /4ol By R <Ay

SRbGll

EIGEL

fOoel a9

wfaa /4ol ey
HRIET e AfARIy
fafeq /s a9
UfeR[d 0T Ud SER
JYfI%d U1 Ud SUR
IRIRTT F0T IATY
7], <Ay AR UTaeT

68,17,10,167

30,70,03,716

N O oA W N

2,34,01,497

34,94,31,445

2,34,01,497

7,35,61,921

T

1,05,45,43,109

40,39,67,134

gRewfoaa

Rer gRewafeqan
ae—fafed /s v 9
fraer—ar=

fafayr =

(@€ 71 STt Y AT FHRNTSTT AT d)

10
11

2,73,47,716

1,02,71,95,393

2,34,01,497

38,05,65,637

Jhr

1,05,45,43,109

40,39,67,134

HEdqUl olRgihe HAIfa
AMHRAD IATY AR orw@rel R fewfort
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SCHEDULES TO THE ABOVE FINANCIAL STATEMENTS

STATEMENT OF RECEIPTS AND PAYMENTS

SIGNIFICANT ACCOUNTING POLICIES AND NOTES TO ACCOUNTS

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

BALANCE SHEET AS ON 31-03-2014

T HRGRI AR
I e fecel
fesTi®: 20.08.2014

fRed (PSRRI Td THY)

39 fews (<)

=4S s i s

TBTID oIdT JTferhry

(Amount Rs.)
CORPUS/CAPITAL FUND AND LIABILITIES Schedule | Current Year Previous Year
Corpus/Capital Fund 1 68,17,10,167 30,70,03,716
Reserves And Surplus 2
Earmarked/Endowment Funds 3 2,34,01,497 2,34,01,497
Secured Loans And Borrowings 4
Unsecured Loans And Borrowings 5
Deferred Credit Liabilities 6
Current Liabilities & Provisions 7 34,94,31,445 7,35,61,921
TOTAL 1,05,45,43,109 | 40,39,67,134
ASSETS
Fixed Assets 2,73,47,716 2,34,01,497
Investments-From Earmarked/Endowment Funds
Investments-Others 10
Current Assets, Loans, Advances Etc. 11 1,02,71,95,393 38,05,65,637
Miscellaneous Expenditure
(to the extent not written off or adjusted)
TOTAL 1,05,45,43,109 | 40,39,67,134
Significant Accounting Policies 26
Contingent Liabilities and Notes On Accounts 27

CHIEF EXECUTIVE OFFICER

DIRECTOR (CODEX & FA)
PLACE : NEW DELHI
DATE: 20.08.2004

Food Safety and Standards Authority of India

DY. DIRECTOR (FINANCE)

ASTT. ACCOUNTS OFFICER



ARG @rel YREAT ¢d dd YTeraror
31.03.2014 &I 9T 99 & folv M iR =@ &1 @l

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
INCOME AND EXPENDITURE ACCOUNT FOR THE YEAR ENDED ON 31-03-2014

i = %)
A A 4are], a9 frod ad
NEISII IR 12 26,62,29,155 24,88,80,249
TR Td URAR HeToT HATAY, MR VPR ¥ I / Faras! 13 42,13,37,718 40,47,06,328
e/ FEHT Yo 14 - )
et & sma (Fafed /%S @iet & Sl # sfdaRd e | am) 15 - -
AR / TBRHl ST F 31 16 - -
T =TT 17 1,70,08,038 58,74,901
3 3 18 3,87,021 5,70,239
TR AT & e 3R drf ufa & g / (@) 19 - -
qT & 70,49,61,932 66,00,31,717
|
AT T 20 9,77,02,264 10,28,61,525
RG29S 21 21,01,32,692 31,83,57,766
TR d YERYd JI 22 1,03,11,322 1,32,20,835
31’:13Fﬁ, RSl ganfe ) e 23 30,00,000 70,00,000
HeIer ™ 24 91,09,203 -
grol 25 - -
RILECH 33,02,55,481 | 44,14,40,126
TR W IM® M BT A (H—) 37,47,06,451 21,85,91,591
ey arRferd # sfcRor - -
AT SR Bl /3 AT - .
<R /gt B § o ST T SRR / (]GH) B 37,47,06451 | 21,8591,591
HedYUl o@id HAifoa 26
MBHRHAG TG 3R @it R fewfor 27
I HRIBI ATHRY e (Pread Ud THY) U e () Hede o Sif¥er)
I A% faeel
fasTiep: 20.08.2014

=55 S s i s

(Amount Rs.)

INCOME Schedule Current Year Previous Year
Income from Services 12 26,62,29,155 24,88,80,249
Grants/Subsidies from Ministry of Health & Family Welfare, 13 42,13,37,718 40,47,06,328
Govt. of India
Fees/Subscriptions 14 - -
Income from Investments (Income on Invest. from 15 - =
earmarked/endow. funds transferred to funds)
Income from Royalty, Publication etc. 16 - -
Interest Earned 17 1,70,08,038 58,74,901
Other Income 18 3,87,021 5,70,239
Increase/(decrease) in stock of Finished goods and work in 19 - -
progress
TOTAL(A) 70,49,61,932 66,00,31,717
EXPENDITURE
Establishment Expenses 20 9,77,02,264 10,28,61,525
Administrative Expenses etc. 21 21,01,32,692 31,83,57,766
Repair & Maintenance Expenses 22 1,03,11,322 1,32,20,835
Expenditure on Grants, Subsidies etc. 23 30,00,000 70,00,000
Depreciation 24 91,09,203 -
Interest 25 - -
TOTAL(B) 33,02,55,481 44,14,40,126
Balance being excess of Income over Expenditure (A-B) 37,47,06,451 21,85,91,591
Transfer to Special Reserve = =
Transfer to/from General Reserve - -
BALANCE BEING SURPLUS/(DEFICIT) CARRIED TO 37,47,06,451 21,85,91,591
CORPUS/CAPITAL FUND
Significant Accounting Policies 26
Contingent Liabilities and Notes On Accounts 27

CHIEF EXECUTIVE OFFICER

DIRECTOR (CODEX & FA)

PLACE : NEW DELHI
DATE : 20.08.2004

Food Safety and Standards Authority of India

DY. DIRECTOR (FINANCE)

ASTT. ACCOUNTS OFFICER




ARG @l GR&AT Yd HIFD YTHErhRoT
31.03.2014 &I a9 & AN ®©U d gl

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

JTA 1 — dfaa /geh oI qre], 9o frod ad
Y & ARH H Y 30,70,03,716 8,71,11,775
Sirs: e /ol By ARTe

SIS / (FISTQ): 31T TF <7 ofem &

AR Fraet 3/ (@) 37,47,06,451 21,98,91,941
Te: Rer uREufed v & sfaRa afdr

a¥ @ I A W 68,17,10,167 30,70,03,716
YA 2 — IRfAa ud IRy qre], a9 fise ad

1. gl arRfgra
sl ol & AR
Y & SR gl

e 9§ & SR Held)
2. gD AR
sl okl & AR
¥ & IRM fE

el ¥ & SR dekdl
3. faeiy aRféra
fed o9 & FaR
9Y & IRM gfg

HeTg: ¥ & IR Helkd
4. A RIS
fUsel ol & AR
Y & SR gl

SCHEDULE 1 - CORPUS/CAPITAL FUND: Current Year Previous Year
Balance as at the beginning of the year 30,70,03,716 8,71,11,775
Add:Contributions towards Corpus/Capital Fund
Add/(Deduct):Balance of net income/(expenditure)transferred from

the
Income and Expenditure Account 37,47,06,451 21,98,91,941
Less: amount transferred to Fixed Asset Fund
BALANCE AS AT THE YEAR - END 68,17,10,167 30,70,03,716
SCHEDULE 2 - RESERVES AND SURPLUS: Current Year Previous Year

ged: 99 & SRE derdl

1. Capital Reserve:

As per last Account

Addition during the year
Less:Deductions during the year
2. Revalution Reserve:

As per last Account

Addition during the year
Less:Deductions during the year
3. Special Reserves:

As per last Account

Addition during the year
Less:Deductions during the year
4. General Reserve:

As per last Account

Addition during the year

RIR

Less:Deductions during the year

=36 > ot s i s

TOTAL

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

e wufxr fAfer

el aufy f=ifer

F) P BT ARG Y

i~ ST /HRA

ii- Pl # fby U freer § em

iii- g glgar @R ffde @)
) YoINTd = — Jror
9) YOINTd g — IR AT
¥) SUBR Yoft
T) SYITh & PHHEARI AT
%) SIS oRgT § STHT STt
W) AR BT g

iv- ST STRfErT

v- Sfd By | SfaRor

2,34,01,497

2,47,50,497

33,56,702

AT (=)

33,56,702

AT (H4+9)

2,34,01,497

2,81,07,199

) PN & Iga¥T 8] STIANT /™
1. YoINTd &g
—ReR gReufeat
—3 =
—frersd |l o1 e
—a¥ & SRM JeIgd

47,05,702

47,05,702

2. TSI B
—Ja, AT AR Wl g
—fe=ran
—31 YR =qd
—¥<I% Bl A
—CTH 3R HATBRI BT A I
e EIINERINEECIRCRING
—¥<% gRT 3ifH 3fTexvr

SCHEDULE 3 - EARMARKED/ENDOWMENT FUNDS CURRENT YEAR PREVIOUS YEAR
Fixed Asset Fund Fixed Asset Fund
a) Opening balance of the funds 2,34,01,497 2,47,50,497
b) Additions to the Funds:
i. Donations/Grants - -
ii. Income from Investments made on account of funds - -
iii. Other additions (specify nature)
a) Capital Expenditure - Plan - 33,56,702
b) Capital Expenditure - Non Plan - -
c) Gifted Capital - -
e) Staff Subscription to GPF - -
f) Interest credited in GPF Account - -
g) Refund of Advance - -
iv. Accumulated Reserve - -
v. Transfer from Corpus Fund -
Total (b) - 33,56,702
TOTAL (a+b) 2,34,01,497 2,81,07,199
c) Utilisation/Expenditure towards objectives of funds
i. Capital Expenditure = =
-Fixed Assets - -
-Others - -
-Disposal of unserviceable material - -
-Depreciation during the year - 47,05,702
Total - 47,05,702
ii. Revenue Expenditure
-Salaries, Wages and allowances etc. - -
-Rent - -
-Other Administrative expenses - -
- Advance to staff - -
- Final Payment to Staff and Artists - -
- Transferred to Unclaimed Balances = =
- Final Withdrawls by staff - -
Total - -
TOTAL (c) - 47,05,702
NET BALANCE AS AT THE YEAR-END (a+b-c) 2,34,01,497 2,34,01,497

AT

T (1)

47,05,702

9 @ 3fd A frad AW (H+=-—)

2,34,01,497

2,34,01,497

=7 o s s o it
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

1.
2.
3.

B ARDR
IR AR (Ffde )
facfia dvem
MRERICE
q) I[P IR T A
EED
MRERICE
— ST SR T =TT
) = wr (Rfde o)
— I 3R 3T A
I AR Ud oIyt
FOT UF 3R 99 ux
3= (Ffde &)

SCHEDULE 4 - SECURED LOANS AND BORROWINGS

Current Year

Previous Year

1. Central Government
2. State Government(Specify)
3. Fiancial Institutions
a) Term Loans
b) Interestaccrued and due
4. Banks
a) Term Loans
- Interest accrued and due
b) Other Loans (specify)
-Interest accrued and due
5. Other Insitutions and Agencies

6. Debentures and Bonds

AT

7. Others (specify)

=3 > s oo o

TOTAL

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

(Amount Rs.)

YA 5 — IJYRMET ®T ¢d SUR

qdHrE I

froer ad

SCHEDULE 5 - UNSECURED LOANS AND BORROWINGS

Current Year

Previous Year

1. &= WBR
2. I AR (Afde )
3. fa<ig |
4. d&

@) frar T

@) 3= F (Afdse o)
I AR UG ToiRTAt
FOT UF 3R 99 ux
Rer SHIY
a1 (Afde &)

1. Central Government

2. State Government (Specify)

3. Financial Institutions

4. Banks:

a) Term Loans

b) Other Loans(specify)
OtherlInstitutions and Agencies
Debentures and Bonds

Fixed Deposits

©® N o u

Others (Specify)

%90.\‘.0\5"

TOTAL

T 6 — AN FoT AATY

foer ad

) 3

SCHEDULE 6-DEFERRED CREDIT LIABILITIES:

Current Year

Previous Year

JT

a) Acceptances secured by hypothecation of capital equipment and
other assets

b) Others

=30 > ot s s o s

TOTAL

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

¥ =, #)

Il 7 — dle] IAT¢ Yd Yraen_ CRRIBECE] fUeer ad
% .dle] *FdTY
1. wfagpfet : :
2. fafder o

@) G /At B (R 7.1 B IFAR) 4,82,70,634 1,57,59,973

Q) I (Fggdl 7.2 D ITUR) 20,569 1,44,07,947
3. ERIER VIR ST 7,11,000 7,20,000
4. SA AN fbg g TEn:

®) Afcrd oIl /SR TR - )

@) AU ol / SURI TR - -
5. dUIf® <A

@) JAfd < - -

) 3 92,828 14,06,641
6. =Y =Te], TFATG:

%) da- | wHelfaat 5,62,938 591,217

Q) RME 9P 11,36,342 8,17,524

) gred gfere TR 77,76,697 91,56,460
7. & 7 Y 7Y el BT 9 B i § AV

) Y M A 99 B 3 H 27,02,64,441 3,07,02,159
AT (B) 32,88,35,449 7,35,61,921

=00 D ot s i s

(Amount Rs.)

SCHEDULE 7 - CURRENT LIABILITIES AND PROVISIONS Current Year Previous Year
A. CURRENT LIABILITIES
1. Acceptances - -
2. Sundry Creditors

a) For Goods/Services (as per Schedule-7.1) 4,82,70,634 1,57,59,973

b) Others (as per Schedule-7.2) 20,569 1,44,07,947
3. Earnest Money Deposits 7,11,000 7,20,000
4. Interest accrued but not due on:

a) Secured Loans/borrowings - -

b) Unsecured Loans/borrowings - -
5. Statutory Liabilities:

a) Overdue - -

b) Others 92,828 14,06,641
6. Other current Liabilities:

a) Deductions from Salaries 5,62,938 5,91,217

b) Stale Cheques 11,36,342 8,17,524

c) Security Deposits received 77,76,697 91,56,460
7. Unspent balance of the grant at the end of the year:

a) Unspent Grant at the end of the year 27,02,64,441 3,07,02,159
TOTAL (A) 32,88,35,449 7,35,61,921

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

R % #)
qdae T fooar ad
. YTdeT-
1. PR Y - -
2. U=FGA - -
3. argha /U - -
4. <A GBI AHSIBIOT - -
5. @UR dRSl /] - -
6. 3 (Mfde &) - i
fafres vd MwIHe @ 70,11,205 -
CLE D) 30,00,000 -
T PATIT WIREId g 14,48,175 -
I AT T 50,000 -
< fRET R Ud IR 2,25,000 -
< ufdreor e 5,00,000 -
Hiex e 5,00,000 -
Hrafed &g 9,73,200 -
SIPINICESIE | 2,00,000 .
AT 10,00,000 -
B dad & v 55,71,000
ST URIE Yob 67,416
Fafdea &1 50,000
IJnr (@) 2,05,95,996 -
IR (H+9) 34,94,31,445 7,35,61,921

(Amount Rs.)
Current Year Previous Year
B. PROVISIONS
1. For Taxation = =
2. Gratuity - -
3. Superannuation/Pension - -
4. Accumulated Leave Encashment - -
5. Trade Warranties/Claims - -
6. Others (Specify) - -
Legal & Professional Expenses 70,11,205 -
Salary Expenses 30,00,000 -
Office Maintenance Expenses Payable 14,48,175 -
Conference Expenses Payable 50,000 -
Rent Rate & Taxes Payable 2,25,000 -
Training Exp Payable 5,00,000 -
Motor Vehicle 5,00,000 -
Office Expenses 9,73,200 -
Supply & Material 2,00,000 -
Travelling 10,00,000 -
leave salary & Pension 55,71,000
Audit Fees 67,416
Medical Expenses 50,000
TOTAL (B) 2,05,95,996 -
TOTAL (A+B) 34,94,31,445 7,35,61,921

S e s o s

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

¥ % #)
ITYA 7.1 — IXG3AT / Qa1 2g fafder A-_wR ECRIGECL] frear ad
e 3RICIT A FC Ta-He - 79,05,134
e, RSN, doagel], uiem dTd SRR - 43,89,000
IR BR AT STATHT - 15,48,044
Sfaxy wieft ofue gfaRid - 6,64,000
=T Ui g¥e SOl fure. a8 - 3,92,845
| T[S HASHE ddece Ul fol. - 3,59,010
BRI BR FRIFC! HUE T8 STATIC - 2,85,000
fafdy ofew@mu Us ddeced I for. - 1,16,350
¢ smIfae uT. fo. - 58,000
TR DT - 23,435
e gRICTT A IR SThed - 17,500
faega golfrafar - 1,655
DLIR |S TS $1 TSR 500 -
IRD. FaA, SU Few® 60 -
TR YANTRIEall & &1 4,82,70,074 -
LIRS 4,82,70,634 1,57,59,973

(Amount Rs.)
SCHEDULE 7.1 - SUNDRY CREDITORS FOR GOODS/SERVICES Current Year Previous Year
National Institute of Smart Govt. - 79,05,134
Director,CCDU,PHED,Govt of West Bengal - 43,89,000
CENTRE FOR SUSTAINABLE DEVELOPMENT. - 15,48,044
INDIRA GANDHI OPEN UNIVERSITY. - 6,64,000
Chennai Port Trust Engineering Deptt, Chennai = 3,92,845
Sat Guru Management Consultants Pvt Ltd - 3,59,010
FOUNDATION FOR COMMUNITY SUPPORT AND DEVELOPMENT, - 2,85,000
Vividh Landscape & Consultants Pvt Ltd. - 1,16,350
Track Infovision Pvt Ltd - 58,000
Swastik Company - 23,435
NATIONAL INSTITUTE OF BIOLOGICALS - 17,500
Vidutt Engineering. - 1,655
Controller Food & Drug Administration 500 -
R.K SAXENA, DIRECTOR 60 =
ACCREDITED LABORATORIES CLAIMS 4,82,70,074 -
TOTAL 4,82,70,634 1,57,59,973

2 > ot s i s
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

(Amount Rs.)

IFYA 7.2 — I =q fafdy AR ECRIRECE]

frear ad

SCHEDULE 7.2 - SUNDRY CREDITORS FOR OTHERS

Current Year

Previous Year

T WHIEA I

g 9a9 JI

T AT I

<Y oI gE Yob
< fastell o
I AT I
@l Yo <

T S g

< fHRMT &R Ud wR
< AR o
T GReTT I
HIex dred
PRI T
amgfet gd A
AT

IERT W% BT < I ;

T PRI WA TG )

T AR SRA forar < }
I SH Td AN )

82,80,134

7,39,830

2,00,000

51,67,414

Professional Expenses Payable
Salary to Contractual Staff Payable
Salary Expenses Payable

Office Maintenance Expenses Payable
Conference Expenses Payable

Motor Taxi Hire Charges Payable
Postage & Telegramme Expenses Payable
Audit Fees Payable

Electricity Expenses Payable
Telephone Expenses Payable

Interest Expenses Payable

Water Expenses Payable

Rent Rate & Taxes Payable

Training Exp Payable

Security Exp Payable

Motor Vehicle

Office Expenses

Supply & Material

Travelling

82,80,134

7,39,830

2,00,000

51,67,414

AT

20,569

1,44,07,947

TOTAL

20,569

1,44,07,947

=3 D ot s i s
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

(Amount Rs.)
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SCHEDULE 9 - INVESTMENTS FROM EARMARKED/ENDOWMENT Current Year
FUNDS

Previous Year

%9\.‘“:59’!\-’!—‘

1.
2.

3
4.
5
6

In Government Securities
Other approved Securities
Shares

Debentures and Bonds
Subsidiaries and Joint Ventures

Others (to be specified)

R 5. #/)

A 10 — faw — 3=

foer ad

R uferyfaai
3 srgHIfeT ufergfaar |

T /98 UH
WERS HUA Ud Hgad IeH
I (Ffdse fear sm)
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6 D ot s i s

TOTAL

(Amount Rs.)

SCHEDULE 10 - INVESTMENTS - OTHERS

Current Year

Previous Year

1.
2.

3
4.
5
6

In Government Securities
Other approved Securities
Shares

Debentures and Bonds
Subsidiaries and Joint Ventures

Others (to be specified)

TOTAL

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

(Amount Rs.)
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SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC.

Current Year

Previous Year

&. el uRgufeaar
1. M DG
TRl 9 T
ol 3R
TR TG Tib
IR AT
HTRIRA
Feal JTd
2. fafdg o eR
P. B8 AIE Y 3P A & bR FT
Q. 3
3. T AV (@ / FHC /TS o)
4. 9% N
. AT dpl H:
— 1] @rdl |
— o @Gl # (AR < afga)
— &F pEfadl & 99d @l |
— §9q @l |
9. IR—-Sgegfr depi #:
— 1e] @rdl |
— 1 @l
— 99q @rdl §

5. SIHER g9d @Al |

25,000

6,44,95,923

2,18,10,106
81,59,35,345

1,09,19,263
31,99,05,920

A. CURRENT ASSETS:
1. Inventories
a) Stores and Spares
b) Loose Tools
c) Stock-in-trade
Finished Goods
Work-in-progress
Raw Materials
2. Sundry Debtors
a) Debts Outstanding for a period exceeding six months
b) Others
3. Cash balances in hand (including cheques/drafts and imprest)
4. Bank Balances:
a) With Scheduled Banks:
-On Current Accounts
-On Deposit Accounts (includes margin money)
-On Regional Offices Saving Accounts
-On Saving Accounts
b) With non-scheduled Banks:
-On Current Accounts
-On Deposit Accounts
-On Saving Accounts

5. Post Office-Savings Accounts

25,000

6,44,95,923

2,18,10,106
81,59,35,345

1,09,19,263
31,99,05,920

AT (P)

90,22,66,374

33,08,25,182

TOTAL(A)

90,22,66,374

33,08,25,182

7S o e s i s

Food Safety and Standards Authority of India
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6. T
@, A Il /Seeeal § Hord o= dufa
7. 3 ((Afde @)
2. Fdc I G%G T UG DI S arell IR b wY H agell A
SIPERCEC RN
®. YoiTd IR W)
9. qd T
T
— WH BT A
— SHERI T4 3 BT A (AT 11(dN)(1) & ITAR)
— wfrfe ST
— ST 2013—2014 & forg <A
— ufdreror 2013—14 & foru FfH
— TSI 2013—14 & forg 1™
— facer g M 2013—14
— 3 Bq 31 2013—2014
3. UIgYd 3™
. fafed /g @ | el )
T a9 — = W
T Td IR WY
. 3=
— 999 @@l )
4. UIftg AT <@

3,21,375
5,34,40,904
1,15,00,840
5,50,55,664

9,65,698

64,660

6,77,721

29,02,157

11,76,953
3,65,92,817
1,19,70,685

I (@)

12,49,29,019

4,97,40,455

AT (H+E)

1,02,71,95,393

38,05,65,637

= D o s i s

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014

(Amount Rs.)

SCHEDULE 11 CURRENT ASSETS, LOANS, ADVANCES ETC. (Contd.)

Current Year

Previous Year

B. LOANS, ADVANCES AND OTHER ASSETS
1. Loans
a) Staff
b) Other Entities engaged in activities/objectives similar to that
of the Entity
c) Other(specify)
2. Advances and other amounts recoverable in cash or in kind or for
value to be received
a) On Capital Account
b) Prepayments
c) Others
- Advance to Staff
- Advance to Contractors and others (as per Schedule-11(B)(1))
- Security Deposits
- Advance For IEC 2013-2014
- Advance for Training 2013-14
- Advance for Library 2013-14
- Foreign Tour Advance 2013-14
- Advance for Others 2013-2014
3. Income Accrued
a) On Investments from Earmarked/Endowment Funds
b) On Investments - Others
c) On Loans & Advances
d) Others
- On Saving Accounts

5. Claims Receivable

3,21,375
5,34,40,904
1,15,00,840
5,50,55,664

9,65,698

64,660

6,77,721

29,02,157

11,76,953
3,65,92,817
1,19,70,685

TOTAL(B)

12,49,29,019

4,97,40,455

TOTAL(A+B)

1,02,71,95,393

38,05,65,637

Food Safety and Standards Authority of India




FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF BALANCE SHEET AS AT 31-03-2014
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e X (Amount Rs.)
( & ) SCHEDULE 11(B)(1) Advance to Contractors and others Current Year Previous Year
ITAT 11(f)(1) — SPERT vd 37 Bl ARH adar_ad o ad ABP Pvt Ltd. 14,134 14,134
o o fer. 14,134 14,134 ADMINISTRATIVE OFFICER, FDA NAGPUR - 97,600
yRINfTS SIf¥HN, THeIy, HATYR - 97,600 All India Food Processing Association 2,167 5,000
3ifet a1 e wrIRiT gaIRger 2,167 5,000 ALPCORD NETWORK TRAVEL AND CONFERENCE MANAGEMENT CO - 10,099
Tehls dedd gdel Us BiFhw Heore for. - 10,099 ASSOCHEM - 16,50,000
MSIEE] - 16,50,000 AUTHORISED OFFICER CHENNAI 10,000 10,000
3R RPN, a=Tg 10,000 10,000 Authorised Officer ]NPT Nhava Sheva. 10,000 10,000
31y AR SISl <8rar 2 10,000 10,000 Authorised Officer Sea Port Chennai. 10,000 10,000
Jfyea e i uie o=1g 10,000 10,000 Bag Full 1,200 1,200
4T et 1,200 1,200 COMMISSION OF FOOD SAFETY INDIAN OVERSEAS BANK, CHE 17,13,500 17,76,800
Qe NRe AT SR SRSt b =18 17,13,500 17,76,800 COMMISSIONER OF FOOD SAFETY, &K 2,45,073 3,58,400
e YReTT YA, ST T PR 2,45,073 3,58,400 CONFEDERATION OF INDIAN INSTT 18,50,000 18,50,000
BHSRE I I F¥Ieye 18,50,000 18,50,000 CONSUMER ASSOCIATION OF INDIA CHENNAI 58,148 58,148
HYAR THIRIG 3ih AT a1 58,148 58,148 Central Drug Standard Control Organisation 3,73,32,359 1,59,68,527
CaRICILI CIGISEA R PR IS 3,73,32,359 1,59,68,527 D.G.ACADEMY OF ADMINISTRATION BHOPAL 90,000 90,000
ST, yerNife SebreH], HiaTe 90,000 90,000 DAKSH EDUCATION & WELFARE SOCIETY 4,14,900 4,14,900
<& YOI S dehaR W 4,14,900 4,14,900 DEEN DYAL UPADHYAY 2,34,008 2,34,008
< ATl SUTEAT 2,34,008 2,34,008 DEPUTY FOOD SAFETY COMMISSIONER 2,49,000 2,49,000
SERCICESKEIRCIREN] 2,49,000 2,49,000 DIRECTOR HEALTH SAFETY & REGULATION, H.P. - 1,04,000
fFcere varven ren vd fafaes, R, - 1,04,000 Directorate of Advertising and Visual Publicity (DAVP) 44,56,977 44,56,977
fasma vd g g e (Sodid) 44,56,977 44,56,977 DY DIRECTOR SPIPA, AHEMDABAD 1,002 1,002
SERRCH LRSI FR ISR CE T 1,002 1,002 ENERGU & RESOURCE INSTITUTE - 1,25,000
ool g AR s&iege : 1,25,000 FICCI 79,750 9,43,250
et 79,750 9,43,250 FOUNDATION COMMITTEE SUPPORT AND DEVELOPMENT, KOL - 5,17,500
BISSTH BT U TS STUHE, Bletebral - 5,17,500 GENERAL SECRETARY DELHI TELEGRAPH ACADEMY 50,000 50,000
STRe bl faeell el gabsH 50,000 50,000 GOA STATE AIDS CONTROL SOCIETY. - 1,08,800
T XI5 U fET e - 1,08,800 H.S.C.C. India Ltd 16,414 16,414
Ta.ga AL s fafics 16,414 16,414 Hotel Pachific Subhash Road - 86,400
glee URifthe g1y e : 86,400 India Trade Promotion Organisation 2,00,000 2,00,000
BRRIRSRCINEECIEEIRE N 2,00,000 2,00,000 Indian Institute of Management Bangalore. 4,37,698 437,698
3{}7“"1 slﬂ'é\lc\ii\c 3% HoiHe, TR 4,37,698 4,37,698 INSTITUTE OF ANDHRA PRADESH - 96,800
SIeye it Mg yew - 96,800 INSTITUTE OF QUALITY OF ENVIORNMENT MANAGEMENT - 50,000
SEICge 3t Fafere) aiith TrarReie H-siie - 50,000 National Institute Nutrition 47,43,444 47,43,444
T SRICYS YL 47,43,444 47,43,444 P.MURTHI - 2,92,187
. ‘Fﬁ - 2,92,187 Principle Kirori Mal College. = 2,00,000
fRifruer fHRIE 71et Prerst - 2,00,000 S.S. BUILDCON PVT LTD GHAZIABAD 2,00,000 2,00,000
TN, et ur. for, israrers 2,00,000 2,00,000 STATE HEALTH SOCIETY (IDSL) JAIPUR 4,56,400 4,56,400
e godl WIS (SASTHSIYe) STIYR 4,56,400 4,56,400 U.P.ACADEMY OF MANAGEMENT. - 119,400
u. THeH! 3ii HeioHe - 119,400 UAHFWS FOOD SAFETY& STANDARDS DEHRADUN 1,61,600 161,600
JUUATHSYQH WTel YR Ud AT SERIGH 1,61,600 161,600 Vikas Batteries - 14,999
fawr dedt - 14,999 WEST BENGAL STATE HEALTH & FAMILY 86,400 86,400
R A WS et T8 Hiel! 86,400 86,400 DEPUTY DIRECTOR CHENNAI 1,10,000 1,10,000
S SrRRaeR =g 1,10,000 1,10,000 DEPUTY DIRECTOR (F&VP) NBCC 44,394 44,394
¥ SrReeR (TmhusdId) TR 44,394 44,394 DEPUTY DIRECTOR. GUWAHATI 10,000 10,000
S SrIvaeR, Tarerel 10,000 10,000 DEPUTY DIRECTOR KOLKATTA 62,336 62,336
S SRIvaeR, Plerebrar 62,336 62,336 DEPUTY DIRECTOR MUMBAI 90,000 90,000
fey W ﬂ"@—&‘ 90,000 90,000 SENIOR A.O. D.O. FSSAI -

RURRSREIS RSN - TOTAL 5,34,40,904 3,65,92,817
AT 5,34,40,904 3,65,92,817

=0 > ot s i s

Food Safety and Standards Authority of India



AR @rel JREAT ¢d J e YTeraror
31.03.2014 &I G 99 B 3 UG I @l & AN wU A rJqfa

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA

fdr %, #)

YA 12 — w1 /99t 4 3 qoAr ad g ad
1. faor & ema

®. TAR AT BT faapr

Q. Fed A b A - )

T, Ehy o - -
2. ARl ¥ M

&, G Y[ocb 17,62,59,167 20,20,29,374

Q. THAT G Yoh 61,43,928 52,25,875

USRI CAR] 8,38,26,060 4,16,25,000
IrT 26,62,29,155 | 24,88,80,249

¥ % #)

A 13 — I / FaSy ECRIRECL] freer ad
1. = WHR ([N Td URIR HeAv] HATSd, HRT IRER) 66,09,00,000 42,45,50,000
2. Y WER - )
3. RGN ToiRiam - )
4. I/ Hev] HILU - .
5. SfRIERT e+ - -
6. 3

SIS 9¥ & IIRT # < 7 fhar war Ay 3,07,02,159 1,42,15,189

HCG: 9 & 3fd # < 7 far AT e oy (27,02,64,441) (3,07,02,159)

"e: a9 & IR Yoligd 3Ta™ - (33,56,702)
Al 42,13,37,718 | 40,47,06,328

SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014
(Amount Rs.)
SCHEDULE 12 - INCOME FROM SALES/SERVICES Current Year Previous Year
1) Income from Sales
a) Sale of Finished Goods
b) Sale of Raw Material - -
c) Sale of Scraps - -
2) Income from Services
a) Licence Fee 17,62,59,167 20,20,29,374
b) Sample Testing Fee 61,43,928 52,25,875
¢) Product Approval 8,38,26,060 4,16,25,000
TOTAL 26,62,29,155 24,88,80,249
(Amount Rs.)
SCHEDULE 13 - GRANTS/SUBSIDIES Current Year Previous Year
1) Central Government (Ministry of Health & Family Welfare, Govt. of India) 66,09,00,000 42,45,50,000
2) State Government - -
3) Government Agencies - -
4) Institutions/Welfare Bodies = =
5) International Organisations - -
6) Others :
Add: Unspent balance at the beginging of the year 3,07,02,159 1,42,15,189
Less: Unspent balance of grant at the end of the year (27,02,64,441) (3,07,02,159)
Less: Grants Capitalised during the year - (33,56,702)
TOTAL 42,13,37,718 40,47,06,328

=50 D e s i s
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¥ % #)
FTA 14 — Yob /AT Yob ECRIRECE] foear ad
1. A Yb
2. AP Yo /AR Yoob
3. R/ SRIHA Yob
4. HHecHl Yob
5. 391
Iﬁ'lT o o
R . #)
JTYA 15 — fae 4@ ama ECRIEECL] frear ad
1. &
. TN Ffayfeat W
g, o=y divel / federi
2. 39
— o=t | =S
TﬁT[ o o
fifved /werrg @1y &1 SfalRa

1D e s s o s

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014
(Amount Rs.)
SCHEDULE 14 - FEES/SUBSCRIPTIONS Current Year Previous Year
1) Entrance Fees
2) Annual Fees/Subscriptions
3) Seminar/Program Fees
4) Consultancy Fees
5) Others
TOTAL - -
(Amount Rs.)
SCHEDULE 15 - INCOME FROM INVESTMENTS Current Year Previous Year

1) Interest

a) On Govt. Securities

b) Other Bonds/Debentures

2) Others:

Interest from investments

TOTAL

TRANSFERRED TO EARMARKED/ENDOWMENT

FUNDS

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

(Amount Rs.)

SCHEDULE 16 - INCOME FROM ROYALTY, PUBLICATIONS ETC.

1 Income from Royalty
2 Income from Publication

3 Others (Specify)

CURRENT YEAR

PREVIOUS YEAR

TOTAL

(Amount Rs.)

SCHEDULE 17 - INTEREST EARNED

CURRENT YEAR

PREVIOUS YEAR

1 On Term Deposits

a) With Scheduled Banks

b) With Non-Scheduled Banks
c) With Institutions

d) Others

2 On Savings Accounts:

a) With Scheduled Banks

b) With Non-Scheduled Banks
c) Post Office Saving Accounts
d) Others:

3 On Loans:

a) Employees/Staff

b) Others

1,70,08,038

58,74,901

(QUEIEZE:))
ITYA 16 — AeC], YHRH s | 7 ERRIGRGL frear ad
1. I ¥ I
2. UGRE ¥ ™
3. I (Rfde )
IRT
R 5. #)

ITgA 17 — afsha s ECRIEECL] frear ad
1. e SRl w

F. Fqfa daf #

@ IR Iggfaa dai 4

T R H

. 3
2. 990 @[l R

&, S i 4 1,70,08,038 58,74,901

Q. IR Iggfaa dai

. STHER §9d @

. 3
3. EIN W

B, HHARI /CTh

Q. 31
AT 1,70,08,038 58,74,901

TOTAL

1,70,08,038

58,74,901
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

(Amount Rs.)
SCHEDULE 18 - OTHER INCOME CURRENT YEAR PREVIOUS YEAR
1 Profit on Sale/disposal of Assets
a) Owned Assets 2,878
b) Assets acquired out of grants, or received free of cost
2 Miscellaneous Income
-Guest House Earnings 1,57,565
-Sale of old Newspapers 35,671
-Sale of Tender Form 40,500 1,00,750
-RTI Fees 5,387 4,199
-Others: 4,65,290
Penal Interest & Recoveries 1,36,520
-Examination Fees 8,500
TOTAL 3,87,021 5,70,239
(Amount Rs.)
SCHEDULE 19 - INCREASE/(DECREASE) IN STOCK OF FINISHED | CURRENT YEAR PREVIOUS YEAR

GOODS & WORK IN PROGRESS

fdr =, #)

ITYA 18 — I I oA ay frear ad
1. gReufeqat @ f9e /fHues | o

. Aot uR™ufcaa 2,878

Q. IaM ¥ Afoia a1 ged o gk
2, fafder ama

— JffY 78 A I 1,57,565

— RM AR Bl a2 35,671

— fofaer Al ®1 fass! 40,500 1,00,750

— ARAATS Yob 5,387 4,199

— 31 4,65,290

TUSIEd Tel AR agferat 1,36,520

— U Yob 8,500

JT 3,87,021 5,70,239
& % #)

ITYA 19 — AR Tl & Wi MR srfeha & gfyg / (@) oA ay foear ad
&, 3ifcH wId

— IR AT

— SR T
W U<V IRMH Th

— IR A1

— BRI

Praer qf/ (@) (5—) : :

a) Closing Stock
- Finished Goods
- Work in Progress
b) Less: Opening Stock
- Finished Goods

- Work in Progress

=53 D ot s i s

NET INCREASE/(DECREASE) (a-b)
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=f3r <. )

ST 20 — TWIUAT AF CCRIGECL] frear ad
. qa9 vd oGl 9,52,93,483 9,85,81,887
Qg I U 9 31,086 15,47,304
T PHAR HATT I 1,000
o HHERAT B AIAgicd Ud i ol iR Y
. 3

— ffrea <Tat @1 g 23,77,695 27,31,334
AT 9,77,02,264 10,28,61,525

S 4> s oo o

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

(Amount Rs.)

SCHEDULE 20 - ESTABLISHMENT EXPENSES CURRENT YEAR PREVIOUS YEAR
a) Salaries and Wages 9,52,93,483 9,85,81,887
b) Allowances and Bonus 31,086 15,47,304
c) Staff Welfare Expenses 1,000
d) Expenses on Employee's Retirement and Terminal Benefits
e) Others:

-Reimbursement of Medical Claims 23,77,695 27,31,334
TOTAL 9,77,02,264 10,28,61,525

Food Safety and Standards Authority of India
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

(Amount Rs.)
SCHEDULE 21 - ADMINISTRATIVE EXPENSES CURRENT YEAR PREVIOUS YEAR
a) Labour and processing expenses - -
b) Electricity and Power 49,58,263 1,04,40,629
c) Water charges 3,51,188 2,82,992
d) Rent, Rates and Taxes 2,73,55,785 5,34,76,193
e) Postage and Communication Charges 6,60,777 (40,509)
f) Printing & Stationery 2,830,416 42,57,190
g) Travelling and Conveyance Expenses 2,50,23,804 2,54,86,916
h) Expenses on Seminar/Workshops 24,085 20,00,236
i) Subscription Expenses - 30,074
j) Auditors Remuneration - 95,040
k) Legal & Professional Charges 9,73,31,352 8,98,83,934
1) Expenses on operationalisation of food Import Clearance Process - -
m) I[EC & Publicity Expenses 1,61,49,497 8,69,92,838
n) Office Expenses 48,53,246 2,49,29,766
0) Training Charges 18,55,483 79,45,635
p) Publication expenses - 4,54,680
q) Telephone & Mobile Expenses 8,75,233 11,35,589
r) Entertainment Exp 21,274 50,112
s) Guest House. - (34,374)
t) Sample Charges - 3,500
u) Security Charges - 13,17,778
v) Other Administrative Expenses
-Bank Charges 76,815 51,156
-Internet Charges 69,635 37,556
-Computer Expenses - 2,01,700
-Membership Fees - -
-Digitisation charges - -
-Generator Expenses - 33,695
-Others 1,68,90,690 56,98,298
w) Prior Period Expenditure 1,33,55,149 36,27,142
TOTAL 21,01,32,692 31,83,57,766

f3r <. )
ITA 21 — ywES A EoRIGICE] fedr ad
g figd wd Sl 49,58,263 1,04,40,629
T A 9AR 3,51,188 2,82,992
g feE e oiR v 2,73,55,785 5,34,76,193
T I IR GOR 6,60,777 (40,509)
g, fifeT iR e 2,80,416 42,57,190
B I SR aeT Y 2,50,23,804 2,54,86,916
S AR/ SRR R @y 24,085 20,00,236
3. WAl Yo I - 30,074
3 dENEd aRsfie - 95,040
T B IR UhEEd @™ 9,73,31,352 8,98,83,934
T, QT AT TR Ui & Hared iR a3 - -
T IMEsyl IR UOR g 1,61,49,497 8,69,92,838
T o a9 48,53,246 2,49,29,766
UL giREe guR 18,55,483 79,45,635
q. USRE &g - 4,54,680
o Tl IR HETST A 8,75,233 11,35,589
T HARSH &g 21,274 50,112
g 3l I8 - (34,374)
9. T R - 3,500
U gRem UR - 13,17,778
B I WIS g
— & TR 76,815 51,156
— $eTIC TR 69,635 37,556
— B Y - 2,01,700
— HERIT Y ; )
— SRS 7R - -
— SFRER UWR - 33,695
— 31 1,68,90,690 56,98,298
9. 3@l yd =™ 1,33,55,149 36,27,142
T 21,01,32,692 31,83,57,766
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

¥ 5. #)
YA 22 — AV Y4 YEREE Aqd CCRIGECL] foear ad
IRA(d Yd YEREE
BRI B AT UG @A 1,00,61,930 1,29,81,853
T wlic, HFIYCX Td 3 SUBRON &l FRET Ud YR 2,49,392 13,726
argdl & A, YTl U9 RERE 2,25,256
=
T 1,03,11,322 1,32,20,835

(Amount Rs.)
SCHEDULE 22 -Repair & Maintenance Expenses CURRENT YEAR PREVIOUS YEAR
Repair & Maintenance
i) Repair and Maintenance of Office 1,00,61,930 1,29,81,853
ii) Repair and Maintenance of AC Plant, Computers & Other 2,49,392 13,726
Equipments
iii) Repair, Running and Maintenance of Vehicles 2,25,256
iv) Others
TOTAL 1,03,11,322 1,32,20,835

Food Safety and Standards Authority of India m
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FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

3 <. #)
IFYAl 23 — IgaFl, WIS s WR A ECRIRECE] [EESICH]
. WRAFT /Sl B QY MY e 30,00,000 70,00,000
Q. WM /Al B & TE AIRTE
Inr 30,00,000 70,00,000
f3r <. #)
YA 24 — AT adur a9 e ad
ReRr gRHUfeTal W 91,09,203 47,05,702
AT 91,09,203 47,05,702
ge: Rer uR¥ufcd &y # siaRkd 47,05,702
TOTAL 91,09,203 -
R 5. H)
ITHA 25 — FHIY MY AT adar adf fwar ad

(Amount Rs.)
SCHEDULE 23 - EXPENDITURE ON GRANTS, SUBSIDIES ETC. Current Year Previous Year
a) Grants Given to Institutions/Organisation 30,00,000 70,00,000
b) Subsidies given to Institutions/Organisations
TOTAL 30,00,000 70,00,000
(Amount Rs.)
SCHEDULE 24 - DEPRECIATION Current Year Previous Year
On Fixed Assets 91,09,203 47,05,702
TOTAL 91,09,203 47,05,702
Less: Transferred to Fixed Asset Fund 47,05,702
TOTAL 91,09,203 -
(Amount Rs.)
SCHEDULE 25 - INTEREST PAID Current Year Previous Year

%, Rer uRyufeaar o
W, =T FON R

.3 — HGIUH TR 1ol

a) On Fixed Loans
b) On Other Loans

c) Others- Interest on CPF

T

TOTAL
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AR @rel YR Ud HI-D YTErehRor
31.03.2014 &I 9T a9 Bq faciig d=mR=il & AFT ©U A g

FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
SCHEDULES FORMING PART OF INCOME & EXPENDITURE FOR THE YEAR ENDED 31-03-2014

¥ 5. #)
< T fHy Y gl &1 Ade JER wR yfaured 2013-2014 2012-2013
3if foe @) Fhdl @ik I Iy 88,04,56,268.00 31,99,05,919.60

IR 3 BT AT

HeTg: facd 99 2013—14 & foIU UIfaRoT &I dR® M

2,18,10,106.00
33,18,78,910.00

1,09,19,262.53

(Amount Rs.)
Treatment of Unspent Grants on CASH BASIS 2013-2014 2012-2013
Cash & Bank Balance as on last day 88,04,56,268.00 31,99,05,919.60

Advances to RO

Less: Internal Earnings of FSSAI for the Financial 2013-14
Less: Internal Earnings of FSSAI for the Financial 2012-2013
Less: Internal Earnings of FSSAI for the Financial 2011-12

2,18,10,106.00
33,18,78,910.00
25,53,25,389.00
3,12,84,900.00

1,09,19,262.53

25,53,25,389.00
3,12,84,900.00

TS e 9 2012—13 & 31T UIRIART &) 3rdRe 3 25,53,25,389.00 25,53,25,389.00
TeTU: fieq a¥ 2011—12 & foIT W= &) 3rdR® o 3,12,84,900.00 3,12,84,900.00
TS faeq I§ 2010—11 & T UIRBROT &) 3rdR® o 71,96,249.00 71,96,249.00
TS I 9§ 2009—10 & 31T UIRIART &) 3rdRe amg 49,83,589.00 49,83,589.00
Hem: fac 99 2008—09 & forw TifxoT @Y SaR® md 13,32,896.00 13,32,896.00
Y gg @9 A [Py Y g (aTe] aI«n) 27,02,64,441.00 3,07,02,159.13

66,08,99,999.87 42,45,50,000.00

9y & TR YT AT

SIS : 99 @ RY # =g o fhar ar Ay

HCIY : ¥ & 3fd H ¥ 7 (b1 TAT IFIaH

3,07,02,159.13
(27,02,64,441.00)

1,42,15,189.00
(3,07,02,159.13)

PH : a9 b SR YOI I

Less: Internal Earnings of FSSAI for the Financial 2010-11 71,96,249.00 71,96,249.00
Less: Internal Earnings of FSSAI for the Financial 2009-10 49,83,589.00 49,83,589.00
Less: Internal Earnings of FSSAI for the Financial 2008-09 13,32,896.00 13,32,896.00
Unspent Grant for the year (Current Liability) 27,02,64,441.00 3,07,02,159.13
Grant received during the year 66,08,99,999.87 42,45,50,000.00
Add: Unspent balance at the beginging of the year 3,07,02,159.13 1,42,15,189.00
Less: Unpent balance of grant at the end of the year (27,02,64,441.00) (3,07,02,159.13)

Less: Grants Capitalised during the year
Grants to be shown as Income 421,337,718.00 408,063,029.87
Internal Earnings of FSSAI for the Financial 2013-14 2012-13
License Fee 176259167 202,029,374.00
Product Approval 83826060 41,625,000.00
Sample Testing 54414002 5,225,875.00
Bank Interest 17008038 5,874,901.00
Other Interest 136520 2,229.00
Misc 201736 463,061.00
RTI Fees 5387 4,199.00
Sale of Tender 28000 100,750.00
331,878,910.00 255,325,389.00

A B U Y R 9 arel e 421,337,718.00 | 408,063,029.87
facha ad 2q @rer grftrevor &Y salRe ama 2013-14 2012-13
TS b 176259167 202,029,374.00
SSIEREIEAS) 83826060 41,625,000.00
AT qRIEToT 54414002 5,225,875.00
d% =T 17008038 5,874,901.00
3 =TS 136520 2,229.00
fafder 201736 463,061.00
AREATS Yoob 5387 4,199.00
[SIECUKCANEED] 28000 100,750.00

331,878,910.00 | 255,325,389.00

T X
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ARA @rel YREAT ¢d Ad YTeraRor
31.03.2014 $I G« a9 =q faciia @Rl & w1 w4 A qfaan

ITYAT 26 — HEAYYl AW Aferam

1. Gl GRURT

ot faaror UfeTRies amTd wRuRt, afe smyem aftfd 9 fHar 21, 3R ofaied &1 Uigdd USid & SR W TR by
IR

2. XTI {11

TS Yoob AR THAT URIEN Yoob <d B UR ARG & ST & | 3 A BT UIGY SR IR H=IAT & el 2 |
99d §b WAl TR Gl bI Y MR TR AETdg fhaT SidT 2 |

3. foawr

“Ere BT el & R IR a9 AN SR WR g8+ By S & | =gl & oY UTaer, 3ReMTs & AfIRa,
W el @1 989 ArTd R BT 91§ | A’ @ R IR aifiad R <gAad danTd SR Sfd Hed WR 98 fhy o
21 e @ qog # B & forg urau e e & forg @fada dR wR feer Siar @ 9 5 e emeR w |
AT H TeTell, RO IS S SRR & wfie BId ® |

4. Rer uREufeaar

Rer gRufcaal aroid 1 arTd § AR Jedg "eiar A/ AIel, Yob AR BRI AT 3o I Fafed ATHRAD 3R
T @d M axa qs o 2 | i fARkd uRaremmeit @ dey # uREufadt & qeu & 9T w9 #§, Gefd
Yd—Yared @9 (FHI9 9§ gd fatre aRasET 89 0 R @S |fed) S Yolldg fhar S g |

iR #Aifad e, e @ & faRed, & Arem o o Rer uREufcaal don Rférd § W geia gy SfeaRaa
e WR Yolidg Bl el & |

5. UG

I BT UTael 3MIHR AJH & Urae=i Ud folRad Jed Ugfd & MR WR 3R 374 ffde &R & srgar fdar
ST B |

9y & IR ReR uRAUlcTdl ¥ gfe /HH & Fae ¥, g W deagaR [aR f&ar e g |

TR BT IRFURTAT TR 99 & IR JeI@ Bl DIY ARG @b & JJaR ReR gREufcd Sy 7 yoiRka fpar
I

6. AFIF DI Al BT YT

I, TASY I3, GBI, 3R A TR AHN B WG R G BT oiicb] XIoied qd H fbar S g

TS X

FOOD SAFETY AND STATNDARDS AUTORITY OF INDIA

SHCEDULES FORMING PART OF THE FINANCIAL ACCOUNTS FOR THE YEAR ENDED
31-03-2014

SCHEDULE 26 — SIGNIFICANT ACCQUNTING POLICIES

1. ACCOUNTING CONVENTION
The financial statement are prepared on the basis of historical cost convention, unless
otherwise stated and on the accrual method of accounting.

2. REVENUE RECOGNITION
License Fees and Sample Testing Fee are recognized as and when due. Other Income
is recognized on accrual basis. Interest on saving bank accounts is accounted on receipt
basis.

3. INVESTMENTS

Investment classified as “long term investments” are carried at cost. Provision for decline, other
than temporary, is made in carrying cost of such investments. Investments classified as
“Current” are carried at lower of cost and fair value. Provision for shortfall on the value of such
investments is made for each investment considered individually and not on a global basis. Cost
includes acquisition expenses like brokerage, transfer stamps.

4. FIXED ASSETS

- Fixed Assets are stated at cost of acquisition less accumulated depreciation inclusive of inward

freight, duties and taxes and incidental and direct expenses related to the acquisition. In respect
of projects involving construction, related pre-operational expenses (including interest on loans
for specific project prior to its completion), forming part of the value of the assets capitalized.

Fixed Assets received by way of non monetary grants, other than towards the Corpus fund, are
capitalized at values stated, by corresponding credit to capital Reserve.

5. DEPRECIATION

Depreciation is provided as ber the provisions of Income Tax Act and based upon written down
value method & as per rates specified therein.

In respect of additions to / deduction s from fixed assets during the year, depreciation is
considered accordingly.

Depreciation for the year on fixed assets of the authority has been debited to fixed assets fund
in consistent with the fund based accounting. _

6. VALUATION OF INVENTORIES

Expenditure on purchase of stationary, consumables, publication, and other stores is accounted
as revenue expenditure,

Food Safety and Standards Authority of India



7. fafaer <

IR Toa Td Bl 3AD! [ & 5 96 ¥ I /@y & 918 9 WK STl Il 2 |
8. UXBNI AT

8.1RBIN JFETI BT lRichl YT SR R AT STl 8 | ETelife, ST faeiia af 4 wWafered srgar Sl 8 1 e
31 ATE ¥ Ugel T BT © 3R e add # 3NTel fawiy a¥ # T BT 2 O T &l oigid U SR TR
a1 ST © QIR A R BT 9gell AFT & AR WR ST 1A © |

8.2 YSINTd UM & TRGNI A1 Bl UG SR TR AT STl 2 3iR PIY JERT oRdidhd & R fafed /werrs
B S AT YOITd I & wT H LTI Il 2 |

8.3 IO W9 Pl YR PR+ B TRBNI &I DI, STANT By S &1 A1 T, IH a9 B M AFT Al & o
I U B 2|

8.4 TPha IR TR AN JUYA AJaMI bl AN of ST Sl & AR goid Ua H <gdl & wU § Yafia fbar Sen
gl

9. fagsh qar d=e+
9.1 faQel gaT H e &1 ok e @l fafer @1 geiferd fafHa &) o fbar Sirr € |

9.2 dre] uREUfeeTdl, fa<=i ga1 ol 3fiR =re], <arsl &1 99 & 3Ad H ydiera fAf-ma <) R gRafia fear S € &R
RomHT: & /B @1, fael ga1 <oar Rer uREufd @ Hdfdd 89 wR Rer uReufcaal @ arrg & wwmifsrd faar
ST 2, 3R 3= Jr8 el & o & 97 ST 2 |

ITYA 27 — AHRAD IFAY AR Aw@rl wR fewfor

&, AMHRAS IATY
1. TSRS FATY
11 SR & AR WR ¥ A Y AR & [a9g a9 — %. T (s av 5. )

JMABR T, U UTd =1 e, IO & §93 4 fhel) fawiia a9 # smgax Redl S &< &R My <adl & ge o
T I W A S AR TR AT 99 Gl &, IR B A W AL 2

12 o/ & dgdu &

— YR §RT/ P 3R I T T 96 TR — %. YA (Uset a¥ . )
— B P AR W dF §RT @iel ¢ R0 9F — 3. I (Uod av 3. )

=62 S Vo s s o it

7. MISCELLANEQOUS EXPENDITURE

Deferred revenue expenditure is written off over a period of 5 years from the year it is incurred.
8. GOVERNMENT GRANTS

8.1 Government Grants are accounted on realization basis. However, where a sanction for
release of grant pertaining to the financial year is received before 31% March and the grant is
actually received in the next financial year, the grant is accounted on accruai basis and an equal
amount is shown as recoverable.

8.2 Government Grants of capital nature are recognised on accrual basis and shown as capital
grants under Earmarked/ Endowment fund in consistent with fund based accounting.

8.3 Government grants for meeting revenue expenditure are treated, to the extent ulilized, as
income of the year in which they are realized.

8.4 Unutilized grants computed on Cash Basis are carried forward and exhibited as a liability in
the balance sheet.

9. FOREIGN CURRENCY TRANSACTIONS

9.1 Transactions denominated in foreign currency are accounted at the exchange rate prevailing
at the date of the transaction.

9.2 Current assets, foreign currency loans and current liabilities are converted at the exchange
rate prevailing as at the year end and the resultant gainfloss is adjusted to cost of fixed assets, if
the foreign currency liability relates to fixed assets, and in other cases is considered to revenue.

SCHEDULE 27 — CONTINGENT LIABILITIES AND NOTES ON ACCOUNTS

A. CONTINGENT LIABILITIES
1. CONTINGENT LIABILITIES
1.1 Claims against the Authority not acknowledged as debts — Rs. NIL (Previous year Rs. NiL)

Liabifity may arise towards income ltax fiability and penalty for not obtaining PAN, filing of
income Tax Return and Exemption From Income Tax Liability for any of the financial year since
inception, amount not quantified. :

1.2 In respect of.
- Bank guarantees given by /on behalf of the Authority — Rs. NIL (Previous year Rs. NiL)

- Letters of Credit opened by Bank on behalf of the Entity— Rs. NIL (Previocus year Rs. NiL)

Food Safety and Standards Authority of India



— doi gr1 fewmee foy v e — . 3= (Usd v <. 3=)

1.3 91 & deaw ¥ fqarfed =i

— IR — 3. I (st a¥ =, )

— fImr R — 3. g (Usd 9y <. )

— e = - 3. 7 (Usd av 3. =)

14 Imee & IR—Fwres, fhg afovs! § yawr 2g wfidat grr <9 . g (s 9 % gm)

2. gsiRra gfasgang

Yo T # feree g 9 SR wrawT™ 7 Py Y st &1 ogHtd qed 3. I (e 9y %, )

9. dwEen R fewfrat

IR @rel GReTl Ud A UTEaxvT, TW1eed Ud URAR Hedrol HATeld & JRIT-dh Fh=0T # Ud Goiidd UIeravor 3iiR
IRT TRGR gRT qUiaar facd Nifd 2, 31ud gHa oiaid ot Tfiwierd: SuwmeiR 3k IRYeY st wR emenlRa
2| UIeRYT & oiar fagld SR =il der # 791 udR

1. =] uRgufeqar, o1 va A4

TG B I H, =Te], URHFUf, 1 Ud Al BT Hed A 1 FdeR H Uil H, o U H |9 T8 Bl [0
A FAGE IRIER BT & | 99 B AR A H gig g0 AR W FHARAT /a8 wifiéai &1 g U 1fE & $rRor 2 |

‘DRTET

TIIPRT BT AT ARIBR AATIH BT IRT 11 H 13 S AGaToR AP A Gadl AN TS 2 | 3T I@rdii H IR B
fo o1E wrau 81 A mar ¥ | Jenf WfdeRer #Y STIaR | B YAV UK HRAT a2 |

2 faqeft a1 R

2.1 1.31E.U%. 3MIR UR AWM ATl BT Hed
SRINEIC I IRER
Podl He IR gedh (TRITHET dfed)
ESIEINY

T, W Ud gy A

4 4 4 A

T3 S s i s

-Bills discounted with banks— Rs. NIL (Previous year Rs, NIL)

1.3 Disputed demands in respect of;

-Income-tax — Rs. NIL (Previous year Rs. NIL)

- Sales-Tax ~ Rs. NIL (Previous year Rs. NiL)

- Municipal Tax — Rs. NIL (Previous year Rs. NiL)

1.4 In respect of claims from parties for non-executlon of orders, but contested by the Entry Rs,
NIL (Previous year Rs. NIL)

2. CAPITAL COMMITMENTS

Estimated value of contracts remaining to be executed on capital account and not provided for
{net of advances) Rs. NIL (Previous year Rs. NIL)

B. NOTES TO ACCOUNTS

Food Safely Standards Authority of India is a registered authority under the Administrative
control of the Ministry of Health & Family Welfare and is fully financed by Govt. of India,
therefore, its accounting policies are mostly based on GFR's & R&P Rules. The accounting
principles and policies of the authority in brief are as under:

1. CURRENT ASSETS, LOANS AND ADVANCES

In the opinion of the management, the current assets, loans and advances have a value on
realization in the ordinary course of business, equal at least to the aggregate amount shown in
the Balance Shest. Increase in advances during the year is mainly on account of advances
given to employees/ outside parties, ‘

TAXATION

The income of the authority is considered to be exempt from income tax in view of section 11 to
13 of the Income Tax Act. No provision for income tax is therefore made in the account.
However authority yet to obtain exemption certificate from income tax.

2, FOREIGN CURRENCY TRANSAGTIONS

2.1 Value of imports calculated on C.I.F, Basis:

Purchase of finished goods NIL
Raw Materials & Components (Including in transit) NIL
Capital Goods NIL
Stores, Spares and Consumables NIL

Food Safety and Standards Authority of India



2.2 facsh qa1 ¥ @4

F. A 21,53,642 /—
g, iy deml /dof B faeel ga1 | qeaE
IR TS BT I Nl
T A
[EEJICNCLINIET Nl
B SR UheHe @d N
fafay @ N
23 I
THAET SR W Hafdl &1 qed Mgl
HAT3 BT A Nl
3. facha faaven @ ygfa e @ aerdadas gR1 uifteRer & fag o) FeaiRa grer & smear )
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4. DIV BT GId

YIfAROT & goie § DI &) gifaai &1 aiffexor 9 yer | fhar o @
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O @aRerd SR Y= Tel T |

8. 1 W 27 TP SRR HeT\l Bl T © 3R Y 31—03—2014 P Joid U AR I9 [y BT FAMG ¥ &g W AR =9
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=4S ot s i s

2.2 Expenditure in foreign Currency:

a) Travel 21,53,842/-
b) Remittances and Interest payment to Financial Institutions/
Bank in Foreign Currency NIL

¢} Other expenditure:

Commission on sales NiL
Legal and Professional Expenses. NiL
Miscellaneous Expenses NiL
2.3 Earnings:

Value of exports on FOB basis NIL
Value of Services NIL

3. The presentation of the financial statements is based upon the prescribed format given by
CAG applicable to our Authority.

4. SOURCE OF FUNDS
The receipts of funds in the budget of the authority are classified as under:-
i) Net grant from Ministry of Health & Family Welfare, Govt. of india

ii) Misc. Receipts like Licence Fee, Sample Testing Fee, Interest on saving bank accounts, and
other miscellaneous receipts, etc.

5. FIXED ASSET FUND & BUILDING FUND

The capital gssets acquired out of grant-in-aid has been capitalized under fixed assets by
capitalizing grant under Corpus Fund by simultanecusly reducing the grant in aid received for
the year. and accordingly, the depreciation charged on the fixed assets has been charged to the
corresponding fund in accordance with fund based accounting and matching concept.

6. Figures are rounded off to the nearest rupees.

7. Figures of the previous year have been regrouped/ rearranged and recasted wherever
considered necessary in lines with format prescribed by AGCR adopted by the Authority.

8. Schedule 1 to 27 are annexed to and form an integral part of the Balance Sheet as at 31-03-
2014 and the Income and Expenditure account for the year ended on that date.

Food Safety and Standards Authority of India
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(:ZF%N & ASSOCIATES
Smntered Accountants
LEMERLY BHATIA & VBD.)

The Chief Executive Officer v

Food Safety & Standards Authority of India (FSSAT)
Mxmsu?' of Health & Family Welfare

3" & 4" Floor, FDA Bhawan

Kotla Road, New Dethi — 110002

Subwct Internal Audit Report and_ Compiled Tinaneial Statements of Food Safety and

Standayds Authority of India (FSSAY) for the Fingncial Year 2013-14

Dear Sir,

With regards to above stated subject and in terins of our appointment; we have carried out the Internal
Audit of Food Safety and Standards Authority of Tndia (FSSAI) for the Financial Year 2013-14 for
strengthening the internal controls and reviewing laid procedures followed. The report has been
issucd after taking into consideration the facts brought out in discussion/deliberation from time to
time. We are detailing herewith in enclosed report our observation for attention of management along
with recammendations,

We have also compiled financial statements of the authority for the same financial year on the basis
of information made available to us, were also enclosed, We take this opportunity to place on record
our appreciation for the courtesy and co-operation extended to us by the employees of the authority.
We would please to submit any further clarification in this regard.

Tor ASRN & Associates
Chartered Accountants

/ S
@W‘/ _
CA Vikas Singh Chauhan

Partner
Date: 22" July, 2014
Place: New Delhi

Enclosures; 1. Internal Audit Report of FSSAIFY 2013-14
2, Compiled Financial Statements for the FY 2013-14

CCto:
1. The Deputy Director (Finance), FSSAI Ministry of Health & Family Welfare
: FDA Bhawan, Kotla Road, New Delhi — 110002
1~ 2. Asst. Accounts Officer (AAQ), FSSAT, Ministry of Health & Family Welfare
" FDA Bhawan, Kotla Road, New Delhi — 110002

J0Years of Excellence (1984-2014)

Head Office : 608, Padma Tower-1, Rajindra Place, New Delhi-110008 | Tal.: 96810214722, 41536539, 41a36939

Web : www.asrnin.com | E-mail ; sunilbhatia_ca@radiffmail.com: info@asrnin.com

Food Safety and Standards Authority of India
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Food Safety and Standards Authority of India (FSSAI)

Internal Audit Report: 2013 - 2014

New Delhi

Introduction

Our review of the systems, controls and procedures with regard to operations of Foad Safety and
Standards Authority of India (FSSAI), New Delhi was carried out to assess their adequacy,
including authorization, recording, and reconciliation and review procedures,

Review of the underlying transactions was carried out on a sample basis to ensure that they are
authorized, supported by appropriate documents and correctly recorded.

The review covered the following areas broadly, in accordance with the scope of work agreed upon:

I.  Services Rendered, Income and Receivables
[I.  Purchases, Acquisitions, Expenditures and Accounts payable
[II.  Fixed Assets/Capital Expenditure
IV.  Cash & Bank including expenses
V.  HR and Payroll
VI.  General Ledger/Trial Balance Scrutiny
VII,  Statutory Compliance

The review was carried out in the month of April, May and June, 2014 and covered transactions for
the period April, 2013 to March 2014, ‘

The overall controls with regard to the areas reviewed ~ transactions propriety and approval were
observed to be substantially in order, as was compliance with applicable statutory requirements.
However, there exist certain areas wherein improvement is required with regard to the adequacy of
existing processes.

Our key observations on the areas reviewed where, with recommendations as required certain
improvements could be effected are set out from page 2

Food Safety and Standards Authority of India m



ARSI Wre GREAT Ud HD YTRGIU (ThUaTHTae)
iaRe dEmadiar Ruid: 2013—2014
98 faceolt

AeE & g H yonfordl, R0 vd ufhanell o e FeAd SRS & AgAR A, A iR FHay Afed
IT@ FtedT AR FHeT ufshareit &1 R w1 & fog @ 78|

STl @1 el — i, wefa vd sifieeas & ey § wwy fRiEer awga: Sfa arn |

qory, HS[ET ufsharall iRk FRIFTH BT gadl 99M & Hae H §B UHE & 3 guR By o ¥ad 8, e faaver
1 TBR 2

. Ygcd QdIY, I AR Y™

- gusid & R faftr=1 dare @ fay S saisal & ufsan

B UG B T8 SMSRI & JJAR AR Bl UMK AER W A BT ST 8 59 AgAd Yo, T IRIET0r
Yob AR IAE Wpld & foy ST Ut 8Id € 3R I© §b H ST BRIAT Sl © | 91y I8 urdn 1 & b
B FHdT ¥ {B SN A /W Y B AT A A gob B AR By Y |

grar
Ig GIId T el & b b I SUART BIS & AT U LihT YUITell 8l dlfch Hal 8 3MAed I oThx Yoo

DI YT T BRI BT Ul RN ST A AR AT AT, A8 B SR U, UIHARN / Asdd a1 Wi
SR fBY S, Sf9d Sidesl @ ST SR UK Yob B ey H ARG AONAR THATSUH YOIl 8 |

S AU SiFATS Wel AT UG GolldhRoT UTTel! (THUCRIRYH) & AlTH W OINI fhy SId € | egad
T SR fPY S € 19 S1LE1. B fa=er yorell # o1 {3 S & | AT W Podb & G H, Yoo JATersd
Qe MMATA Tl yometl (FICS) & A | U fhy Srd € | mafed vemoras @l oI fahg i € o1 <L
S1. BT 4aRoT gomell # S5 fRAT ST 2 | $9 3feldl, SUAR.—5 (I Td Y FEsmEedl) & SgaR o
IRTER @1 Y IEREE far ST <81 | 9, I8 Seord fhar ST 7 6 1 31, 2014 9 ATg9™, TG Wi
Td AT W & Y Yo I 3G IYiaT I Ned & "AeEH § 9 Y O ¥ 39 YR, ui &
WM 3R TH B B PIs A9ET T8 & |

=60 > e s i s

Food Safety and Standards Authority of India (FSSAI)

Internal Audit Report: 2013 - 2014

New Delhi

Review of the systems, controls and procedures in operation, was carried out in accordance with the -
scope of work agreed upon, to assess their adequacy, including authorization, recording, and
reconciliation and review procedures.

Overall controls with regard to adequacy of transactions - propriety, approval and recording were
observed to be substantially in order.

However, there exist certain key areas wherein improvement could be effected with regard to the
effectivencss of existing processes and controls, as detailed hereunder:

L Services Rendered, Income and Receivables

e Process of invoices raised for various services as per the agreement

As per information made available to us the income is recognized on receipt basis when DD’s
are received for Licence Fees, Sample Testing Fees and Product Approval and the same are
deposited in the Bank, However, it is observed that some D.D.s may be misplaced/lost or
license may be issued without fee.

Recommendation

It is suggested that there should be a tracking system with a unique application code, so that
the realization could be traced from application for service to realization of fee and there
should be monthly category of service wise MIS system with respect to opening applications
pending, received during the month, processed/license or approval issued, number of
applications pending and fee collected. ‘

Reply:_ The licenses are issued through online Food Licensing and registration system (FLRS).
The Liceses were issued only when the D.D.s detalls were entered into the system. In regards to
Sanple Testing Fees, the fees received through online Food Import Clearance Systent {FICS).
The N.O.Cs were issued only when the D.D.s. details were entered into the system. Besides this,
the valuable register was also being maintained as per GAR. - 5 (Receipts & Payment Rules),
However, It is mentioned that w.ef 15t April, 2014, the fees towards License, Product
Approval and Sample Testing are being received through Bank of Baroda e-payment
Gateway. As such, there is no possibility of lost and misplacement of receipt,

Food Safety and Standards Authority of India m
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o That interest income and other income have been properly accounted for

Interest income on saving accounts maintained for branches amounting Rs. 7.83 Lakh was
not recognized during the financial year due to which there was difference In balances of
branch accounts, Bank of Baroda (Saving A/c No. 19700100011468) maintained by Kolkata
branch has not given any interest on the balance and also new accounts opened with SBI for
Online License and Sample Testing were opened as current account on which no interest
earned at all. -

Estimated loss of interest calculation due to improper planning of funds is as follows

Current | Online License - 710,085 710,085
Sample Testing - 1,555,382 1,555,382
Current | Sample Testing - 291,140 291,140
Sample Testing - 184,470 184,470
Savings 650,961 1,383,292 732,331
Savings 16357,077 | 34,989,220

@ rd &1 BEGRD| aifsta sifsta fean TSl AT
JHR TSl SIT el &A1 $T JHA
()
=T, SR EIFSICIRAIN] - 710,085 710,085
AT GRIETOT - 1,555,382 1,555,282
IS AT T — 291,140 291,140
AT GRIETOT - 184,470 184,470
Fad SR 650,961 1,383,292 731,331
Fad 3gar 16,357,077 34,989,220 18,632,143
AT 17,008,038 39,113,589 22,105,551
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Further interest income on saving accounts is recognized on receipt basis, which is against
accrual system of accounting as stated in notes to accounts.

Valuable register maintained manually by the authority for recording income, is not updated
timely.

Securities Received includes Rs. 12,500/~ related to previous year’s income toward tender
cost, which was wrongly taken to Securities Received as liability.

Recommendation ‘
It is suggested that authority should manage the funds properly and invest where it is
allowed to invest and records/registers maintained should be updated on regular basis.

Rectification entry of Rs. 12,500/~ has to be made through securities received

Reply: It is mentioned that FSSAI is in the process of closing Current Account opened with State
Bank of India for Online License Fee and Sample Testing Fee collection as from April, 2014 Bank
of Baroda E-payment Gateway has been started for collection of fees towards License,
Product Approval and Sample Testing.
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With regard to not allowing interest on transactions related to Grant-in-Aid in Saving Bank
Account in Kolkata Division, the matter has been taken up with the Competent Authority of
Bank of Baroda.

As far as the Register of Valuables is concerned, the same has since been updated as per

GAR 5 (Receipt and Payment Rules).

With regard to security entry, the Rectification entry of Rs.12,500/- has been passed in the
books on 31.03,.2014.

II. Purchases, Acquisitions, Expenditures and Accounts payable

Correctness of the payments made in all respect and sanctions thereto,

We have done complete vouching and observed that during the financial year most of the
payments were found correct and as per sanctions thereto except

a) We have verified foreign travelling expense vouchers, where we found against voucher
number 125 & 256 hotel expense of $58(Rs. 3300 approx) sanctioned in excess of the
limit allowed and the reason submitted for excess payment was not satisfactory.

b) Excess Payment made to Mr. Balasubhramaniam of Rs. 3980 and to Mr B.G. Pandian Rs.
274,

¢) Excess Payment of Rs. 17,897/- made to Mr, Kamal Kumar, AD for re-imbursement of
expenses, due to same payment made twice.

[t is suggested that the authority should adhere sanctioned limits and make the payment
with due care. Recover the amount of excess amount paid.

Reply;

a) It is mentioned that the matter relates to foreign deputation of Sh. A.KAdhikari, Director,
CFL, Kolkata to China. The hotel expenses exceeded beyond the approval due to non availability
of accommodation of his entitled class. However, the expenditure was regqularized after
obtaining approval of the Competent Authority.

b} It is mentioned that this was not excess payment. The payment was against a cancellation
but the cancellation entry was not made in April 2013 therefore, rectificatory entry has been
passed in the books of accounts during the last F.Y. 2013-14.

¢} It is mentioned that excess payment of Rs. 17,897/~ to Sh. Kamal Kumar, A.D. was made
twice by the bank and the Bank has reversed the excess payment in the month of June 2014 of
the current Financial Year 2014-15.

Vehicle maintenance records with the view to econgmic running of the vehicles

Only one Ambassador (D1.-2QC-3762) owned by the authority and all other vehicles hired on
monthly basis from travel agency. We have reviewed log book of owned vehicle which we

Food Safety and Standards Authority of India
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found not legibly maintained and not able to calculate economic running of the same, As far
as hired vehicles are concerned charges are fixed minimum and per kilometer of running.

We have reviewed complete file of tender for the hire of vehicles allotment thereof, where
we observed that at the time of calling proposals there was a clause with respect to age of
vehicle should not be older than two year but in allotment letter we did not found the same
and many of the vehicles provided hy Metro Travels were older than two years verified from
bills submitted and copy of RC's submitted by Metro Travels

Recommendation
It is suggested that log book should be maintained properly and there is requirement to
improve on the part of terms of contract with the contractors.

Reply: . The suggestion made by the Auditor is being examined.

Annual maintenance contracts entered into in respect of all matters

We have reviewed AMC contracts entered into during the financial year and found nothing to
comment upon, however in respect of contracts entered with contractual employees were
written with no binding on employees with respect to timing due to which discretion is
applied for recording leave or half day and many flelds of the contracts found blank like
validity period, remuneration and witness etc.

Recommendation
Contracts should be written with due care

Reply: The agreement has been drafted in consultation with LED. and vetted by the legal
branch. The agreement of the contractual staff is executed and signed by the signatory only if
all the fields of the agreement are filled in by the employee. So far as timing and discretion of
recording of leave of contractual staff is concerned, guidelines issued by the circular date 26-
09-2013 (Ann.A) are binding.

Accounts _Payable[Creditors

(a) Opening balance of Rs. 3,01,67,920/- shown as creditors was actually provision for
expenses wrongly credited to parties account,

g
f

Reply: The same has been reversed on 01.04.2013,

{b) Balance in accounts opened for receipt of sample testing fee to be shown as liability
amounting Rs. 4.83 Crore towards accredited laboratories which has been shown after
incorporating said bank accounts in the flnancials, however laboratory-wise list not
available, ‘
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III.

Reply: It is mentioned that the matter has already been initiated for disbursing the payment
to the accredited laboratories. As regards laboratory-wise list is concerned, the same s
being obtained by the Imports Division from all the Regional Offices.

(¢) Interest expense payable amounting Rs. 20,569/- outstanding from last financial year no
detail available for the same

Reply: It is mentioned that the above amount is due to wrong entry passed in the previous
Financial Years and the same will be rectified in the current EY. 2014-15.

(d) There is liability against stale cheques of Rs. 11,36,342

Reply: It is mentioned that the stale cheques of Rs. 11,36,342 is due to wrong entries passed
in the previous Financial Years. It is also mentioned that out of Rs. 11,36,342/-, Rs.3.18 lakh
pertains to FY 2013-2014. It is mentioned that efforts will be made to trace the stale
cheques and rectify the same in the current Financial Year 201415,

{e) There is liability against statutory deductions of Rs, 5,62,938 out of which detail of
Rs.3,56,129/- available and for the balance amount of Rs. 2,06,809/- details not available.

Reply: Tt is mentioned that this Is due to wrong entries passed in the previous Financial Years
Out of Rs. 2.06 lac, Rs.1.74 lac has been identified but Rs.30,000/- is not identified

till date. The same shall be checked and rectified in the books of accounts during the current
Financtal Year 2014.-15,

() Liability towards unspent grant amount to be recognised.
Reply: The same has been recognized in the books.

(g) Difference of balances with the various branches amounting Rs. 4,05,734/- due to opening
balance difference taken to suspense account to be recorded correctly through income

and expenditure account

Reply: This is due to understatement from branches in past years.

HR processes and records

Documentation for new joining/Contract Eniployees

We have reviewed contracts entered with new eniployees joined on contract basis with the
authority, it was observed that contracts were generalized and many fields left blank like
period of contract, remuneration and witness etc.

Food Safety and Standards Authority of India
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V.

We have reviewed monthly attendance sheet, where we found that late, half day and leave
considered on objective basis even after punching is done through biometric machine

Recommendation
Autharity should follow laid guidelines strictly

Reply: It is mentioned that the instructions dated 26t Sept, 2013 provides the basis for
administrative treatment on late attendance, half day leave and/ or leave. Hence, it is not
considered on objective basis as there are define terms for observing on attendance on
contractual staff. The wages of contractual staff are prepared on the basis of attendance
marked through biometric machine only. Calculation of working days is done on the basis of
contract document read with the guidelines issued on 26t Sept, 2013,

Whether leave salaxy[penﬁion contribution forwarded to the concerned ministry in respect
of deputations

Except detail of balance in 2,06,809/- in statutory deduction towards CPF not available we
have not found anything in this respect.

Recommendation
Detail of above balance to be identified and account to be reconciled

Reply: The payment of leave salary/pension contribution are being sent to the
concerned Ministries/Departments in respect of the concerned deputationist, Out of
2.06 lac, 1.74 lac has been identified and the balance Rs.30,000/- is in the process of
being identified.

Capital Expenditure - Fixed Assets

Capital Expenditure - budgeting process
There is no capital expenditure budgeting done
Recommendation

Authority should implement budgeting system of capital expenditures after considering
requirements of all the departinents and regional offices and branches in advance.

Reply: The suggestion made by the Auditor shall be examined and implemented,
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Checking of Fixed Asset Register with the view to ensuring the accuracy of enirles and
physical verification

Fixed assets register not being updated timely and there is no asset coding found in the
register so that assets could be identified through register. Refer Annexure 2 for the assets
acquired and neither being recorded in the books of accounts nor in the register wrongly
taken to expenditure account, »

Assets at few branch offices not being incorporated in the financial statements as fixed assets
last year and were taken to expenditure account 100% and same being done during current
financial year also.

While reviewing physical verification report dated 2»d of May 2014 provided to us, it was
observed PV of assets situated 3t Floor, 4th Floor and basement only being done of the FDA
building and due to non availability assets code in the report and register it was difficult to
correlate assets in the register with PV Report. While reviewing FA register, it has been
observed that 2 Television Sets (of Samsung company} were at ground floor of the FDA
Building, however we did not found in the physical verification report.

Detail of insurance of assets also not available

Recommendation

Fixed asset register should be maintained properly with asset coding/tagging, Assets of
branches also to be incorporated in the depreciation schedule and detail of fixed assets
maintained and all the fixed assets to be insured,

Reply: The suggestion made by the Auditor shall be examined and implemented

Cash & Bank including expenses

Scrutiny and checking of bank reconciliation statement of all Bank Accounts

We have scrutinized and verified bank reconciliation statements made available to us and
found satisfactory, however in case of FSRL Gaziabad there was difference in balance as per
books and balance as per bank statement of Rs. 21,19,140/- for which no BRS made
available. There was opening balance difference also in the ledger balances of branches, For
account wise summary of BRS and opening balance difference in ledgers refer Annexure IIL.

As per manual register maintained there was opening difference in Cash of Rs, 10,000/~ and
in Bank Rs. 7,500/-

Recommendation

It is suggested that opening.balance difference to be dealt with properly an account of FRSL
Ghaziabad to be reconciled.

Reply: It is mentioned that the matter has already been taken up with the Director, FRSL,
Ghaziabad and the same shall be resolved in the current Financial Year 2014-135,
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As regards the Cash Book, the difference of opening balance has been rectified.

Cash

Manual cash and bank register maintained is not updated and balanced on regular basis,
while vouching guest house cash receipt in the register we have not found many entries in
the register, Balancing of the cash reglster was not done.

There was Rs. 25,000/- cash balance with the authority as on 31/03/2014 received from
Imprest account of staff, no physical verification report available.

Recommendation

Register has to be updated regular basis and insurance has to be taken for cash with the
authority.

Reply: A certificate of Physical verification of cash balance has since been recorded in the Cash
Book

General Ledger/Trial Balance Scrutiny

Scrutiny of Journal and ledger pertaining to income, expenditure and Balance Sheet,

Income

As reported in Clause | of the report
Expenditure
Administrative expenses include Rs. 2.74 Crore related to previous year’s expenses.

Administrative expense which has to be shared with CDSCO has not been reversed in
previous years is reversed as follows
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CL g 60% 37T ggd ¥ yfaafda qy
2008.2009 7,877,842 4,726,705 - 4,726,705
2009.2010 9,077,613 5,446,568 5,301,476 145,092
2010.2011 10,621,833 6,373,100 5,514,988 585,112
2011.2012 8,586,772 5,152,063 5,152,063 0
2012.2013 13,131,042 7,878,625 - 7,878,625
2013.2014 12,925,496 7,755,298 7,755,298
Ihr 62,220,598 | 37,332,358.80 23,723,825 13,608,533.80
GRERE R
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ISR %.7.60 AR & A B LA TIR B SN 2 |

T I8 USA B IR PR ol TS 3R Saroviefsd bl SUTE DT o T8 2 |
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3y T = H &S B & TS|

Scax: FIRd ufafie 31.03.2014 & WRT &1 ST gl B |

7 o s s o it

ALREADY
YEAR EXPENDITURE 60% SHARE REVERSED BALANCE

2008-2009 7,877,842.00 4,726,705 - 4,726,705
2009-2010 9,077,613.00 5:446,568 5,301,476 145,092
2010-2011 10,621,833.00 6,373,100 5,514,988 858,112
2011-2012 8,586,772.00 5,152,063 5,152,063 0
2012-2013 13,131,042.00 7,878,625 - 7,878,625
2013-2014 12,925,496.00 7,755,298 7,755,298 =

TOTAL 62,220,598.00 | 37,332,358.80 | 23,723,825.00 | 13,608,533.80

Balance Sheet [tems

(a) No Explanation about Earmarked/Endowment fund available
Reply:  As per Certification audit for the FY 2012-2013 conducted by CAG, wherein it was
advised by the CAG to drop this method of presentation hence no such fund has been
created this year.

(b) Statutory Dues liability braches nowhere recorded in the financial statements of the head
office resulting in understatement of liabilitles.

Reply: The matter has been taken up with branches; the matter shall be resolved during
the current Financial Year 2014-15.

(c) Opening balance difference with branches and towards statutory dues of Rs. 4,42,782/-
credit balance shown under Prior Period Expense.

Reply: This was due to understatement by branches however, this year accounts of all the
branches have been reconciled.

(d) List of 7.60 Crore advances party wise to be prepared.
Reply: The same has already been prepared and provided to the Auditor.

(e) Rs. 58,460/~ Recovered from employees towards penal interest and TA, but instead of
recognizing as recoverable booked through income respective expense,

Reply: The Rectified entry has been passed on 31.03.2014
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VIL. Statutory Compliance

To Review TDS Recoveries made out of payments made to the contractors, professionals,

service providers and landlords and remittance to the Bank for the further credit to Income Taxg

Department,

Payment made to Spice Board Rs. 94,137/- and Assocham Rs. 9,04,000/- for organizing
workshops neither any Tax Deducted nor any certificate for non deduction of TDS obtained,

Reply: As the payment made to spice board was actually the reimbursement hence there is no
fssue of TDS, As regards ASSOCHEM, the association shall be asked Sfor furnishing exemption
certificate,

Income Tax

Authority is covered under Association of Persons Category still has neither obtained PAN
form it's inception nor filed any income tax return this may result in huge amount of income
tax liability and penalties, it has to be considered as contingent liability and calculation may
be made available if asked for.

Reply : The Authority is in the process of obtaining the PAN. After obtaining the PAN, efforts
will be made to obtain the exemption certificate from the Income Tax Department,
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Separate Audit Report of the Comptroller & Auditor General of India on the accounts of Food
Sufety & Standards Authority of India for the year ended 31% March 2014

We have audited the attached Balance Sheet of Food Safety & Standards Authority of India as at

31 March 2014, Income & Expenditure Account and Receipts & Payments Account for the year ended on.
that date under Section 19 (2) of the Comptroller & Auditor General’s (Duties, Powers & Condition of
Service) Act, 1971: These financial statements are the responsibility of the management of Food Safety &
Standards Authority of India. Our responsibility is to express an opinion on ﬂlese financial statements
based 61‘1 our audit. |

2. This Separate Audit Report contains the commenis of the Compiroller & Auditor General of
India on the accounting treatment only with regard to classification, conformity with the best accounting
practic'as.} accounting standards and disclosure norms, etc. Audit observation on financial transactions
with regard to compliance with the Law, Rules & Regulations (Propriety and Regularity) and efficiency-
cum-performance aspécts, etc., if any, are reported through Inspection Reports/CAG’s Audit Report
separately.

3. We have conducted our audit in accordance with auditing standards generally accepted in India.
These standards require that we plan and perform the andii to obtain reasonable assurance about whether
the financial statements are free from material misstatements. An audit includes examining on a test
bagis, evidences supporting the amount and disclosure in the financial statements. An audit also includes
assessing the accourding *pri’i;eiiﬁes used and significant estimates made by management, as well as
evaluating the overall presentation of financial statements. We believe that our audit provides a
reasonable basis for our opinion.

4, 'Based on our audit, we report that:-

-~ d..._We have obtained all the information and-explanations; which-to-the-best-of -our-knowledge——

and belief were necessary for the purpose of our audit.
it.  The Balance Sheet, Income and Expenditure Account and
Receipts and Payments Account dealt with by this report have been drawn up in the format
approved by the Ministry of Finance. ,
iii.  In our opinion, proper books of accounts and other relevant vecords have been maintained

by the Food Safety & Standards Authority of India, in so far as it appear from our

examination of such books,

iv,  We further report thai :

Food Safety and Standards Authority of India
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A Grauis-in-Aid

| The Food Safety & Standards Authority of India received grants-in-aid of ¥ 66.09 crore (Plan)
from Ministry of Health & Family Welfare during the year 2013-14. It had unspent bélanc@ of ¥ 3.07
crore of previous year. The Authority utilized ¥ 42.13 crore leaving an unspent balance of ¥ 27.03
crore as on 31% March 2014, | | |
B. Management Letter : Deficiencies which have not been included in the AuditiRepor't have
been brouglit to the notice of the Director, Food Safety and Standards Authority of the India, through a

management letter issued separately for remedial/corrective action.

\ Subject to our observations in t'he‘preceding paragraphs, we report that fhe Balance Sheet,

Income and Expenditure Account and Receipts and Payments Account dealt with by this report are in

agreenicnt with the books of accounts.

Vi, In our opinion and to the best of our information and according to the explanations given to us,
the said financial statements read together with the Accounting Policies and Notes on Accounts, and
subject o the significani matiers stated above and other matters mentioned in Annexure to this Audit

Report give a true and fair view in conformity with accounting principles generally accepted in India;

2. In so far as it relates to the Balance Sheet, of the state of affairs of the Food Safety and
Standards Authority of India as at 31 March 2014; and

b. In so far as it relates to Income and Expenditure Account of the surplus for the year ended on

that date
For and on behalf of C&AG of India,
//
Place: New Delhi . Direcipe-General of Audit
Date: : V{Cﬁfél Expenditure)
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Annexure

Adequacy to Internal Audit System:-

The FSSAI does not have its own internal audit system; internal audit is being conducted by
Ministry of Health and Family ‘Welfare,.who had conducted audit up to 2009-11. Internal Audit
of the FSSAI for: the:Financial Year 2011-12, 2012-13 and 2013-14 was co_nducted by ,5
Chartered Accountant Firm and was found to be adequate.

Adequacy of Internal Control:-

Consistent prior period adjustments of income and expenditure were observed in the accounts
of FSSAI since 2009-10 .

‘System of Physical verification of fixed assets:-

Physical verification of fixed assets of FSSAI Headquarter has been conducted for the year-

- 2013-14 and no discrepancy was reported. Physical verification of fixed assets in respect of

Branch offices was not conducted.
System of Physical verification of ihventoryé , ‘
The Physical verification of inventory like books, stationery and other consumables had been

condugted for the year 2013-14 and no discrepancy was reported. Physical verification of

~ inveniory in respect of Branch offices was not conducied.

Regularity in payment of statutory dues:-

Statutory liability on account of TDS Professional, Contractors and Rent of T 0.93 Iakh was

. outstanding as on 31.03.14.

Food Safety and Standards Authority of India
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Amnexure to Management Letter D.0O, AMG-TI/SAR/FSSAL/7-17/2014-15/.

9§E_ & UA S1.3A1.YUHS—II / THUIIR / THUHTHTSITS / 7—17 / 2014—15 &I Aq D

R TR & NN % 1235 T e A T A T As per schedule 8 of the fixed assets, the water pipeline amounting to ¥ 12.35 lakh
R R | Ff% @ wif¥eRor @ I vd Wad "o @ 2, T @) o e o uReEufcd T@ /M o was treated as asset and depreciation was charged on it. As the land and building of FSSAI belonged to

B | §8 aReme: Rer aRwfar & faaver ok @ F % 12.35 @ @1 3 g2 | the Ministry, the laying of water pipeline cannot be treated as an asset. This resulted in overstatement

of fixed assets and expenditure by ¥ 12.35 lakh.
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Annexure-II1

Members of the Food Authority

e wfaa (¥igan)
2 D, AHWR ()

Chairperson
Shri K. Chandramouli

gRT 5 (1)(®) & Aad U9 AawT

Member Secretary (CEO)

Shri D.K. Samantaray (former)

Ex-officio members under section 5 (1) (a)
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16.
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17.
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18.

o Felq T, Iofl, Wrel UG 3Nuf gema fHeemerd, Mdr WReR

19.

St faiia <o), fRATeel U TReR

1 Shri Utpal Kumar Singh, JS, Ministry of Agriculture

2 Shri Asit Tripathy, JS, Ministry of Commerce

3 Shri Manoj Parida, JS, Ministry of Consumer Affairs

4 Smt. Anuradha Prasad, JS, Ministry of Food Processing Industries

5 Dr. Arun K. Panda, JS, Ministry of Health & Family Welfare

6 Dr. Reeta Vasishta, JS & Legislative Counsel, Ministry of Law & Justice

7 Smt. Sunita Chhibba, Addl. Development Commissioner, Ministry of Micro, Small & Medium Enterprises
Officio Members

8 Smt. Shreya Pandey, All India Food Processors Association

9 Smt. Meetu Kapoor, Confederation of Indian Industry

10 Shri Thanglura, Mizoram Consumer’s Union

11 Shri Vasudev. K. Thakkar, V. Care Right and Duty N.G.O

12 Shri Abulkalam, Madina Munvare Caffee Estate

13 Dr. A.R. Sharma, ricela Health Foods Ltd.

14 Dr. Gurudayal Singh Toteja, Indian Council of Medical Research

15 Dr. Lalitha Ramakrishna Gowda, Department of Protein Chemistry and Technology

16 Prof. (Dr.) A.K. Srivastava, National Dairy Research Institute

17 Shri. Balasubramaniam V., Prawn Farmers Federation of India

18 Shri. Salim A. Veljee, Directorate of Food & Drugs Administration, Govt. of Goa

19 Shri. Vineet Chawdhary, Govt. of Himachal Pradesh

20 Shri Sunil Kumar, Govt. of Chhattisgarh

21 Shri P.P. Verma, Govt. of Assam

22 Shri K.K. Sharma, Chandigarh Administration

20.
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21.
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22.

=56 D s i s

Food Safety and Standards Authority of India m



gRRf3ree—III Annexure-IIl

DT ddaredR Afifd © g Members of Central Advisory Committee
N - 1 Secretary, Ministry of Health & Family Welfare, government of India, Nirman Bhawan, New Delhi,
1. |fd, Wed vd aRaR HedroT J3Terd, YR WReR, A7 wa=, 78 feen
. . 2 Secretary, Department of Agriculture & Cooperation, Ministry of Agriculture, Government of India, Krishi Bhawan, New Delhi.

& fra, ENEICEN S U9 Aoyt famT, E!ZfEf AT, YR AR, E!Zf@f W, 8 faeel 3 ;eec‘;el';ili}}l;iDepartment of Animal Husbandry, Dairying and Fisheries, Ministry of Agriculture, Government of India, Krishi Bhawan,
4. Afd, 9T ThATATSl [O9RT, fISe Ud daererotl #a1erd, HRT WRGR, Hofiel hieiad, drdl e, 78 el 4 Secretary, Department of Biotechnology, Ministry of Sciebnce & Technology, Government of India, CGO Complex, Lodhi Road, New

R A R 2 R B . f P Delhi.
2 b i ) . = 4 i T 5 Commerce Secretary, Department of Commerce, Ministry of Commerce & Industry, Udyog Bhawan, New Delhi.
6. (?fﬂ'Q) . . ASIIENINGS AT, El'zf@f . ;rs; 6 Secretary (CA), Department of consumer Affairs, Ministry of Consumer Affairs, Food and Public Distribution, Krishi Bhawan, New
7. Aferd, TR Ud g HAT, YR GRBR, TATAROT qa+, HIoieil hredd, dlel TS, s feoal! Delhi.
8 GRI Vel URpNU] S Aol NG R Yoot ae. aied eild il :rg Rech 7 Secretary, Ministry of Environment and Forests, Government of India, Paryavaran Bhavan, CGO Complex, Lodhi Road, New Delhi.
9. Jfa (§oTR), Tardl 19T FATe, IR AR, BN 9a TS Rl 8 Secretary, Ministry of Food Processing Industries, Government of India, Panchsheel Bhawan, August Kranti Marg, New Delhi.
10. afra, q&d, oY Td g9 SUd HATT, YR GNPR, Sl a4, T faoail 9 Secretary (PR), Ministry of Panchayati Raj, Government of India, Krishi Bhawan, New Delhi.
1, wfya (rUede), Wre vd Wrdwie fadavor faqmT, Susradr arel #3Ted, IR WRER, G 99, 78 feen 10 Secretary, Ministry of Micro, Small and Medium Enterprises, Government of India, Udyog Bhawan, New Delhi.
12. X %a, Afee Q?I CIKRCEDR] HATT, RA IRPR, I = HI, T'I'.% oo 11 Secretary (F&PD), Department of Food and Public Distribution, Ministry of Consumer Affairs, Food and Public Distribution, Krishi

. . . . . Bhawan, New Delhi.
13, 5 TSR §A, WTe gRET JMYEd, WF 9 BeHR Ud e, o ud wrer e 6ied, Wed Wrel e UieieRo, — , : : :

. . . 12 Secretary, Ministry of Women and Child Development, Government of India, Shastri Bhawan, New Delhi.
TR, STH—180007, Sited

13 Sh. Gazzanffer Hussain, Food Safety Commissioner for J&K & Controller, Drugs & Food Control Organisation, State Food Health

14. a8 T D G SR ST %9 (EITE‘J il ) T Authority, Patoli-Mangotrian, Jammu-180007, J&K.

15. A1 fe BN NTHMNR, & DIADRT 3 BT, IR el & T U 14 Sh. D.D. Aggrawal, Food Safety Commissioner for Madhya Pradesh & Controller Drugs (Food & Drugs Administration), Govt. of Madhya
. e SeET: hiadesh
— - = = — 15 Sh. Dillip Kumar Samantaray, Chief Executive Officer, Food Safety and Standards Authority of India
16. 37 oTg AR BTN GRT BT 31 ST Jav it HiFd Us &l (haal) Hexe 8ed, amad A, I8 faeel
- B. Food Industry:
17. s yeIg ASAT §RT ANSAT He Ursded, 48 /T, TalT SSREIT TRee, Ml AMSS! & A, YUl |dRT 3T, Jo—411009
16 Shri Arnab Kumar Hazra, C/O Federation of Indian Chambers of Commerce and Industry (FICCI), Federation House, Tansen Marg,
T By :
£ New Delhi
18. S O, SIS arfef, YTH—HTRTE, TAT—AID GG, ARTTelS 17 Shri Pradeep Chordia, C/0 Chordia Food Products, 48/A, Pravati Industrial Estate, Opp. Adinath Society, Pune Satara Road, Pune-
o . . 411009
19. 57 TTUT AT, 815, 7d1 I TR, JAT o, 3T d, 3TN T, STTAR—560085
C. Agriculture:
. SUHIET:
— — NN — — N 18 Dr. J. Tonpangyongdang Walling, Village- Sungratsu, Distt.- Mokokchung Nagaland
20. 3 R, IRTHT, GRT BT T8 H~gFR QAR it Ef$am, 2 /228, fori fegw™ W, degaqa, o=
- 19 Shri Arun Balamatti, 815, 7th Cross Banashankari, 3rd Phase, 3rd Block, 3rd Stage, Bangalore- 560085
21. ST ST ©Y §RT SR Il TS g¥e QRIS 3 R SR S, TEATEIE, BIeidiai—700019 & s
. . . D. Consumers:
S. IJHE e Ud @rer YINRIeg:
2 < Ta = \ S, sjezEr Ud e o R e e 142, § S0 G e - ariy 20 Shri R. Desiken, C/O Concert and Consumer Association of India, 2/228, Chinnan Dikuppam Road, Vettuvankeni, Chennai
23, o, M g, R s'«‘flqell\d ot eroTie CIESIED) TR 21 Smt. Keya Ghosh, C/0O Consumer Unity and Trust Society, 3 Suren Tagore Road, Gariahat, Kolkata- 700019
4. el YRET ARG E. Research Bodies and Food Laboratories:
24. QTey ReTT 3TYAd, ST Te 22 Dr. S.P Vasireddi, Chairman and Managing Director, VIMTA Labs Limited, 142, IDA, Phase- 2, Cherlapally, Hyderabad,Andhra Pradesh
25. WTET YIRET AT, affrer BIS] 23 Prof. Gopal Naik, Indian Institute of Management (IIM), Bangalore
26. WTel GRETT YA, JGoor F. Commissioners of Food Safety:
27. MTET YRET 3T qd, RTSTRRAT 24 Commissioner of Food Safety for Andhra Pradesh
28. Tl REfT g, PAlcd 25 Commissioner of Food Safety for Tamil Nadu
29. el REMT 3T, $Xe 26 Commissioner of Food Safety for Puducherry




30.

Qe gReTT 3MYad, AT

31.

XGTe] RETT 3frgad, ORI

32.

33.

QT GReT MY, Hed Uasl

34.
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35.
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36.
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37.

Wrel GRETT 3G, STH G DR

38.

39.
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41.
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43.
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45.
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27 Commissioner of Food Safety for Rajasthan

28 Commissioner of Food Safety for Karnataka

29 Commissioner of Food Safety for Kerela

30 Commissioner of Food Safety for Lakshadweep

31 Commissioner of Food Safety for Gujarat

32 Commissioner of Food Safety for Maharashtra

33 Commissioner of Food Safety for Madhya Pradesh
34 Commissioner of Food Safety for Daman and Diu
35 Commissioner of Food Safety for Chandigarh

36 Commissioner of Food Safety for Harayana

37 Commissioner of Food Safety for Jammu & Kashmir
38 Commissioner of Food Safety for Uttarakhand

39 Commissioner of Food Safety for Goa

40 Commissioner of Food Safety for Chhattisgarh

41 Commissioner of Food Safety for Dadra & Nagar Haveli
42 Commissioner of Food Safety for Delhi

43 Commissioner of Food Safety for Himachal Pradesh
44 Commissioner of Food Safety for Punjab

45 Commissioner of Food Safety for Uttar Pradesh

46 Commissioner of Food Safety for West Bengal
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Annexure-1V

Members of Scientific Committee
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1 Prof. Nirmal Kumar Ganguly, Adviser to Department of Health Research, Translational Health Science & Technology Institute, New
Delhi.

2. Dr. P.G. Chengappa, Vice Chancellor, GKVK, Bangalore.
Dr. Ashok A. Patel, Principal Scientist & Actg. Head, Dairy Technology, National Dairy Research Institute (ICAR), Karnal.

4. Dr. M.S. Mithyantha, Ph.D (Agricultural chemistry), Independent Consultant, Expert in Pesticide Residues and Contaminants,
Bangalore

5. Dr. K.C. Bansal, Coordinator, ICAR Network on Transgenic Development, National Research Centre on Plant Biotechnology, ICAR, New
Delhi

6. Dr. Jagadish S. Pai, Ph.D (Food Science & Technology), expert in Functional Foods, Nutraceuticals, Executive Director, Protein Foods &
Nutritional Development Association of India, Mumbai.

7. Chairperson of the Scientific Panel on functional foods, nutraceuticals, dietetic products and other similar products.

8. Chairperson of the Scientific Panel on method of sampling and analysis.
Chairperson of the Scientific Panel on food additives, flavourings, processing aids and materials in contact with food.

10. Chairperson of the Scientific Panel on contaminants in the food chain.

11. Chairperson of the Scientific Panel on biological hazards.

12. Chairperson of the Scientific Panel on pesticides and antibiotic residues.

13. Chairperson of the Scientific Panel on labelling and claims/Advertisements.

14. Chairperson of the Scientific Panel on genetically modified organisms and foods.

15. Chairperson of the Scientific Panel on fish and fisheries products.

15.

e, Ao U4 HoUTeTd STl IR s+ dfel

N & i o o e e

Food Safety and Standards Authority of India m



dsnfie d9el © Ao

U]

fpara® wieE, uifte®, smeR fas vd o7 w9F Swrkl 8 49

S A uEre, yd e, Wiundemens, e defie, WuEenger, Sivavd Sfide SREICgYE HR, SiUHUy HIgHTH—
HR 570006

S ®. AT ARR, TR SIS 6 FEIH, BERMEIE, SIS SEHIR, THId], 8avIaTg, 31.9.—500007

<. Q). ord AR, fRvs wew, ST wHiefr wHIvE, 1101 /927, IS U w9, g o, fIR TR, TR

o oo

ST U R f2ad), guH e, he Sifeaadrars f$dem, w1 A 303, 3f$F $RIeE 3ifh cifadardren Red, ke arad
. 80, HSTHT T ANT, TRITH—226001

3N HAR AT, I H¥ece (URS BIORE Hioe US AG(CT), HfY Td WeHINdl HaTerd, IR WRPR, Si—3 /i THE ol
SRV Telcw, FARST, 78 faeeii—110067

<. e =7 9y, g dsmd, 6 SHetol HaRe, UTSINRATE, TG, 560 030 SR

<. Tl I, AED WHIR, IRl a9, MEITSCl, med—247667

ST, TS 319 Y9, HYHIATERIR HIsfete THRed, JMaRicl i AR, 528, AT IS, FATR, HR

10.

S, W FANS, drdece, [N WAl FEIReey, WRed Ud URAOR ST HA, T8 faeed

11.

S FARAT B, TR (S TS REIRM) Td g€ T HRIHH ez (8 Saleron), IR I9ue Ue Rud Wer, | TS gl
T e CaHIeol, A TASN. W gy favafdenes, o, 2avde—500030

12.

Sf. 4. Tar, IR g dEiie, [t S $RIcde 3% Wisd TS Canlaroll, SIReIc—785006

13.

S g R, $F, REd g8 wraecHdl, fRe $¥ieye 3ifh Sareroll Ue WEd, dH-T A, T—1010, furcHe offts ariraiifordet
ATSY, TTATER TR, YRMRYE, TexIEIG—500078

14.

S favs & aifwr, tARed wRfete, AiReR aErdrsl giie, SO Al dridrol fSdior, RHa 9 REd RIS,
FRATA—132001

15.

5N S AR, 98 Fewe, S0 Wrel RARRe, S dre SEifiie] Sgaa TR, 7, AUhIeRas oefise, 5di
A, TS I, INTRT AT ICol, HYR—570020

(11)

AT fafdr sk fagadwer g 9«

<. Giie HaR |aae, fewe, i o oRkee (Semsw), aifisa Ud SeT #4319, TIelaisuadiy, 36%1 ad, 1 o R
TS, T8 faeei—110001

S, AT IMEWT 7S], G d=d Ud UgW @rel YRETT Ud o R0 TR, AIUHegsR—ahid el Gl
AT HRRIH, HYI—570 020

S, THGA, FoATe, IS U, @TEl GReT UG fA9elyur TR, MIUHCIIRANS, 1R

<. 89 far s, gmeR, B v w@re geifaie O, Sfea sRieyge oift Canleiol, WSTIR—721302

Sf. gafdex RiE ARare, WEal, USE qrIcaIarol grPcy, TaHRl 7 G 8, hul—5, THYTH TR (HIETell), USe—160 059

<. fafeR GAR @y, dece, T4 WE dd MY, S1—776 THUH, R TP, T8 faeei—110019

A AT =S, WA Fece, Uadg IR MuiRe, geE (@enEd 9 artgw), Tl | 43, €1 ffT, Wi fafesT, daeR 3,
gfte RRIAT Hrced, dRT IS ¥, ATH-401107

ST, I TS, IR I, e S RAE SRIHe (TTSIRIRSTE), HeeTel

<. U9 GAR SRIaTd, g4 wanenen ewe, $fY d5rem, ot vd SeaiRdr AT d=ie WEe ganmene, Si—-197, daex 41,
| g TR, TST—201303 10.

11.

S04, YHTdeell, dIfp S, &M el AU SRR, F. 3, 9 A6, g TR, AR

12,

<. R arferan, T Ase, B e Ao, RGO B srHu e, Taded fafes T, ¥ fReefi—110002

=00 S o s s o it

Annexure-V

Members of Scientific Panel

(I) Panel for Functional foods, nutraceuticals, dietetic products and other similar products

1 Dr. V. Prakash, Former Director, CFTRI, Distinguished Scientist, CSIR, JSS Technical Institution Campus, ]SS CMS-Mysore 570006.

2 Dr. K. Madhavan Nair, Scientist, National Institute of Nutrition, Hyderabad, Jamai Osmania, Tarnaka, Hyderabad, AP-500007.

3. Dr Anuja Agarwala, Head, Dietician, AIIMS, New Delhi.

4 Dr. D.B. Anantha Narayana, Expert Member, Indian Pharmacopoeia Commission, 1101/927, I F Main, 2" Stage, Giri Nagar,
Bangalore- 560085.

5. Dr. Premendra Dhar Dwivedi, Principal Scientist, Food Toxicology Division, Room # 303, Indian Institute of Toxicology Research, Post
Box No. 80, Mahatma Gandhi Marg, Lucknow-226001.

6. Sh. Kumar Bhatia, Chief Consultant (Post Harvest Management and Marketing), Ministry of Agriculture and Co-operation, Government
of India G-3/G, MIG DDA Flats, Munirka, New Delhi-110067.

7. Dr. Bikash Chandra Ghosh., Principal Scientist, Dairy Technology Section, NDRI, Abugodi 560 030, Bangalore.

8. Dr. Partha Roy, Assistant Professor, Department of Biotechnology, IIT, Roorkee -247667.

9. Dr. A .G.Appu Rao, CSIR Scientist Emeritus, University of Mysore, 528, Anikethana Road, Kuvempunagar, Mysore.

10. Dr. Sandhya Kulshreshtha, Consultant, Directorate General of Health Service, Ministry of Health and Family Welfare, New Delhi.

11. Dr. Manorma Kanuri, Professor (Food and Nutrition ) and Head and Programme Director (Food Technology), Post Graduate
and Research Centre, Food and Nutrition and Food Technology, Acharya N. G. Ranga Agricultural University, Rajendranagar,
Hyderabad-500030.

12. Dr. P. Goswami, Senior Principal Scientist, North East Institute of Science and Technology, Jorhat- 785006.

13. Dr. Suman Kapur, Dean, Research and Consultancy, Birla Institute of Technology and Science, Room No. A- 1010, Department of
Biological Sciences, Jawahar Nagar, Sharmirpet, Hyderabad-500078

14. Dr. Virender K. Batish, Emeritus Scientist, Molecular Biology Unit, Dairy Microbiology Division, National Dairy Research Institute,
Karnal- 132001.

15. Sh. V.D. Sattigeri, Former Director, Central Food Laboratory, Central Food Technological Research Laboratory, 7, CFTRI Layout, 5" Main,

1t Cross, Bogadi 2™ stage, Mysore-570020.

(I) Panel for Method of Sampling and Analysis

1 Dr. Sushil Kumar Saxena, Director, Export Inspection Council (EIC), Ministry of Commerce and Industry, NDYMCA, 3™ Floor, 1 Jai Singh
Road, New Delhi-110001.

2. Dr. Lalitha Ramakrishna Gowda, Chief Scientist & Head Food Safety and Quality Control Laboratory, CSIR-Central Food Technological
Research Institute, Mysore- 570 020.

3. Dr. M.N. Manjunath, Scientist ‘F, Food Safety & Analytical Lab, CFTRI, Mysore.

4. Dr. Hari Niwas Mishra Professor, Agriculture & Food Engineering Department, Indian Institute of Technology, Kharagpur- 721302.

5. Dr. Satwinder Singh Marwaha, CEO, Punjab Biotechnology Incubator, SCO:7&8, Phase-V ,SAS Nagar (Mohali), Punjab- 160 059.

6. Dr. Mihir Kumar Kundu, Consultant, Former Edible Oils Commissioner, D-776, FE, C R Park, New Delhi-110019.

7. Ms. Shobha Hegde, Independent consultant, Empanelled Accreditation Assessor, Mumbai(Retired from BIS), Flat No. 43, B-wing, Mira
Building, Sector 3, Srishti Housing complex, Mira road East, Thane-401107.

8. Dr. Rajan Sharma, Senior Scientist, National Dairy Research Institute (NDRI) Karnal.

9. Dr. Prem Kumar Jaiswal, Former Director of Laboratories, Ministry of Agriculture, Department of Agriculture and Cooperation Central
Agmark Laboratory B 197, Sector 41, G.B. Nagar, Noida- 201303.

10. Dr. Manjeet Aggarwal, Deputy Director, Shriram Institute for Industrial Research, 19, University Road, Delhi 110007.

11. K.S. Premavalli, Scientist ‘G, Defence Food Research Laboratory, No.3, Satya Marga, Siddhartha Nagar, Mysore.

12. Dr. Suresh Walia, Principal Scientist, Division of Agricultural Chemicals, Indian Agricultural Research Institute, LBS Building, New
Delhi-110 012.

13. Dr. A.A. Patel, Head, National Dairy Research Institute (NDRI), Karnal.
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14.

Prof. P. Shetty, Head, Food Technology, Puducherry University, Puducherry.

15.

Dr. Sunil Kumar Verma, Senior Scientist, Centre for Cellular and Molecular Biology, Room No. S212, Centre for Cellular and Molecular
Biology, Uppal Road, Hyderabad

(II1) Panel for Food additives, flavourings, processing aids and materials in contact with food

1 Dr. Amarinder Singh Bawa, Former Director, Defence Food Research Laboratory, T. Narasipura Road, Siddhartha Nagar, Mysore- 570011.

2, Dr. Mukul Das, Scientist G & Head, Food Toxicology Division, Indian Institute of Toxicology Research, Post Box No. 80, Mahatma Gandhi
Marg, Lucknow-226001.

3. Dr. K.N. Gurudatt, Former Head, Food Safety & Analytical Quality Control Laboratory, CFTRI, 161, 4™ cross, CFTRI EHBCS layout, Bhogadi
11 Stage, Mysore- 570026.

4, Prof. H.P.S. Sachdeyv, Sr. Consultant, Pediatrics and Clinical Epidemiology, Sita Ram Bharatia Institute of Science and Research, E-6/12
Vasant Vihar, New Delhi -110057.

5. Dr. RB.N. Prasad, Chief Scientist & Head Centre for Lipid Research, Indian Institute of Chemical Technology, Tarnaka,
Hyderabad- 500 007.

6. Dr. Satish Kulkarni, Head, National Dairy Research Institute, Bangalore.

7. Dr. V. Sudershan Rao, Scientist D, National Institute of Nutrition, Tarnaka, Hyderabad- 500007.

8. Prof. Subash Chand, Retired Professor, IIT-D, New Delhi.

9. Dr.Sunita Singh, Principal Scientist, Division of Post-Harvest Technology, Room No: 334, NRL Building-3™ Floor, Indian Agricultural
Research Institute (Pusa), New Delhi- 110012.

10. Prof. (Dr.) Satyanarayan Mohanty, Former Dean, College of Agricultural Engineering & Technology, Orissa Universiy of Agriculture &
Technology, 1148, Bishnu Nagar, Tankapani Road, Bhubaneswar-751018.

11. Dr.A. Vajreswari, Scientist ‘F’ & Head, Lipid Bio chemistry Division, National Institute of Nutrition Jamai-Osmania, Tarnaka- 500 604.

12. Dr. Ravindra Jayvant Zende, Professor (Additional Charge), Department of Veterinary Public Health, Bombay Veterinary College, Parel,
Mumbai-400012.

13. Prof. FA. Masoodi, Professor (Food Technology/ Home Science), University of Kashmir, Srinagar, Department of Food Science &
Technology, University of Kashmir Hazratbal, Srinagar - 190006.

14. Dr.A.J.Varma, Scientist H & Head, Polymer Science and Engineering Division, National Chemical Laboratory, Pune -411008.

15. Dr. Sanjay Rajput, Assistant Director & Incharge, SARC, Shriram Institute for Industrial Research, 19, University Road, Delhi 110007.

(IV) Panel for contaminants in the food chain
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1 Dr. G. Vijayalakshmi, Scientist ‘F, Food Microbiology Department Central Food Technological Research Institute, Mysore-570020.

2 Dr. TK. Srinivasa Gopal, Director, Central Institute of Fisheries Technology (ICAR), Matsyapuri, Cochin, Kerala 682029.

3. Dr. Lata, Principal Scientist, Division of Microbiology, Indian Agricultural Research Institute, New Delhi-110012.

4 Dr. Vinod Kumar Joshi, Professor & Head (Post Harvest Technology) Dr. Y.S. Parmar University of Horticulture and Forestry, Nauni,
Solan, HP 173230.

5. Dr. Banwari Lal, Ph.D (Microbiology), Director, Environmental and Industrial Biotechnology, The Energy and Resources Institute , New
Delhi.

6. Dr. Sailen Ghosh, Scientific Officer G, Retired from Bhabha Atomic Research Centre, 805, Pine Wood, Raheja Willows, Kandavali (E),
Mumbai-400101.

7. Dr. S.Kalbey Raza, Director, Institute of Pesticide Formulation Technology, (IPFT), Sector 20,  Udyog Vihar, Opp. Ambience Mall, NH
- 8, Gurgaon- 122016.

8. 8. Dr.S.C.Jain, Director & Senior Research Co-ordinator, Amity Institute of Food Technology, I- 1 Block, IV Floor, Amity University
Campus,Sec- 125, Noida - 201303, Uttar Pradesh.

9. Dr. Vasudeva Singh, Scientist & Head, Dept. of Grain Science & Technology, CFTRI,Mysore, - 570020.

10. Dr. JPS Gill, Director, School of Public Health and Zoonoses, Guru Angad Dev Veterinary and Animal Sciences University, Ludhiana
141004.

11. Dr. Alok Kumar Srivastava, Senior Principal Scientist, Food Safety & Analytical Quality Control Laboratory, CFTRI, Mysore- 570020.

12. Narpinder Singh, Professor (Food technology) & Coordinator (UGC-SAP), Department of Food Science and Technology, Guru Nanak
Dev University, Amritsar-143005.

13. Prof.S.S. Lele, Food Engineering & Technology Department, Institute of Chemical Technology, Matunga, Mumbai-400 019
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14.

Dr.S.D.Warrier, Retired Scientist ‘E’ BARC, Mumbai

15.

Dr. M.S.Thakur, Chief Scientist, Fermentation Technology and Bioengineering Department, CFTRI, Mysore.

(V) Panel for Biological Hazards
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1 Dr. PK. Nag, Former Director, National Institute of Occupational Health, Meghani Nagar, Aahemdabad- 380016.

2 Dr. K. Alagusundaram, Director, Indian Institute of Crop Processing Technology, Thanjavur.

3. Dr. Naresh Kumar, Senior Scientist, Microbiology Division, National Dairy  Research Institute (NDRI), Karnal.

4 Dr. Bhupinder Singh, Principal Scientist, Nuclear Research Lab, Indian Agricultural Research Institute Room No. 311, IARI, Pusa Insti-
tute, New Delhi.

5. Dr. A. Laxmaiah, Deputy Director (Scientist ‘E”) & Head, Division of Community Studies, NIN, 17-112, Bharathi Apartment, Flat No.
201, SBH Colony, Uppal, Hyderabad.

6. Dr. Suseelendra Desai, Principal Scientist (Principal Pathology), Central Research Institute for Dryland Agriculture Santoshnagar,
Hyderabad.

7. Dr. D. Narasimha Rao (Retd), Scientist ‘F’ and Head of the Department, CFTRI, Mysore.

8. Dr. Ravi Shankar, C.N, Principal Scientist & Head, Fish Processing Division, CIFT (ICAR), CIFT Junction, Matsyapuri P.O, Cochin, Kerala.

9, Dr. Kiran Narayan Bhilegaonkar, Senior Principal Scientist, Division of Veterinary Public Health, Indian Veterinary Research institute,
Bareilly, Izatnagar.

10. Dr. (Mrs) Kalpagam Polasa, Director In charge, Scientist F & Head FDTRC, National Institute of Nutrition, Hyderabad.

11. Dr. (Mrs) Ajit Dua, Senior Scientist, Technical Head-cum-Quality Manager, Punjab Biotechnology Incubator, Agri & Food Testing Facil-
ities SCO:7&8, Phase-V, S.A.S. Nagar (Mohali) Punjab.

12. Dr. Y.D. Gaur, Professor of Eminence cum Executive Director, Bhagwan Parshuram Institute of Technology, Adjunct professor (Microbi-
ology), IARI, New Delhi.

13. Dr. Alok Jha, Professor & Head, Department of AH & Dairying, Banaras Hindu University, Institute of Agricultural Science ,Varanasi.

14. Dr. T.V. Sankar, Head & Senior Scientist, Division of Quality Assurance & Management, Central Institute of Fisheries Technology, Mat-
syapuri, P.O, Cochin.

(VD) Panel for Pesticides and Antibiotic Residues

1 Dr. Debabrata Kanungo, Former Additional Director General Directorate General of Health Services, Ministry of Health and Family
Welfare, Kshetra, House No.294,Sector-21 D, Faridabad- 121005.

2. Dr. Paturkar Ashish Motiram, Professor and University Head, Bombay Veterinary College Highway park E/5, B wing 206, Thakur
complex, Kandivali (E) - 400101.
Dr. B. Surendra Nath, Principal Scientist, National Dairy Research Institute, Hosur Road, Adugodi, Bangalore-560030.

4. Dr. Jai Raj Behari, Scientist F, Indian Institute of Toxicology Research (IITR), Lucknow.
Dr. K.K. Sharma, Network Coordinator, Project Coordinating Cell, All India Network Project on Pesticide Residues, Indian Agricultural
Research Institute, New Delhi Room No. 203, Second Floor, LBS Building, IARI, Pusa Campus, New Delhi - 110 012.

6. Dr. S.K. Handa, Ex- WHO Consultant, Ministry of Health, New Delhi - 110060.

7. Dr. Gurudayal Singh Toteja, Scientist F and Head (Nutrition), Indian Council of Medical Research, New Delhi.

8. Dr. D. Yogeswara Rao, Adviser, Office of the Principal Scientific Adviser to Govt. of India, 313-A, Vigyan Bhawan Annexe, Maulana
Azad Road, New Delhi-110011.

9. Dr. Jonnalgadda Padmaja, Scientist D, Food & Drug Toxicology Research Centre, National Institute of Nutrition, ICMR, Hyderabad.

10. Dr. A.K. Dikshit, Emeritus Professor/ Ex. Head, Professor & Principal Scientist, Division of Agricultural Chemicals, Indian Agricultural
Research Institute (I.A.R.I.),Pusa, New Delhi-110012.

11. Prof B. Sashidhar Rao, Professor, Department of Biochemistry, University College of Science, Osmania University, Hyderabad.

12. Dr. Sunil Kumar Khare, Professor, Department of Chemistry, Indian Institute of Technology Hauz Khas, New Delhi-11001.

13. Dr. S Kalpana, Pharmacology and Toxicology Division, Indian Veterinary Research Institute, Izatnagar - 243122.

14. Dr. Anu Appaiah KA, Principal Scientist, Food Microbiology, Central Food Technological Research Institute, Mysore 570020.

15. Dr. RK. Soni, Professor, Department of Social & Preventive Medicine, Dayanand Medical College & Hospital, Kothi No. 3741, Sector 32-

A, Chandigarh Road, Ludhiana, Punjab-141010.
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Panel for Labelling and claims/Advertisements

1. ). IRER 9, MHER, qRbARg furdhe, IfFaRic s &ifn argy, Senfar gHaRid, gevmee

1.

Dr. B. Sasikeran, Former Director, National Institute of Nutrition, Hyderabad.

4
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oo

. U9, Sl BHdIcrel Us cifaddlaion f$dio, $f$a7 del Red $Icye, SouldiiR—243122

4

4

. U WA DY, T ISD, TS ATSHIGrAeron, Agel B caraioihe Rad s¥eicde, HR 570020

. IRD. A, THER, A9 Us fdfea AfsRm feurcddie, T Afeda dreiol Us 8iftucd, dIdl F. 3741, ddex 32—,
JUENTE JTS, FROAHI, USE—141010

QafiT d aral /R 2 Ao

<. 1. FRyeRe, ayd feee, Feee SIege &t LR, Taviae

Sl 3 fig, Feer®, oSt 39 @rerwy, 8 faeed

Sf. Goaear A, a9 S, (=1 d916), FUHCRReTs, AR e, Wey rsded, WIgHsl US Feldy cadlaoll
feurdie, HR—570020

1. IR RiE, vee A=1f~d, S SaTaron fSIor, TSRS, HR-T

U@, @, qd aRed d=fe, $fead S¥iee offt cifadararen Red 40 /8, el fIgR AR, oawe—226001

<
Sl S 37E <fdd, Wds d¥iece, W—602, ARY U, ACTS d¥c, TH5—400 064

I, SHAT UG, TS A8 Ue e furdie, SR gaRid

3 98T FAR TR, TRIES Td Waa e ddece, Si1-904, WA B18cd, HI—eadh G Alb—1, TSTa—122001

37 gAE d1. SaER, RS Aed Uardd, TEd HaH, Ad SRR A6, HUR BRued & Ury, fdel uTel (9¥<), Hs—400056

Sl 3R, &, NI, s U Ud faqmede, dfde Redw), qRicaHIdot Us faffad sa—ueded f$divH, digd ue vs Rad
gRICYe, (@frsy vd SERT HATerd, Semgdl, YRA WRGR), Ul 91 174, TR TR e s, R TR, AeRTgR—247001

Sf. gL arE, v, fead sRIge ot UBioiT, $—2, THeTs SR URAT, Stk (§%<), J5—93

S, T gaaed, gd HRae, e Mo erers, YRise LR Us \RIae], $iedl, s awex

I, JHIE HAR AR, AR R Sfifher, dive grdve IR U8 TS Sol~1afaT Hreiol 3ifh cadiaron, Saidig, v g8 <,
Ud—iR—263145

Sf. a8, . W, T, cifadararel fSurcHe, v, T8 faeelt

g AT ad, ham!, e 8189, aFwT AR, 78 faeeii—110001

(VI

SRfesd dik W SIS i fisH vd @rer agan @ d9d

1.

<. WY @ e, IF IU e, Fed SRICye i REIRH, 2EREE

2.

Sf. TH. YA, HERID AIHIR, 3$TT SIICYS 3 carlaloll, TSITYR

3.

T, . IAGEARE, Wie RNt fSurche, Hex BR wie Aleiiager drRidrel U arRicdrare, afie g Tiimear

S Uil SR, YU A=, W SISy JiTF Bicd REd, AMSITIIR, ARTIR

Sl R, g, UHeR, qRiIcaHIarel fadmT, $fead swieye offth caaroll, wsdl

S, FfPeR AR ST, YHER U Y4, deei) Ufedd geel fSurdiie, dexvl dreisl, AR fed, IYR, HERIE—440 006

<. yd Rig =M, v a9, WUmEeReTE, ARR—570020

2. Dr. Anupa Siddhu, Director, Lady Irwin College, New Delhi.

3. Dr. Pullabhatla Srinivas, Scientist - G (Chief Scientist), CFTRI, Mysore Head, Plantation Products, Spices and Flavour Technology
Department, Mysore 570020.

4, Dr. RRB Singh, Principal Scientist, Dairy Technology Division, NDRI, Karnal.

5. Dr. S. K. Khanna, Former Emeritus Scientist, Indian Institute of Toxicology Research40/8, Gokhale Vihar Marg, Lucknow -226001.

6. Dr. Joseph I Lewis, Independent Consultant, C-602, Vastu Park, Malad West, Mumbai - 400 064.

7. Dr. Jamuna Prakash, Department of Food Science and Nutrition, University of Mysore.

8. Mr. Udai Kumar Saxena, Trainer & System Consultant in Independent Capacity, G-904, maple Heights, C-Block Sushantlok-1,
Gurgaon-12200.

9, Mr. Pramod B Deodhar, Mumbai Grahak Panchayat, Grahak Bhawan, Sant Dnyaneshwar Marg, Behind Cooper Hospital, Vile Parle (W.)
Mumbai- 400056.

10. Dr. RK. Jain, Scientist F & Head of Department, Chemical Recovery, Biotechnology & Lignin By-products Division, Central Pulp &
Paper Research Institute, (Ministry of Commerce & Industry, DIPP, Govt. of India)Po. Box. 174, Star Paper Mill Road, Himmat Nagar,
Saharanpur-247001.

11. Dr. N.C Saha, Director, Indian Institute of Packaging,

E-2, MIDC Area, Andheri (E), Mumbai 93.

12. Dr. Mrs. Subhulaxmi, Ex. Principal Nirmalaniketan College, President Nutrition and Society , India, Mumbai Chapter.

13 Dr. Pramod Kumar Omre, Senior Research Officer, Department of Post Harvest Process and Food Engineering College of Technology,
G.B.P.U.A &T, Pantnagar-263145.

14, Dr. Y.K. Gupta, Head, Toxicology Department, AIIMS, Delhi.

15. Ms Monica Rawat, FICCI, Federation House, Tansen Marg, New Delhi -110 001.

(v Panel for Genetically Modified Organisms and Foods

1. Dr. Ramesh V Bhat, Former Deputy Director, National Institute of Nutrition, Hyderabad.

2. Dr. M. Padmavati, Assistant Professor, Indian Institute of Technology, Kharagpur.

3. Prof. P. Balasubramanian, Professor, Department of Plant Biotechnology, Centre for Plant Molecular Biology and Biotechnology, Tamil
Nadu Agriculture University, Lawley Road, Coimbatore.

4. Dr. A.B. Dongre, Principal Scientist, Central Institute of Cotton Research, ICAR, Nagpur.

5. Dr. S. R. Rao, Scientist ‘G, Department of Biotechnology, Ministry of Science & Technology, Lodhi Road, New Delhi.

6. Dr. R. P. Singh, Professor, Department of Biotechnology, Indian Institute of Technology, Roorkee.

7. Dr. Nandkishor Namdeorao Zade, Prof. & Head, Department of Veterinary Public Health, Veterinary College, Seminary Hills, Nagpur,
Maharashtra -440 006.

8. Dr. Pradeep Singh Negi, Principal Scientist, CFTRI, Mysore- 570020.

9. Dr. Rekha S. Singhal, Professor, Department of Food Engineering & Technology, Institute of Chemical Technology, Nathalal Parikh Marg,
Matunga- 400019.

10. Dr.K. Satyanarayana, Scientist G, Indian Council of Medical Research, Ramalingaswami Bhawan Ansari Nagar,New Delhi - 110029.

11. Dr. Kalpana Joshi, Professor, University of Pune, Pune.

12. Dr.DV Gokhale, National Chemical Laboratory, Dr. Homi Bhabha Road, Pune.

13. Dr. G.A Ravishankar, Former Scientist G & Head, CFTRI, Mysore.

14. Dr. K.S. Prasad, Principal Scientist & In-charge Animal Nutrition Division, National Institute of Animal Nutrition & Physiology, Adugodi,
Bangalore-560030.

15. Dr. Vidya Gupta, Chief Scientist and Chair, Division of Biochemical Sciences, National Chemical Laboratory, Pashan Road, Pune.

3. @ va, Rigd, e, 1S SolaRT U St feurdie, ST ot dfidd Sarleioll, remerd uiie AT,
HISIT—400019
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(X)

Panel for Fish and Fisheries Products

1.

Dr. S. Ayyappan, Director General (ICAR) & Secretary (DARE), Krishi Bhavan, New Delhi 110 001.

2. Prof. Dr. A. Ramachandran, Registrar, Cochin University of Science and Technology, Cochin-682 016.

3. Dr Wazir S. Lakra, Director/Vice Chancellor, Central Institute of Fisheries Education (University under Sec.3 of UGC Act), Indian Council
of Agricultural Research, Panch Marg, Off Yari Road, Versova, Andheri (W), Mumbai - 400 061.

4, Prof. S. Ramachandran, Director, Institute for Ocean Management, Koodal Building, Anna University, Chennai - 600 025.

5. Dr. Bhaskar N, Meat, Fish & Poultry Technology, Central Food Technological Research Institute (CFTRI), Mysore 570 020.

6. Dr Jeyasekaran, G., Professor, Fish Quality Control Laboratory, Dept. of Fish Processing Technology, Fisheries College and Research
Institute, TANUVAS, Thoothukudi 628 008.

7. Dr. T.K. Srinivasa Gopal, Director, Central Institute of Fisheries Technology, CIFT Junction, Willingdon Island, Matsyapuri P.O., Cochin-682
029, Kerala.

8. Dr. P. Jayasankar, Director, Central Institute of Freshwater Aquaculture, Kausalyanga, Bhubaneswar-751002.

9. Dr AP Sharma, Director, Central Inland Fisheries Research Institute, Monirampur (Post), Barrackpore, Kolkata, West Bengal - 700 120.

10. Dr. A.G.Ponniah , Director, Central Institute of Brackishwater Aquaculture(ICAR), 75, Santhome High Road, RA Puram, Chennai, Tamil
Nadu -600 028.

11. Dr. S. Dam Roy, Director, Central Agriculture Research Institute (ICAR), Post Box No 181, Port Blair -744 101, Andaman & Nicobar
Islands.

12. Dr. J.K. Jena, Director, National Bureau of Fish Genetic Resources (Indian Council of Agricultural Research) Canal Ring Road, P.O.
Dilkusha, Lucknow - 226 002.

13. Prof. Mukhtar Ahmad, Professor, Dept. of Zoology, Aligarh Muslim University, Aligarh-202002.

14. Mr. P Mohan Sundaram, Director, The MPEDA, MPEDA House, Panampilly Avenue PB No. 4272, Cochin-682036.

15. Dr. A. Gopalakrishnan, Director, Central Marine Fisheries Research Institute, Post Box No. 1603, Ernakulam North P.0., Kochi-682 018.

11. ST, HeaT S, TR, AR eifth g, gor

12, i, ) M, A Hfiwe odRed, S g 9T WS, g

13. Sf. SNU. AP, gd 91D S Td THE, AUHCIARIMS, AR

14, . B.UE. YIS, T I9e g THRI, TiEe e Ao, TRMd $RIE it e SIS e et smgare,
FITAIR—560030

15. <. f=nm Iw, 9= A= Ud o, aibMed ARl (SIS, TR SfEEd ddRes), TR IS, gor

(IX) TR Ud WeRIUTaS ScUTal =g UHe

1. Sf. TH. 3w, HEIe3d QMSHINAR) Ud Afed (SIWeIRS), Y Wa+, 78 fdeeii—110001

2, T, €f. U IEsd, IRRER, S JHaRE ot agd Us Sareroll, HraT—682016

3. Sl IOIR T, oldel, Faed /a5 Ao, Agd Swieye A% fheNisl Toaed (el Uae &1 ORI 3 & fdid JHaRic),
sioT FRRe e Tiieeere Red, 99 A1, a1 S & AHH, aRANd, eI (A¥<), Fr5—400 061

4, Ul Q8. Idee, e, SRIce BRI Huiie, dsa fdfeew, 31 JfaRic], I=18—600025

5, If. IR T, Hie, fher g uiedl SHetol, gd e calaioime Rad SICde (FUHEIRNE), HR— 570 020

6. Sl STIIRIRA SN, U, e Fanfordt Sl ofared, fiher URIRIT Sareren feurdhe, ke @eie g Red gy,
T, JAHS! 628 008

7. Sl . SNfa T, Fees, dod $Kiege ot fheRel carlatoll, Hemsuhel siaer, fafeled smswcts, Acygy, i
3. PIA—682 009, DA

8. Sf. 1. SRRieR, fFeee, S¥EICYe St Hhediex YdarheeR, DT, Jargdi—751002

9. <f. vt 3, e, g sols R Red S, aFRMRR (ART), SRPYR, DI, Uf¥ed da—700 120

10. Sl Ul gifan, fidee, dHod $RIee o dfdhedey Uadhedy QMSHINRIR), 75, WM B8 IS, 3MRY URH, d+s, dfd
Ag—600028

11, 31, v, 3 3, e, dga viidear Rad Seye (ETeR), URe dfed . 181, UIE ©IIR—744 101, 3SAM T NPHEAR
g TR

12. Sl oL@, o, Fewe, TEa &) Qi e sMfed Rants @fea aefiia 8ife Tiideava Red), oara {1 s, diai
TR, ka8 —226 002

13. 1. J&dR 8HE, WHER, Safoll [SUTcHe, 3TeiTe GReM JMaRic!, TefifTg—202002

14, 3 Q). AeT gavd, v, 7 Tiissiy, vadisSiy 8199, dHfieet va=g, Widl . 4272, HIi—682 036

15. Sl U MagRwH, e, dgd W et REd §Wiege, URe d1ad H. 1603, UAlqed el Wiall, difta—es2 018
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11.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

23.

24.

25!

26.

27.

gRRre—VI

BICARIG AMRTIH, 1968 Bl GRT 9(3) B AT <2 H ITANT & oy Y URCHTZTSH & USIIBRYT & $28H IMAGDHI
ERT @RIl 3R SHfadl TR SIeT Ud B & oy HeNfed urey

fafi=1 @rer awgell & ol 41 URTHRSH & UHSIRUA &1 fHeIiRor
T H ST BRBI B GIANT B STIAC

BT dfced & 7T # grelidraie & fver

IR HEFCE T MRT 94t (R siedied) & forg Aa®

T Td Y SIGI H A & oIy AT B iR

faf=1 @rer St # Fefea e &1 ganT

e el /318 wiees fber & forv wenfde wrie

feemrgd fher diga™iT &R &1 &Far arell Ao Tolfadl & & IR Ay Td AcUTed S1al & forg
R IET WR @1 AW &1 Fered

AR U4 AU Scdal @ folg fYg Fenfid wefeldiied diid 9 Afsha gared

AR U AoRIITeld IcdTal H HIET 9 ey

I Ud HoIUT Scaral H IriTeiaadl &l WHrg

THIHRD! B A GrefidadRiice aRhied (TR vd drefaficds WHfes eggian+ (Mgd) srsrsd
Y 3R g¥ Sa@el & oy wgspifedd aedh

SHfed dR W SIS wich 9 ural @rel yareil & gRen FuiRer & forg srgeivaeR fawnfedei @ sffiavor
fefor, TR IR SUER & SR @WreE § SUANT 8 dTel Uil (U @TEl & Udh geh & dR W) B oy AH®
vierifeRy & forg smgviivHeR /SHIeT feamfader

fRIY] BT 3IR RO BTl & oy fraifefam iR AIféar veuga 9 Svay (Samzadie gRTs) &k
WIRY (Rfbsd TRIE) @& Ad & WU H aTd AR Bha dai bl TN

AR Ud 91 [dard 73 (THegdis]) & FHidhd 9Tl f[adrd JIoHr ((Swirsigd) @ Jfdiid yafea S
GEAT DI FHIET

W gcdh & AR IR e WX (BrgeRexTed)
W 9edh & AR TR i WRIed (BISCReIIed)
e [Tetfe dwfed H TReTaRIT2I
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11.
12.
13.
14.

15.
16.
17.
18.

19.
20.

21.

22.
23.
24.
25.
26.
27.
28.
29.

Annexure-VI

Revised proforma for submitting data on residue and toxicity by the applicants seeking registration of new
pesticides for use in the country under section 9(3) of the insecticide act, 1968.

Fixation of MRLs of 41 pesticides for various food commodities
Approval of use of Glazing Agents in Gum.

Prohibition of Polycarbonate in Manufacturing of Feeding Bottles.
Standards for Non-Carbonated water based beverages (Non-alcoholic):
Final notification of Standards for Caffeinated beverages:

Fixing of Standards for Melamine in Milk and Milk products:

Use of Modified Starch in various Food Categories:

Revised Standards for Salted fish/dried salted fish:

Revision of list of fish species having potential to cause histamine fish poisoning and limits of Histamine Level
for Fish and Fisheries Products:

Revised pharmacologically active substances prohibited for Fish and Fisheries products:
Revised Heavy Metals in Fish and Fisheries Products:
Limits of Biotoxins in Fish and Fisheries Products:

Limits of contaminants: Polychlorinated biphenyls (PCBs) and Polycyclic aromatic hydrocarbon (PAH)
compounds

Microbial Standards for Milk and Milk products:
Microbial Standards for Meat and Meat products:
Adoption of ICMR guidelines for the Safety Assessment of Foods Derived from Genetically Engineered Plants

Standards for water used into food during its manufacture, preparation or treatment (Water as an Ingredient of
Food)

Adoption of ICMR/DBT guidelines for probiotics

Use of the algal and fungal oil as sources of DHA (Docosahexaenoic acid) and ARA (Arachidonic acid) from
Crypthecodinium cohnii and Mortierella alpine respectively for infant formula and follow up formula.

Review of product formulation being administrated under the Integrated Child Development Scheme (ICDS) of
the Ministry of Women and Child Development (MWCD):

Plant sterols (phytosterols) as food ingredient

Astaxanthin in soft gelatin capsules

Nutrilite Glucosamine HCI with boswellia

Spirulina as an ingredient

Milk Thistle (70% Granular) as an ingredient

Carboxymethyl Starch (Sodium Starch Glycolate) as an ingredient
Lactase enzyme as an ingredient

Selenium Yeast as an ingredient
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29.

30.

31.

32.

33.

34.

35.

36.

S

38.

39.

40.

41.

42.

43.

44,

45.

46.

47.

48.

49.

FETRIHITS e (AfSTH e Tdgdiee) Uh geh & diR U

geSt golgH Udh Uedh & dR W
JoIf i dRe & 9@ @ dR W

BIeReAId Udh gcdh & dR )

MAehac Tdh ¥ed & diR W

BIfdwhrss 3rer

BIICHIES HaT

TBANT U Tch & dR U

WRIdd [STegargIe Uob gcdh & dR W)
faf= waf & AefR=)10 6 ged & AR W
et TIHIfeld TRede Udh Tedh & diRk IR
fIga aRIverdHigsd U Teh & diR WR
TRMRTT & g & dR W

=TT T =T (Frdd: HIRATE =) Ud ged & diR W
AeaRTT 1T T Teh & dR R

ST faeer v ved & dR W
FHUCT TP Ted & dR W

D PR TRLIC U Teh & dR WX
BSOS Uh gcd & AR TR

FiMde Udh bch & dR W

I TRgde U T d dR W)

TIHTATS YTl 3R To[d IS Aehe

m SIRCARI 20Tl JRGT Tdl Aloidd TIfErBUT

30.
31
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.
42.
43.
44,
45.
46.
47.
48.

Phytostenols as an ingredient

Oligofructose as an ingredient

Fortified atta

Fortified maida

Trehlose as an ingredient

Ferrochel Bisglycinate as an ingredient
CoQ10 in the different forms as an ingredient
Bilberry Ethanolic Extract as an ingredient
Citrus Bioflavonoids as an ingredient
Echinacea as an ingredient

Ginseng Panax ginseng ( Syn;Korean Ginseng) as an ingredient
Siberian ginseng as an ingredient

Ginkgo biloba as an ingredient

Quercetin as an ingredient

Black Cohosh Extract as an ingredient
Phycocyanin as an ingredient

Queencal as an ingredient

Boswellia extract as an ingredient

Glucosamine HCl and Glucosamine Sulphate.
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